
LIST OF CASES WHERE E-PAYMENT OF COURT FEES WAS MADE DURING THE MONTH OF  MAY-2025.

COURT CASE TYPE CASE NUMBER

1 Recovery 03.05.2025 8700568976 28.04.2025

Recovery 05.05.2025 9811161300 02.05.2025

Recovery 13.05.2025 9911000126 08.05.2025

Recovery 14.05.2025 9811022221 09.05.2025

Recovery 14.05.2025 9811894486 17.04.2025

Recovery 14.05.2025 9811161525 06.05.2025

Recovery 15.05.2025 9313780408 10.05.2025

Recovery 17.05.2025 9911000126 16.05.2025

Recovery 17.05.2025 9716087553 26.07.2024

Recovery 21.05.2025 9958430361 13.05.2025 

Trademark 24.05.2025 9812132120 22.05.2025

Recovery 27.05.2025 9455160761 23.05.2025

Recovery 29.05.2025 98733300964 23.05.2025

Trademark 31.05.2025 9868650379 26.05.2025

2 306 CS (COMM) 01-05-2025 9871441764 23.04.2025
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SH. SANJEEV KUMAR 
AGGARWAL, DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

CENTRA
L

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
479/2025

GENETIX 
BIOTECH ASIA 
LTD. VS. ELITE 
LABS

MADHAV 
GAWRI

madhav@rkgco
.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
487/2025

BANK OF INDIA 
VS. KIRAN 
MISHRA

VARUN 
SHARMA

Adv.varunshar
ma@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
519/2025

UNION BANK 
OF INDIA VS. 
RAVI DAYAL

ALOK 
KUMAR

Alok.adv2001@
gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
526/2025

HARLAL GUPTA 
VS. M/s. MH 
CONTAINERS 
PVT. LTD.

M.U. 
REHMAN

murehman123
@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
527/2025

MABEL 
APPARELS PVT. 
LTD. VS. SAI 
ENTERPRISES

BRAHM 
PRAKASH 
SHARMA

Advocate.brah
m@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
528/2025

JASWANT 
SINGH DABAS 
VS. MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
535/2025

SHILPA 
KHANNA VS. 
SOHAIL AHMED

SANTOSH 
KUMAR

sbpandey7@ya
hoo.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
555/2025

UNION BANK 
OF INDIA VS. 
MADAN LAL 
ARORA

ALOK 
KUMAR

Alok.adv2001@
gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
556/2025

S.C. CHOPRA VS. 
NATIONAL 
INSURANCE CO. 
LTD.

RAJAT 
TANWAR

Rajat.legalassist
@gmail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
578/2025

PRATEEK JAIN 
VS. 
MOHAMMAD 
IMRAN

RAM 
PRAKASH 
SONI

info@rpslegalso
lution.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
596/2025

MOHAN LAL VS. 
BAJRANG DASS

HARISH 
KUMAR

harish@baraha
milegalservices.
com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
612/2025

LEVELUP 
EDUTECH VS. 
TELEGRAM LLC

GAURAV 
PATEL

tatwalawllp@g
mail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
626/2025

EKLINGEE 
POLYMERS PVT. 
LTD. VS. 
SURENDRA 
TOMAR

LOVEKESH 
AGGARWA
L

lovekesh27@g
mail.com

301, Extension 
Block, Tis 
Hazari Courts, 
Delhi

CS COMM-
641/2025

RELAXO 
FOOTWEARS 
LTD. VS. ASHOK 
KUMAR

MANOJ 
KUMAR

manojkr_singh
@gmail.com

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

CS 
(COMM)/469/2025

M/s R K GOEL 
ABHEY KUMAR 
JAIN  Vs  
MUNICIPAL 
CORPORATION 
OF DELHI

Avinash 
Kumar 
Trivedi(P),

aktrivedilawoffi
ces@gmail.com 
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2

306 CS (COMM)/ 03-05-2025 9811022221 01.05.2025

306 CS (COMM)/ 03-05-2025 9811161525 20.11.2024

306 CS (COMM)/ 03-05-2025 9582959560 01.03.2025

306 CS (COMM)/ 06-05-2025 9999960284 30.04.2025

306 CS (COMM) 06-05-2025 9811022227 28.04.2025

306 CS (COMM)/ 08-05-2025 9871214093 07.02.2025

306 CS (COMM)/ 19-05-2025 9868543391 NA 15.05.2025

306 CS (COMM)/ 22-05-2025 8826302589 16.05.2025

306 CS (COMM)/ 23-05-2025 9818040003 13.05.2025

306 CS (COMM)/ 27-05-2025 9911953200 17.05.2025

306 CS (COMM)/ 29-05-2025 8920260088 23.05.2025

306 CS (COMM)/ 29-05-2025 9911314422 26.05.2025

306 CS (COMM)/ 30-05-2025 9821276757 07.04.2025

3 03.05.2025 9871441764 23.04.2025

07.05.2025 9717458522 05.04.2025

SH. RAJESH KUMAR 
GOEL, DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

CENTRA
L

CS 
(COMM)/481/2025

ABDUL 
RAHEEM  Vs  
M/S METRRO 
WASTE 
HANDLING PVT 
LTD

MUKHLIS 
Rehman(P),

murehman123
@gmail.com 

CS 
(COMM)/480/2025

SONU BHATIA  
Vs  MUNICIPAL 
CORPORATION 
OF DELHI

satyendra 
kumar 
singh(P),

sksinghI16@gm
ail.com 

CS 
(COMM)/482/2025

LAXMI 
PUBLICATIONS 
PVT LTD  Vs  
IFTEKHAR ALI 
KHAN

GAURAV 
KOCHHAR(
P),

rakeshk1987@y
ahoo.com 

CS 
(COMM)/493/2025

BHOLA  RAM 
PAPERS AND  
POWER PVT 
LTD  Vs  UK 
PAPER 
CONVERTERS 
PVT LTD

Tarun 
Agarwal(P),

advtarun1986@
gmail.com 

CS 
(COMM)/498/2025

DR ROSHAN 
LAL AGGARWAL 
 Vs  MAYANK 
GUPTA

PANKAJ 
GUPTA(P),

globaljurislawfi
rm@gmail.com 

CS 
(COMM)/510/2025

CORDOVA 
LEARNING 
SOLUTIONS PVT 
LTD  Vs  
HARBANS BOOK 
DEPOT

manish 
kumar(P),

manishchauhan
48@gmail.com 

CS 
(COMM)/560/2025

UMESH MITTAL 
 Vs  ANAND 
KUMAR

ANKIT 
KUMAR 
GUPTA(P),

CS 
(COMM)/589/2025

MOHSIN 
DEHLVI  Vs  
SANA HERBALS 
PVT LTD

Manoj 
malik(P),

service@diwan
advocates.com 

CS 
(COMM)/593/2025

SHAPES 
PRODUCTS 
PRIVATE 
LIMITED  Vs  
BALAJI BARTAN 
BHANDAAR

Rohit 
Taneja(P),

govind.rishi@a
cumenjuris.com 

CS 
(COMM)/614/2025

M/S 
NOCTURNAL  Vs 
 M/S HAVELLS 
INDIA LIMITED

Sumit 
Sharma(P),

sumit.147@gma
il.com 

CS 
(COMM)/624/2025

M/S S N T AGRO 
LTD  Vs  SHRI 
NEMI CHAND 
SHARMA PROP 
OF M/s Raunak 
Trading Co

RAJESH 
KUMAR 
PANDEY(P),

advocateakjain.
associates@gm
ail.com 

CS 
(COMM)/623/2025

MANGLAGORI 
DEALERS PVT 
LTD  Vs  
AVINASH 
ANCHAL

SANDEEP 
YADAV(P),

malhotraadv@g
mail.com 

CS 
(COMM)/632/2025

VIKRAM 
VADEHRA  Vs  
GURU 
HARKISHAN 
PUBLIC 
SCHOOL

sana 
yusuf(P),

samyaknyaya@
gmail.com 

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
477/2025

M/S R.K.GOEL 
ABHEY KURAR 
JAIN VS MCD

A.K.TRIVED
I

AKTRIVEDILA
WOFFICES@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
500/2025

PANKAJ ANAND 
VS CHANDER 
SINGH

RAVINDER 
MALIK

RAVINDERMA
LIK@GMAIL.C
OM
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CSCOMM506/2025 08.05.2025 9599501822 05.05.2025

08.05.2025 9811879676 06.05.2025

09.05.2025 9717447496 30.09.2024

13.05.2025 8860004840 08.05.2025

16.05.2025 K.S.RANOT 9568487861 15.05.2025

CSCOMM 542/2025 16.05.2025 9218999999 01.05.2025

17.05.2025 9911000126 16.05.2025

20.05.2025 9811060737 15.05.2025

22.05.2025 9871291420 08.05.2025

22.05.2025 9873300964 29.01.2024

22.05.2025 9899426326 20.05.2025

24.05.2025 9811161525 16.05.2025

26.05.2025 9313626324 19.05.20025

26.05.2025 9868860486 13.05.2025

30.05.2025 9717568635 28.05.2025

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)-
03, TIS HAZARI COURT, 
DELHI

CENTRA
L

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

MOHAN GOEL 
VS ABHISHEK 
JAIN &ORS.

SUMIT 
KURMAR

SEMPERFIDEL
IS.JJHS@GMA
IL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
507/2025

AMIT KHANNA 
POP OF M/S 
SARTHAK 
TRADING VS 
AAMKR PROP 
OF M/S 
H.B.SKYH 
SHIRTS

VIKAS 
BHATIA

VKSBHATIA16
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
512/2025

HINA KAUSAR 
VS M/S 
A.R.GARMENTS

RAJESH 
KR. 
SHARMA

RAJESHSHAR
MA4474@GMA
IL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
518/2025

M/S REXINE 
CENTER VS M/S 
SAI EXIM

RAHUL 
KHANNA

RAHULKHAN
N@GMAIL.CO
M

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
541/2025

UNION BANK 
OF INDIA VS 
SUBHAM 
VERMA

KAMALJITSIN
GHRANOT@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

M/S SHANTI 
SUROOP 
NIKHIL KUMAR 
VS BHATIA 
STORE & ORS

ABHIMANU 
JHAMBA

AJ@ABHIMAN
UJHAMBA.CO
M

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
553/2025

UNION BANK 
OF INDIA VS 
VIRENDER 
KUMAR

ALOK 
KUMAR

ALOKADV2001
@GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
574/2025

RAHUL KUMAR 
GOLA VS 
HARISH 
SHARMA

SUNIL 
SATYA 
RATHI

SUNILSATYAR
ATHI@YAHOO
.COM.IN

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 584/2025 M/S ADITYA 
INFOTCH LTD 
VS M/S GREEN 
IP SERVICES 
PVT.,LTD

AMIT 
KUMAR 
SINGH

JUROS[RIDEM
CD011@GMAIL
.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
586/2025

A TO  Z 
CHEMICALS VS 
M/S 
CONTINUOUS 
DYEING AND 
PRINTING 
MILLS

LOVKSH 
AGG

LOVKESH27@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
587/2025

RAKESH GUPTA 
VS REMESH 
CHANDRA 
SHARMA

ARAV 
KAPOOR

ARAVKAPOOR
@OUTLOOK.C
OM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
599/2025

ASHOK KUMAR 
RANA VS MCD 
&ANR.

SATYENDE
R KR. 
SINGH

SKSINGH116@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
602/2025

ASHWANI. 
KUMAR JAIN VS 
SAKSHI JAIN

VIPIN 
ARORA

VIPINARORAA
DVOCATE@G
MAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
603/2025

NEERAJ 
AGGARWAL VS 
VIRENDER 
GUPTA

VIKRANT 
MITTAL

VFVICTORY@
GMAIL.COM

303, Extension 
Block, Tis 
Hazari Courts, 
Delhi

Suit for 
Recovery

CS COMM 
629/2025

CANARA BANK 
VS BALKISHAN

SUSHIL 
KUMAR 
RAI

RAISUSHIL091
5@GMAIL.CO
M
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4 ROOM NO.304 RECOVERY 03.05.2025 9810-862-405 30.04.2025

ROOM NO.304 RECOVERY 08.05.2025 9810-099-243 07.05.2025

ROOM NO.304 RECOVERY 16.05.2025 9811022221 09.05.2025

ROOM NO.304 RECOVERY 16.05.2025 9811379676 06.05.2025

ROOM NO.304 RECOVERY 16.05.2025 9811379676 06.05.2025

ROOM NO.304 RECOVERY 23.05.2025 V.K.PURI 9811-059-395 17.04.2025

ROOM NO.304 RECOVERY 27.05.2025 9136286998 29.10.2024

ROOM NO.304 RECOVERY 31.05.2025 9548-888-420 28.05.2025

ROOM NO.304 RECOVERY 31.05.2025 9971-336-611 21.05.2025

5 305 RECOVERY 03-05-2025 9810028098 30-04-2025

305 RECOVERY 05-05-2025 9999960284 30-04-2025

305 RECOVERY 07-05-2025 8800792205, 03-05-2025

305 RECOVERY 07-05-2025 9810099243 NA

305 RECOVERY 07-05-2025 8896932838 01-05-2025

305 RECOVERY 08-05-2025 9958127227 07-08-2023

MS ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE, COMMERCIAL  
COURT-04

CENTRA
L

CS(COMM)475/202
5

SERVESH 
GUPTA V/S 
KAPIL KUMAR

ATUL 
GUPTA

ATULGUPTAA
DV@HOTMAIL
.COM

CS(COMM)508/202
5

STATE BANK OF 
INDIA V/S 
SURENDER 
SINGH

JEEWAN 
PRAKASH

JPGADVOCAT
E@GMAIL.CO
M

CS (COMM)-
540/2025

HAR LAL GUPTA 
VS. M/S DAUS 
PACKAGING 
INDIA LTD. 

SH. 
MUKHLIS 
REHMAN

murehman123
@gmail.com

CS (COMM)-
543/2025

AMIT KHANNA 
VS. DIMPY 
ANAND

SH. VIKASH 
BHATIA

vksbht6@gmail
.com

CS (COMM)-
544/2025

AMIT KHANNA 
VS. ASHISH 
KHATRI

SH. VIKASH 
BHATIA

vksbht6@gmail
.com

CS 
(COMM)590/2025

ELITE 
ENTERPRISES 
V/S R.S. 
BUILDER

PURIS_1@YAH
OO.CO.IN

CS (COMM)-
609/2025

M/S HPL 
ELECTRIC & 
POWER LTD. VS. 
KANAGASABA 
PRABAKARAN

SH. VIJAY 
PRAKASH

jaswalsuniladvo
cate@gmail.co
m

CS(COMM)638/202
5

SURYA ROSHNI 
LIMITED V/S 
ENVISION 
ELECTRONICS 
LLP

SHRIHAR 
TRIPATHI

ADVOCATE.SH
RIHAR@GMAI
L.COM

CS(COMM)639/202
5

BSES YPL V/S 
BABU LAL

VAIBHAV 
YADAV

VAIBHAV.YAD
AV@HOTMAIL
.COM

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/486/2025

M/s R K Goel 
Abhey Kumar 
Jain  Vs  
Municipal 
Corporation of 
Delhi

Avinash 
Kumar 
Trivedi(P),

rkgoelabheyku
marjain@gmail
.com

CS 
(COMM)/496/2025

BHOLA RAM 
PAPERS AND 
POWER PVT 
LTD45  Vs  
PARAGON 
SALES PVT LTD

Tarun 
Agarwal(P),

-
advtarunl983@
gmail.com

CS 
(COMM)/504/2025

PUNJAB 
NATIONAL 
BANK  Vs  
VIKRAM SINGH

mohitrajadvoca
te@gmail.com 

CS 
(COMM)/502/2025

STATE BANK OF 
INDIA  Vs  
ASHOK KUMAR 
YADAV

JEEWAN 
PARKASH 
GUPTA(P),

3PGADVOCAT
E@GMA1L.CO
M

CS 
(COMM)/505/2025

STATE BANK OF 
INDIA  Vs  Geeta

Suchita 
Dixit(P),

agnihotrisuchit
aDgmail.com

CS 
(COMM)/517/2025

M/S SURYA 
ROSHNI LTD  Vs 
 M/S ML 
SOLARTECH 
PVT LTD

Vineet 
Jain(P),

E-Mail id: 
vineetjain27@g
mail.com
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5

305 RECOVERY 08-05-2025 9999551989; 26-03-2025

305 RECOVERY 09-05-2025 9818418301 29-04-2025

305 RECOVERY 13-05-2025 9718209970 06-05-2025

305 RECOVERY 15-05-2025 783866114· NA 05-04-2025

305 RECOVERY 16-05-2025 9958724670, 07-04-2025

305 RECOVERY 16-05-2025 9810868162 28-04-2025

305 RECOVERY 20-05-2025 9313780408 13-05-2025

305 RECOVERY 21-05-2025 9971929787 14-05-2025

305 RECOVERY 24-05-2025 9810006974 01-05-2025

305 RECOVERY 8700568976 28-04-2025

305 RECOVERY 9811408021 NA 29-04-2025

6 410 01-05-2025 06.02.2025

410 02-05-2025 9871778720 24.04.2025

410 05-05-2025 9868088168 21.04.2025

410 06-05-2025 9911703098 17.04.2025

SH. MANOJ KUMAR 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
05

CENTRA
L

CS 
(COMM)/516/2025

NISHA GAWARY 
 Vs  
RAHIMULLAH

Abhinav  
Bhatia(P),

abhinavtfraban
riassociates.in:

CS 
(COMM)/515/2025

JITENDER 
KOHLI  Vs  M/S 
NKS MEDICAS 
AND ANR

SAROJ 
BAKSHI(P),

duttasaroj09@g
maii.com

CS 
(COMM)/529/2025

Addidas AG  Vs  
She Zone By BB

aastha 
sharma(P),

aastha(@th e 
legist.com 

CS 
(COMM)/536/2025

M/S WELD AND 
CUT 
ENTERPRISES  
Vs  MRL 
COATER AND 
PLASTERS PVT 
LTD AND ANR

Vineet 
Taneja(P),

CS 
(COMM)/549/2025

KOTAK 
MAHINDRA 
PRIME LTD  Vs  
HIMANSHU 
KALlA 
(BORROWER)

Kushal 
Kumar(P),

k us ha I.k 
umar@eru d ite 
l ea'q~a.

CS 
(COMM)/548/2025

COGOPORT 
PRIVATE 
LIMITED  Vs  
S2M LOGISTICS 
INDIA PRIVATE 
LIMITED

Uday 
Kumar(P),

advudaykumar
@gmail.com 

CS 
(COMM)/577/2025

Shilpa Khanna  
Vs  Vipul 
Sachdeva

SANTOSH 
KUMAR(P),

SBPAND ÐY7 
@Y AHOO. 
COM

CS 
(COMM)/583/2025

Vikas Sharma  Vs  
M/s Gagan 
Pharmaceuticals 
and Others

Pradeep 
Kumar 
Bhardwaj(P)
,

ADVPRADEEP
1980@GMAIL.
COM 

CS 
(COMM)/601/2025

Sudesh Bala 
Bhasin  Vs  
Promila Dang

Sonali 
Malhotra(P)
,

sunilmalhotraa
ndassociates@g
mail.com

CS 
(COMM)/485/2025

GENETIX 
BIOTECH ASIA 
LIMITED  Vs  
ACCUTEST 
BIOLOGICS 
PRIVATE 
LIMITED

Madhav 
Gawri(P),

madhav@rkuco
.com

CS 
(COMM)/547/2025

BECOTT 
FABRICS INDIA 
THR PARTNER 
SAHAJDEEP 
SINGH BHATIA  
Vs  NOOR DEEP 
SINGH 
SAHWNEY

Shilpee 
Aggarwal(P)
,

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CS 
(COMM)/467/2
025

CS 
(COMM)/467/2025

GURCHARAN 
SINGH  Vs  M/S 
B D J 
International (CS 
AGENT)

Bharat 
Tomar(P),

9313703302, 
7982799692

vandanasharma
@yahoo.com

CS 
(COMM)/471/2
025

CS 
(COMM)/471/2025

M/S PHARMA 
PVT LTD  Vs  
MAHADEV 
PHARMACEUTI
CALS

ANSHU 
KUMAR(P),

anshukumar@g
mail.com

CS 
(COMM)/484/2
025

CS 
(COMM)/484/2025

RAJNISH 
YADAV  Vs  
MUNICIPAL 
CORPORATION 
OF DELHI

Satyajit 
Kumar(P),

cinmoyassociat
es@gmail.com

CS 
(COMM)/497/2
025

CS 
(COMM)/497/2025

PUMA SE  Vs  
GAURAV 
CHADHA

Prachi  
Gupta(P),

prachigupta@p
amslegal.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

6

410 06-05-2025 9871441764 23.04.2025

410 09-05-2025 9911703098 05.05.2025

410 14-05-2025 9911000126 08.05.2025

410 15-05-2025 9891105069 16.04.2025

410 15-05-2025 9891105069 16.04.2025

410 16-05-2025 9810668042 06.05.2025

410 16-05-2025 9811181360 06.05.2025

410 19-05-2025 8527506427 15.05.2025

410 19-05-2025 9811161525 05.05.2025

410 20-05-2025 9560905884 01.05.2025

410 20-05-2025 8588857704 08.05.2025

410 20-05-2025 9811149343 16.05.2025

410 24-05-2025 9811056644 21.05.2025

410 27-05-2025 9811166662 25.01.2025

410 27-05-2025 8287634805 14.05.2025

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CS 
(COMM)/489/2
025

CS 
(COMM)/489/2025

M/s R K GOEL 
ABHAY KUMAR 
JAIN  Vs  
MUNICIPAL 
CORPORATION 
OF DELHI

Avinash 
Kumar 
Trivedi(P),

aktrivedilawoffi
ces@gmail.com

CS 
(COMM)/511/2
025

CS 
(COMM)/511/2025

PUMA SE  Vs  
NAEEM TYAGI

Prachi  
Gupta(P),

prachigupta@p
amslegal.com

CS 
(COMM)/523/2
025

CS 
(COMM)/523/2025

UNION BANK 
OF INDIA  Vs  
MOHINDER PAL 
AND ANR

ALOK 
KUMAR(P),

alok.adv2001@
gmail.com

CS 
(COMM)/531/2
025

CS 
(COMM)/531/2025

MS P K 
OVERSEAS PVT 
LTD  Vs  
CHAMAN LAL 
SETIA EXPORTS 
LTD

Sunanda 
Tulsyan(P),

sachar.akhil@g
mail.com

CS 
(COMM)/532/2
025

CS 
(COMM)/532/2025

MS P K 
OVERSEAS PVT 
LTD  Vs  
CHAMAN LAL 
SETIA EXPORTS 
LTD

Sunanda 
Tulsyan(P),

sachar.akhil@g
mail.com

CS 
(COMM)/539/2
025

CS 
(COMM)/539/2025

M/S AHUJA 
BOOK 
COMPANY PVT 
LTD  Vs  M/S 
NOVA 
EDUCATINAL 
SOCIETY

yogender 
gautam(P),

yogendragauta
m.legal@gmail.
com

CS 
(COMM)/537/2
025

CS 
(COMM)/537/2025

M/S 
CHOUDHARY 
GEMS  Vs  M/S 
VARDHMAN 
SALES CORP

Hanit 
Sachdeva(P)
,

anishvermaadv
ocate@gmail.co
m

CS 
(COMM)/558/2
025

CS 
(COMM)/558/2025

M/S MAHADEV 
ENTERPRISES 
THORUGH ITS 
AR SH MOHAN 
LAL JAIN  Vs  
KAILASH PROP 
OF M/S ADITYA 
ENGINEERING

JAGRITI 
JAIN(P),

lawfirm@unsol
vedlegal.com

CS 
(COMM)/559/2
025

CS 
(COMM)/559/2025

Yogesh Aggarwal  
Vs  Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksingh116@gm
ail.com

CS 
(COMM)/567/2
025

CS 
(COMM)/567/2025

MS ARYA AND 
CO  Vs  
MUNICIPAL 
CORPORATION 
OF DELHI

Robin 
Bhardwaj

asimnaeemadv
@gmail.com

CS 
(COMM)/569/2
025

CS 
(COMM)/569/2025

M/s SAKARNI 
PLASTER INDIA 
PVT LTD  Vs  
Concept High con 
Private Limited

MAYANK 
AGGARWA
L(P),

office@verticall
egal.in

CS 
(COMM)/566/2
025

CS 
(COMM)/566/2025

ROYAL 
APPARELS  Vs  
GURU ANGAD 
EXCLUSIF

PRIYANKA 
CHAUDHA
RY(P),

yashthakur545
@gmail.com

CS 
(COMM)/595/2
025

CS 
(COMM)/595/2025

M/S GR 
ENTERPRISES  
Vs  M/S 
HARYANA RICE 
MILLS

CHERRY 
GUPTA(P),

aseemnaeemad
v@gmail.com

CS 
(COMM)/607/2
025

CS 
(COMM)/607/2025

ROHIT KUMAR  
Vs  THE NEW 
INDIA 
ASSURANCE 
COMPANY LTD

Rajesh 
Dwivedi

CS 
(COMM)/608/2
025

CS 
(COMM)/608/2025

M/S  S K 
CONSTRUCTION 
CO  Vs  DELHI 
JAL BOARD

Shikha 
Goel(P),



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

6

410 29-05-2025 8743904246 24.05.2025

410 29-05-2025 15.05.2025

7 CIVIL SUIT 01.05.2025 9560425989 NA NA

CIVIL SUIT 02.05.2025 9811452022 NA

CIVIL SUIT 02.05.2025 9811452022 NA

CIVIL SUIT 02.05.2025 9811452022 NA

CIVIL SUIT 02.05.2025 9873967070 30.04.2025

CIVIL SUIT 03.05.2025 D.R. JAIN 9871059347 29.04.2025

CIVIL SUIT 06.05.2025 9873558888 24.04.2025

CIVIL SUIT 06.05.2025 9873558888 24.04.2025

CIVIL SUIT 07.05.2025 9810099243 07.05.2025

CIVIL SUIT 15.05.2025 9718618928 NA 29.04.2025

CIVIL SUIT 17.05.2025 9811218876 09.05.2025

CIVIL SUIT 17.05.2025 9811161525 06.05.2025

CIVIL SUIT 22.05.2025 9810472145 20.05.2025

SH. NIKHIL CHOPRA,  DJ 
COMM-06 TIS HAZRI 
COURT CENTRAL DELHI

CENTRA
L

CS 
(COMM)/618/2
025

CS 
(COMM)/618/2025

SUO EXPERTS 
PVT LTD  Vs  
MOHAMMAD 
HILAL

Kunal 
Yadav(P),

ch.aakash86@g
mail.com

CS 
(COMM)/619/2
025

CS 
(COMM)/619/2025

MAHABIR 
PRASAD 
MUNDRA  Vs  
SOHAN LAL 
LAKHOTIYA 
AND ANR

GAURAV 
KUMAR(P),

9811753008, 
8700205854

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

OMP(I) COMM 
395/2025

TATA CAPITAL 
LTD. VS RAHUL 
SINGH

VIBHOR 
MATHUR

COURT ROOM 
302

OMP(I) COMM 
406/2025

TATA CAPITAL 
LTD. VS 
MOHAMMED 
VAKEEL

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
407/2025

TATA CAPITAL 
LTD. VS 
RAJENDRA 
KUMAR 
JATOLIYA

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

OMP(I) COMM 
408/2025

TATA CAPITAL 
LTD. VS 
AKHILESH 
PRATAP SINGH

ANISH 
BHOLA 

Anish_bhola17
@yahoo.com

COURT ROOM 
302

CS(COMM) 
473/2025

M/S AGRICO 
ORGANICS LTD. 
VS K.P.R. 
CROPSCIENCE 
PVT. LTD.

AMANDEEP 
SINGH

amandeep@ads
andcompany.co
m

COURT ROOM 
302

CS(COMM) 
476/2025

RAKESH JAIN 
VS SMT. REETA 
KUMARI PADHY

djani5857@gm
ail.com

COURT ROOM 
302

CS(COMM) 
494/2025

VIVEK SARDA 
VS SAURABH 
KHANDELWAL

JATIN 
MANN

MANNASSO24
7@GMAIL.CO
M

COURT ROOM 
302

CS(COMM) 
495/2025

M/S SHREE 
GRANITES VS 
SAURABH 
KHANDELWAL

JATIN 
MANN

MANNASSO24
7@GMAIL.CO
M

COURT ROOM 
302

CS(COMM) 
501/2025

STATE BANK OF 
INDIA VS KIRPA 
RAM

JEEWAN 
PRAKASH 
GUPTA

JPGADVOCAT
E@GMAIL.CO
M

COURT ROOM 
302

CS(COMM) 
533/2025

BANK OF 
BARODA VS 
RADHEY 
SHYAM MISHRA

GOVIND 
BALLABH 
PANDEY

COURT ROOM 
302

CS(COMM) 
550/2025

M/S RAUNAK 
ELECTROVISIO
N LLP VS M/S 
SPECTRA 
ELECTRIC CO. 

LOKESH 
KUMAR 
AGGARWA
L

lokesh@acecon
silium.com

COURT ROOM 
302

CS(COMM) 
551/2025

SAROJ BALA VS 
MUNICIPAL 
CORPORATION 
OF DELHI

SATYENDR
A KUMAR 
SINGH

sksingh116@gm
ail.com

COURT ROOM 
302

CS(COMM) 
588/2025

THE FEDRAL 
BANK LTD. VS 
DINESH KUMAR

KIRAN 
MAHAJAN 

kiranmahajan6
0@yahoo.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

7

CIVIL SUIT 27.05.2025 9818180025 09.05.2025

CIVIL SUIT 28.05.2025 9999442895 07.04.2025

8 nil

9 01-05-2025 9560425989 30.04.2025

01-05-2025 9811452022 30.04.2025

CS (COMM.) 13-05-2025 NA 09.05.2025

CS (COMM.) 13-05-2025 9811161525 09.05.2025

EXECUTION 15-05-2025 9999761210 14.05.2025

CS (COMM.) 20-05-2025 9555444535 19.05.2025

CS (COMM.) 20-05-2025 9599043045 19.05.2025

CS (COMM.) 22-05-2025 21.05.2025

CS (COMM.) 23-05-2025 8287634805 NA 22.05.2025

CS (COMM.) 24-05-2025 9811161525 23.05.2025

CS (COMM.) 27-05-2025 09 811402715 26.05.2025

SH. MUKESH KUMAR 
GUPTA, DISTRICT JUDGE, 
COMMERCIAL COURT-07

CENTRA
L

COURT ROOM 
302

CS(COMM) 
606/2025

BINDAL 
SMELTING PVT. 
LTD. VS M/S 
RED BATTERIES 
AND ANR.

AMIT 
TEWARI

ATANDA.ADV
@GMAIL.COM

COURT ROOM 
302

CS(COMM) 
615/2025

M/S SWASTIK 
PIPE LTD. VS 
M/S 
SANWARIYA 
STEEL 
INDUSTRIES

BHARAT 
BHUSHAN

BHUSHANADV
@GMAIL.COM

SH. GORAKH NATH 
PANDEY, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/387/2025

TATA CAPITAL 
LTD  Vs  
SANTOSH 
KUMAR

Vibhor 
Mathur(P),

support@arvla
wchambers.co.i
n

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/386/2025

TATA CAPITAL 
LTD  Vs  
NAVEEN 
MAHESHWARI

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/521/2025

BECOTT 
FABRICS INDIA 
THR PARTNER 
SAHAJDEEP 
SINGH BHATIA  
Vs  ANIL 
SACHDEVA

Shilpee 
Aggarwal(P)
,

9818408087, 
9811408021

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/520/2025

Yogesh Aggarwal  
Vs  Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghll 
6@gmaii .com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution 
(Comm)/258/2025

RAJIV GOAL  Vs  
NEW NATURAL 
PRODUCT

VASHU 
GUPTA(P),

adv.vasugupta
@gmail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/572/2025

Lakshay puri  Vs  
M/s Lahaul 
Mining and 
Projects Private 
Limited

rishabh 
luthra(P),

ADV.RISHABH
LUTHRA@GM
AIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/571/2025

SHREE 
KARANGAR PVT 
LTD  Vs  GULATI 
AND COMPANY 
AND ORS

ARCHIT 
SINGHAL(P
),

legal@sigmaleg
al.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/585/2025

PUNJAB 
NATIONAL 
BANK  Vs  
BABITA 
MITTALPROP 
OF MITTAL 
ENTERPRISES

LALIT 
KUMAR 
SHARMA(P)
,

8285555162, 
9818090199, 
9149274689

kalaanilegaladv
isors@gmail.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/592/2025

M/s Aditya 
Construction 
Company  Vs  
Delhi Jal Board 
and others

Shikha 
Goel(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/598/2025

Ashok Kumar 
Rana  Vs  
Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghI16@gm
ail. com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/611/2025

GOPAL 
KRISHAN  Vs  
ATUL GUPTA

VISHAL 
CHAUDHA
RY

vishalchoudhar
y_2005@yahoo
.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM
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REGISTRATI
ON

PETITIONER 
NAME VS 
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E

ADVOCATE 
MOBILE 
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EMAIL ID
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9

CS (COMM.) 27-05-2025 9811161525 26.05.2025

27-05-2025 9811452022 26.05.2025

27-05-2025 9811452022 26.05.2025

27-05-2025 9811452022 26.05.2025

28-05-2025 27.05.2025

CS (COMM.) 29-05-2025 9810198988 28.05.2025

CS (COMM.) 29-05-2025 28.05.2025

29-05-2025 9717211123 28.05.2025

CS (COMM.) 31-05-2025 8588857704 30.05.2025

EXECUTION 03-05-2025 9810389109 NA 02.05.2025

EXECUTION 03-05-2025 9810389109 NA 02.05.2025

10 307 Civil 01-05-2025 9871441764 23.04.2025

307 Civil 02-05-2025 9911703098 17.04.2025

307 Civil 07-05-2025 8896932838 10.04.2025

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-09

CENTRA
L

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/613/2025

Shivangi 
Aggarwal  Vs  
Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghI16@gm
ail. com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/444/2025

TATA CAPITAL 
LTD  Vs  
ASSOCIATE 
BUILDER AND 
TRADERS 8563

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/443/2025

TATA CAPITAL 
LTD  Vs  
DHARMENDRA 
YADAV

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/442/2025

TATA CAPITAL 
LTD  Vs  RAJESH 
KUMAR 6567

ANISH 
BHOLA(P),

Anish_bhola@g
mail.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP (I) 
(COMM)/458/2025

M/S RNH 
TRADING PVT 
LTD  Vs  MS BLU 
SMART FLEET 
PVT LTD  AND 
OTHERS

SANCHAY 
MEHROTR
A(P),

9711184111, 
8826009919

nitinkgupta 
@lexsunraj.co
m

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/621/2025

M/s Samta 
Electricals 
Through Its 
Proprietor Ashish 
Jain  Vs  M/s 
Alpha Deals Pvt 
Ltd Through Its 
Directors

SUKRIT 
GUPTA(P),

HARIOMGUPT
A.CO 
@GMAIL.COM

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/625/2025

M/S Eklingjee 
Polymers Pvt Ltd  
Vs  M/s Welmax 
Traders

LOVEKESH 
AGGARWA
L(P),

89 
1947575/98733
00964

lovekesh27@g
mail.com 

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

OMP (I) 
COMM.

OMP 
(COMM)/26/2025

M/S S K 
SANITATION 
PVT LTD  Vs  
M/s Modern It 
Solutions LLP

G S  
GANGWAR(
P),

gangwar@gsga
ngwar.com

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

CS 
(COMM)/637/2025

M/S SAKARNI 
PLASTER INDIA 
PVT LTD  Vs  
JAIBIR SINGH

MAYANK 
AGGARWA
L(P),

office@verticall
egal.in

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution (Comm)/230/2025 Super Cassettes 
Industries Pvt Ltd 
Vs M/s Riddhi 
Siiddhi Cable 
Network

ANJALI 
NEHRA(P),

309 THIRD 
FLOOR 
EXTENTION 
BLOCK

Execution (Comm)/229/2025 Super Cassettes 
Industries Pvt Ltd 
Vs M/s Riddhi 
Siiddhi Cable 
Network

ANJALI 
NEHRA(P),

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/468/2025

M/s R K Goel 
Abhey Kumar 
Jain  Vs  
Municipal 
Corporation of 
Delhi

Avinash 
Kumar 
Trivedi(P),

aktrivedilawoffi
ces@gmail.com

CS 
(COMM)/474/2025

PUMA SE  Vs  
Anamika Bansal

Prachi  
Gupta(P),

contact@pansle
gal.com

CS 
(COMM)/503/2025

STATE BANK OF 
INDIA  Vs  
PREETI JOSHI

Suchita 
Dixit(P),

agnihotrisuchit
a@gmail.com

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
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DISTRIC
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10

307 Civil 09-05-2025 9811161525 05.05.2025

307 Civil 20-05-2025 9811161525 06.05.2025

307 Civil 14-05-2025 6201970125 12.05.2025

307 Civil 19-05-2025 9311515886 09.05.2025

307 Civil 19-05-2025 6201970125 15.05.2025

307 Civil 20-05-2025 9718209970 14.05.2025

307 Civil 30-05-2025 9811161525 14.05.2025

307 Civil 30-05-2025 8860459079 23.05.2025

307 Civil 30-05-2025 9868422289 20.05.2025

307 Civil 30-05-2025 9911314422 26.05.2025

11 CS (COMM) 02-05-2025 9555215464 19.04.2025

CS (COMM) 08.05.2025 8743968006 02.05.2025

CS (COMM) 14.05.2025 K Rahman 9811486602 05.05.2025

CS (COMM) 14.05.2025 S B Pandey 9313780408 20.05.2025

CS (COMM) 14.05.2025 6201970125 12.05.2025

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

CS 
(COMM)/514/2025

Anil Kumar 
Gupta  Vs  
Municipal 
Corporation of 
Delhi

satyendra 
kumar 
singh(P),

sksinghll6@gm
ail.com

CS 
(COMM)/568/2025

JASWANT 
SINGH DABAS  
Vs  MUNICIPAL 
CORPORATION 
OF DELHI

satyendra 
kumar 
singh(P),

sksinghll6@gm
ail.com

CS 
(COMM)/530/2025

NIKE 
INNOVATE C V 
ANR  Vs  ASHOK 
KUMAR

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

CS 
(COMM)/562/2025

M/s Daoming 
Reflective 
Material India 
Pvt Ltd  Vs  M/s 
Dev Plastics 
thorugh 
Proprietor Sh 
Varun Dev 
Sharma

SUNIL 
KUMAR(P),

sunilknb@gmai
l.com

CS 
(COMM)/565/2025

NIKE 
INNOVATE C V  
Vs  Ashok Kumar 
ANR

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

CS 
(COMM)/570/2025

Under Armour 
Inc  Vs  Owner/ 
Proprietor of She 
Zone

aastha 
sharma(P),

aastha@thelegi
st.com

CS 
(COMM)/630/2025

SAROJ BALA 
Prop of M/s 
BALAJI 
ENTERPRISES  
Vs  MUNICIPAL 
CORPORATION 
OF DELHI 
through its 
COMMISSIONE
R

satyendra 
kumar 
singh(P),

sksinghll6@gm
ail.com

CS 
(COMM)/631/2025

M/s BR TECH 
TEX  Vs  
RAJASHEKHAR 
M NALLA Prop 
M/s ZIVA DYE 
CHEM

KAMAL RAJ 
SAXENA(P),

advpiyushpahuj
a91@gmail.com

CS 
(COMM)/635/2025

CANARA BANK  
Vs  SHUBHAM 
KAUSHIK AND 
ANR

SUSHIL 
KUMAR 
RAI(P),

raisushil0915@
gmail.com

CS 
(COMM)/633/2025

M/s 
MANGLAGORI 
DEALERS PVT 
LTD  Vs  Sh 
AVDHESH 
KUMAR 
JAISWAL Prop of 
M/s ARYAAN 
HANDLOOM

SANDEEP 
YADAV(P),

malhotraadv@g
mail.com

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

COURT ROOM 
310

CS 
(COMM)/470/2025

Rajnish Yadav Vs 
MUNICIPAL 
CORPORATION 
OF DELHI

Moni 
Cinmoy

cinmoyassociat
es@gmail.com

COURT ROOM 
310

CS 
(COMM)/509/2025

M/S ALLIANCE 
TUBES 
COMPANY AND 
CONSULTANT 
THROUGH ITS 
PROPRIETOR vs 
PRABHAT 
SHARMA

Karan 
Chawla

karanchawla92
@gmail.com

COURT ROOM 
310

CS 
(COMM)/524/2025

STEEL METAL 
TUBES ( INDIA) 
PVT. LTD vs 
OCEAN  STEEL 
INDUSTRIES

krahman6664
@gmail.com

COURT ROOM 
310

CS 
(COMM)/525/2025

Gulshan Sharma 
vs Ashish 
Aggarwal

sbpandey7@ya
hoo.com

COURT ROOM 
310

CS 
(COMM)/530/2025

NIKE 
INNOVATE C V 
ANR Vs ASHOK 
KUMAR

Shravan 
Bansal

unutedmark@u
nitedandunited.
com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

11

CS (COMM) 16.05.2025 9213905829 24.04.2025

CS (COMM) 19.05.2025 9810511644 14.05.2025

CS (COMM) 20.05.2025 9818470905 31.01.2025

CS (COMM) 21.05.2025 k k Mudgil 7838821105 02.04.2025

CS (COMM) 21.05.2025 9811161525 06.05.2025

CS (COMM) 29.05.2025 9868422289 20.05.2025

CS (COMM) 30.05.2025 9811161525 16.05.2025

CS (COMM) 31.05.2025 9548888420 26.05.2025

12 401 OMP I COMM 394/2025 01.05.2025 9811452022

401 OMP I COMM 396/2025 01.05.2025 9560425989

401 CS COMM 472/2025 02.05.2025 9811427955 17.03.2025

401 CS COMM 483/2025 03.05.2025 8700568975 28.04.2025

401 EX COMM 243/2025 07.05.2025 9899057063

401 EX COMM 246/2025 08.05.2025 9811140704

401 EX COMM 248/2025 08.05.2025 7876752880

SH. S.S RATHI, DISTRICT 
JUDGE, COMMERCIAL 
COURT

CENTRA
L

COURT ROOM 
310

CS 
(COMM)/545/2025

DINESH KUMAR 
vs VIJAY CHUG

Manish 
Dewan

manishdiwanad
v@gmail.com

COURT ROOM 
310

CS 
(COMM)/564/2025

SHEHNAAZ 
PARVEEN vs 
PRATAP 
GULYANI

Jitender 
Garg

advjiten@yaho
o.com

COURT ROOM 
310

CS 
(COMM)/573/2025

Pankaj 
Chaudhary Vs 
M/s Sampark 
Ind. Ltd.

Sunil Kumar 
Sharma

sunil70905@g
mail.com

COURT ROOM 
310

CS 
(COMM)/580/2025

CENTRAL BANK 
OF INDIA VS 
RAJ KUMAR

kkmudgil29@g
mail.com

COURT ROOM 
310

CS 
(COMM)/579/2025

Saroj Bala vs 
MUNICIPAL 
CORPORATION 
OF DELHI

Satyendra 
Kumar 
Singh

sksingh116@gm
ail.com

COURT ROOM 
310

CS (COMM)/627/2025 CANARA BANK 
Vs VIJAY 
KUMAR

Sushil 
Kumar Rai

raisushil0915@
gmail.com

COURT ROOM 
310

CS 
(COMM)/628/2025

Pawan Bansal vs 
MCD

Satyendra 
Kumar 
Singh

sksingh116@gm
ail.com

COURT ROOM 
310

CS (COMM)/636/2025 SURYA ROSHNI 
LIMITED Vs 
SANJAY KUMAR 
TIWARI

Shrihar 
Tripathi

advocate.shriha
r@gmail.com

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

TATA CAPITAL 
LTD V/S SUNIL 
YADAV

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA CAPITAL 
LTD V/S 
RAJEEV KUMAR 
SHUKLA & ORS

RASIKA 
RANJAN

SUPPORT@AR
VLAWCHAMB
ERS.CO.IN

ADITYA 
PROMOTORS 
LTD V.S CITI 
MEGA MART P 
LTD

MUNISH 
VOHARA

MUNISHLAW.
VOHRA@GMA
IL.COM

GENETIX 
BIOTECH ASIA 
LTD V/S 
ISMART 
INNOVATIONS 
PVT LTD

MADHAV 
GAWRI

MADHAVGAW
RIQ@GMAIL.C
OM

M/S SOHAN LAL 
COMMODITY 
MANAGEMENT 
LTD V/S M/S R R 
AGROTECH

RAHAT 
BANSAL

ADVRAHATBA
NSAL@GMAIL.
COM

VIVA BOOKS 
PVT LTD V/S 
BOOKS AND 
BOOKS

NARENDER 
VASHISHT
A

NVASHISHTA
@GMAILCOM

M/S SETHI 
AGENCIES V/S 
M/S 
MEDILIVECARE 
MANUFACTURI
NG PVT LTD

NIKHIL 
DHIMAN

DHIMANNIKH
IL160@GMAIL.
COM

http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#


COURT CASE TYPE CASE NUMBER
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DISTRIC
T

COURT 
ROOM
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PETITIONER 
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OF COURT 
FEES

12

401 EX COMM 257/2025 14.05.2025 9015668564

401 CS COMM 522/2025 14.05.2025

401 CS COMM 538/2025 16.05.2025 9811379676 09.05.2025

401 OMP I COMM 432/2025 16.05.2025

401 CS COMM 552/2025 17.05.2025 9811161525 05.05.2025

401 EX COMM 259/2025 19.05.2025 9810389109

401 MISC DJ 400/2025 19.05.2025 9999666038

401 CS COMM 575/2025 20.05.20265 8447833470 14.05.2025

401 EX COMM 267/2025 21.05.2025 9540818282

401 CS COMM 582/25 21.05.2025 9868140686 16.05.2025

401 OMP I COMM 435/2025 23.05.2025 9811452022

401 OMP I COMM 436/2025 23.05.2025 9811452022

401 CS COMM 594/2025 23.05.2025 9911966911 19.05.2025

401 OMP I COMM 450/2025 27.05.2025 9811452022

401 OMP I COMM 451/2025 27.05.2025 9811452022

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

HINDUSTAN 
METAL CAST 
V/S SWETA RAJ

ABHIMANY
U GOEL

ABHIMANYU
@ASPARTNER
.IN

ANIL KUMAR 
GUPTA V/ MCD 
& ORS

AMIT KHANNA 
V/S FARZAAM

VIKASH 
BHATIA

VKSBHT6@G
MAIL.COM

SUBHASH 
CHAND GUPTA  
V/S MAYANK 
GUPTA & ORS

YOGESH 
AGGARWAL V/S 
MCD

SATYENDE
R KUMAR 
SINGH

SKSINGH16@
GMAIL.COM

SUPER 
CASSETTES 
INDUSTRIES 
PVT LTD V/S 
GRAND 
GUMBER 
ENTERTAINME
NT & 
EVENT(INDIA)

K.K.KHETA
N

SEEMA 
SHARMA V/S 
SYMPOH 
MARKETING 
PVT LTD

YATHARTH 
ROHILLA

YATHARTH.R
OHILA@GMAI
L.COM

BANK OF 
BARODA V/S 
HIMANSHI 
BANSAL

GEETANJA
LI SHARMA

ADVOCATE.13
4@GMAIL.CO
M

NITIN JAIN V/S 
AMIT PASRIJA

GAURAV 
GUPTA

G.GUPTA83@
GMAIL.COM

ABC 
PUBLISHESRS & 
DISTRIBUTORS 
PVT LTD V/S 
VALUE CODERS 
INDIA PVTLTD

RAJBIR 
BANSAL

RAJBIRBANSA
L.ADV@GMAI
L.COM

DCB BANK LTD 
V/S MANISH 
SHARMA

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

DCB BANK LTD 
V/S VED PAL 
SINGH

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

M/S KIRAN 
ROADWAYS PVT 
LTD V/S 
MUKESH 
KUMAR

MOHD. 
YOUSUF

MOHAMMADY
USUF7632@G
MAIL.COM

TATA CAPITAL 
LTD V/S 
BHAGWANI BAI

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA CAPITAL 
LTD V/S 
MURLIWALA 
STONE 
INDUSTRY LTD

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

12

401 OMP I COMM 452/2025 27.05.2025 9811452022

401 OMP I COMM 453/2024 27.05.2025 9811452022

401 CS COMM 620/2025 29.05.2025 9811161525 14.05.2025

401 OMP I COMM 464/2025 30.05.2025 9811452022

401 EX COMM 284/2025 31.05.2025 6201970125

401 EX COMM 275/2025 27.05.2025 9811161525

13 CIVIL SUIT 01-05-2025 9911452022 NA

CIVIL SUIT 04.06.2025 9911452022 NA

CIVIL SUIT 03.05.2025 9871214093 NA na

CIVIL SUIT 05.05.2025 9718689708 NA 28.04.2025

CIVIL SUIT 05.05.2025 9650677902 na

CIVIL SUIT 06.05.2025 9312965659 02.05.2025

CIVIL SUIT 08.05.2025 NA NA NA na

CIVIL SUIT 15.05.2025 9999683501 07.05.2025

CIVIL SUIT 16.05.2025 NA 9873938816

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

TATA CAPITAL 
LTD V/S 
VAIBHAV 
CHOUDHARY

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

TATA CAPITAL 
LTD V/S OM 
PRAKASH 
SHUKLA

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

SHIVANGI 
AGGARWAL V/S 
MCD & ANR

SATYENDE
R KUMAR 
SINGH

SKSINGH16@
GMAIL.COM

TATA CAPITAL 
LTD V/S JRG 
CONSTRUCTION
S 

ANISH 
BHOLA

ANISHBHOLA1
7@YAHOO.CO
M

LEVIS STRAUSS 
& CO. V/S 
SURAJ BHAN & 
ORS

SHARVAN 
KUMAR 
BANSAL

UNITEDMARK
@NUITEDAND
UNITED.COM

RAKESH 
KUMAR GOEL 
V/S MCD

SATYENDE
R KUMAR 
SINGH

SKSINGH16@
GMAIL.COM

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

OMP (I) (COMM) 
388/2025

TATA CAPITAL 
LTD. VS 
JASVANT 
KUMAR

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

OMP (I) (COMM) 
397/2025

TATA CAPITAL 
LTD. VS SHERA 
RAM

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

EXECUTION 
(COMM) 233/2025

KOMT 
SOLUTION LTD. 
VS RAKESH 
STATIONERS 

manish 
kumar

COURT ROOM 
402

CS(COMM) 
488/2025

STAR BIOMED 
PVT. LTD. VS 
ANJALI LAB

AMIT 
CHAWLA

COURT ROOM 
402

EX. (COMM) 
238/2025

SANJAY 
MALHOTRA VS 
TRITRONICS 
INDIA PVT. LTD.

sidhant 
dhingra

COURT ROOM 
402

COUNTER CLAIM 
23/2025

RUCHIKA JAIN 
VS ASHOK 
KANODIA

Mayuri 
Chawla

chawla8jl@gma
il.com

COURT ROOM 
402

EX. (COMM) 
249/2025

PARISHUDH 
MACHINES PVT. 
LTD. VS UNION 
OF INDIA

COURT ROOM 
402

CS(COMM) 
534/2025

SHRI MANSHU 
BANSAL VS M/S 
ELGIN 
ELECTRONICS

ABHINAV 
BISHNOI

ADVANURAGN
ASIAR@GMAI
L.COM

COURT ROOM 
402

CS(COMM) 
546/2025

RAMESH BRIJ 
LAL SANTANI 
VS SOURAV 
GOYAL

pawan 
kumar



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
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PETITIONER 
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OF COURT 
FEES

13

CIVIL SUIT 16.05.2025 99990241436 NA

CIVIL SUIT 17.05.2025 9911000126 16.05.2025

CIVIL SUIT 19.05.2025 9911000126 17.05.2025

CIVIL SUIT 20.05.2025 SK BANSAL NA na

CIVIL SUIT 23.05.2025 SHIVAM NA na

CIVIL SUIT 24.05.2025 S.R. YADAV 8800521153 NA 22.05.2025

CIVIL SUIT 26.05.2025 9899053543 21.04.2025

CIVIL SUIT 26.05.2025 9654224557 22.05.2025

CIVIL SUIT 27.05.2025 9911452022 na

CIVIL SUIT 27.05.2025 9911452022 na

CIVIL SUIT 29.05.2025 NA NA NA NA

CIVIL SUIT 29.05.2025 9911452022 na

CIVIL SUIT 31.05.2025 jyoti dwivedi9818329490 24.05.2025

14 WEST CS 02-05-2025 9654371856 29-04-2025

cs 05-05-2025 9312400295 25-04-2025

SH. M.K NAGPAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CENTRA
L

COURT ROOM 
402

OMP(I) COMM 
431/2025

M/S INDOSTAR 
CAPITAL 
FINANCE LTD. 
VS 
SUKHWINDER 
SINGH

SOURABH 
CHOUBEY

SOURABH@FI
RSTASSOCIAT
ES.IN

COURT ROOM 
402

CS(COMM) 
554/2025

UNION BANK 
OF INDIA VS 
BINDU KUMARI

ALOK 
KUMAR 

ALOK.ADV200
1@GMAIL.CO
M

COURT ROOM 
402

CS(COMM) 
561/2025

UNION BANK 
OF INDIA VS 
PRIYANKA 
KUMARI

ALOK 
KUMAR 

ALOK.ADV200
1@GMAIL.CO
M

COURT ROOM 
402

CS(COMM) 
576/2025

NIKE 
INNOVATE CV 
AND ANR. VS 
ASHOK KUMAR 
AND ANR.

unitedmark@u
nitedandunited.
com

COURT ROOM 
402

EX. (COMM) 
272/2025

LEVIS STRAUSS 
AND CO. VS 
BUDHIRAM 
AND ORS.

unitedmark@u
nitedandunited.
com

COURT ROOM 
402

CS(COMM)600/20
25

M/S HARIHAR 
ENTERPRISES 
VS YOGESH 
DOGRA

COURT ROOM 
402

CS(COMM) 
604/2025

M/S ATHARV 
MANUFACTURI
NG TRADING 
COM. VS M/S 
SPECTRUM 
TRADERS AND 
ORS.

JAI 
VARDHAN 

advocatejaivard
han@gmail.co
m

COURT ROOM 
402

CS(COMM) 
605/2025

M/S ANKUR 
PAPERS WORLD 
HUF VS M/S 
UNIPACK 
INDUSTRIES 
AND ORS.

SUNIL 
SINGH

adv.sunilsinghp
@gmail.com

COURT ROOM 
402

OMP(I) 
COMM454/2025

DMI HOUSING 
FINANCE PVT. 
LTD. VS SUNIL 
BALWANT 
SORTE

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

OMP(I) COMM 
455/2025

TATA CAPITAL 
LTD. VS 
MURLIWALA 
STONE 
INDUSTRY 
LIMITED

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

CS(COMM) 
622/2025

VAIBHAV 
AGGARWAL VS 
GAUTAM MOUR 

COURT ROOM 
402

OMP(I) COMM 
461/2025

DCB BANK LTD. 
VS TOYAB 
MATIN

ANISH 
BHOLA

Anish_bhola17
@yahoo.com

COURT ROOM 
402

CS(COMM) 
640/2025

RANI AGARWAL 
VS VARUN 
GULATI

advjyotidwivedi
@gmail.com

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/357/2025

STATE BANK OF 
INIDA  Vs  
MUKESH

MANOJ 
PANDEY(P),

advpandeyman
oj@gmail.com

CS 
(COMM)/369/2025

UNION BANK 
OF INDIA  Vs  
PRADIP 
SHARMA

Arun Kumar 
Shukla(P),

connect@snsleg
al.in



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

14 WEST

cs 05-05-2025 9654546559 09-04-2025

cs 06-05-2025 9810872353 04-04-2025

cs 06-05-2025 9811343754 30-04-2025

cs 13-05-2025 9999436720 not mentioned 06-05-2025

cs 13-05-2025 9958891040 05-05-2025

cs 13-05-2025 9958891040 05-05-2025

cs 14-05-2025 9910577700 15-03-2025

cs 21-05-2025 9999359053 15-05-2025

cs 21-05-2025 9910358225 19-05-2025

cs 21-05-2025 9910358225 19-05-2025

cs 27-05-2025 9315165656 05-05-2025

cs 31-05-2025 9810210832 not mentioned 23-05-2025

15 WEST CS(COMM) 355/2025 02.05.2025 9811786067 30.04.2025

CS/COMM 361/2025 03.05.2025 964371856 30.04.2025

CS/COMM 362/2025 03.05.2025 964371856 28.03.2025

SH. ASHUTOSH KUMAR, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/370/2025

M/S NIHON 
PRECISION FAB 
TECH INDIA 
THROUGH ITS 
PROPRIETOR 
ASHISH 
KULHAR  Vs  
MANISH GUPTA 
PROPRIETOR 
OF M/S SHRI 
NIWAS AND 
SONS

Ashutosh 
Kumar 
Tiwari(P),

advocate.himan
shuahuja23@g
mail.com

CS 
(COMM)/373/2025

BANK OF 
BARODA  Vs  
SUBHASH

rajnish 
kumar 
banyal(P),

rajnish-
122@yahoo.co
m

CS 
(COMM)/372/2025

MS HIND 
PRECISION  Vs  
MS THREE N 
PRODUCTS PVT 
LTD

ANIRUDH 
GUPTA(P),

themalhotras7
@gmail.com

CS 
(COMM)/397/2025

SHRI SATPAL 
SINGH  Vs  SHRI 
SANDEEP 
SABHARWAL

GHANSHYA
M 
MOURYA(P
),

CS 
(COMM)/398/2025

State Bank of 
India  Vs  Sanjay

Krishna Kr 
Sharma(P),

advkrishna1411
@gmail.com

CS 
(COMM)/399/2025

State Bank of 
India  Vs  Hari 
Ram

Krishna Kr 
Sharma(P),

advkrishna1411
@gmail.com

CS 
(COMM)/404/2025

Canara Bank  Vs  
Ashya Praveen

KRISHAN 
KUMAR(P),

krishenkumar
@gmail.com

CS 
(COMM)/440/2025

Eltecks India 
Through SPA 
Ankit Jain  Vs  
PRADEEP 
KUMAR JAIN

AADESH 
SARASWAT
(P),

aadesh9696@g
mail.com

CS 
(COMM)/439/2025

GSI 
ENTERPRISES 
PRIVATE 
LIMITED  Vs  
KAMLADITYYA 
CONSTRUCTION 
PRIVATE 
LIMITED

Bhaskar  
Vali(P),

office@vali.co.i
n

CS 
(COMM)/438/2025

GSI 
ENTERPRISES 
PRIVATE 
LIMITED  Vs  
SANJAY KUMAR 
JINDAL

Bhaskar  
Vali(P),

office@vali.co.i
n

CS 
(COMM)/456/2025

State Bank of 
India  Vs  Raju

Krishna Kr 
Sharma(P),

advkrishna1411
@gmail.com

CS 
(COMM)/480/2025

STATE BANK OF 
INDIA  Vs  
POOJA PROP OF 
BARCODE 
SOLUTIONS

Gopal 
Chand 
Sharma(P),

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

STATE BANK OF 
INDIA VS. 
RAMESH 
CHAND

S. SOOD & 
ASSOCIATE
S

msssadadvocat
e@gmail.com

STATE BANK OF 
INDIA VS. 
SANJAY KUMAR

MANOJ 
PANDEY

advpandevman
o@gmail.com

STATE BANK OF 
INDIA VS. 
REKHA RANI

MANOJ 
PANDEY

advpandevman
o@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
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NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

15 WEST

CS(COMM) 374/2025 06.05.2025 9811699122 01.05.2025

CS(COMM) 376/2025 07.05.2025 9999631964 01.05.2025

CS(COMM) 382/2025 08.05.2025 9312400295 25.04.2025

CS(COMM) 383/2025 08.05.2025 9990503001 06.05.2025

CS(COMM) 384/2025 08.05.2025 9582931401 30.04.2025

CS(COMM) 387/2025 09.05.2025 8977735374 09.09.2024

CS(COMM) 388/2025 09.05.2025 9891297097 09.09.2024

CS/COMM 414/2025 17.05.2025 8595653336 10.05.2025

CS/COMM 415/2025 17.05.2025 8595653336 10.05.2025

CS/COMM 416/2025 17.05.2025 8595653336 10.05.2025

CS/COMM 417/2025 17.05.2025 8595653336 10.05.2025

CS/COMM 418/2025 17.05.2025 8595653336 10.05.2025

CS/COMM 419/2025 17.05.2025 9999099325 05.05.2025

CS(COMM) 427/2025 19.05.2025 9654371856 15.05.2025

CS(COMM) 428/2025 19.05.2025 9996397065 13.05.2025

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

FOODPEDIA 
PVT LTD VS. 
SUKIYO 
INTERNATIONA
L

SS SASTRY 
& BRIJESH 
TIWARI

sssastry@gmail
.com

MINOCHA 
ENTERPRISES 
VS. HITESH 
SEETARAM 
SHETTY

JASNEET 
SINGH 
KOHLI

jasneetsinghko
hli@gmail.com

UNION BANK 
OF INDIA VS. 
RAKESH

ARUN 
KUMAR 
SHUKLA

connect@snsieg
al.in

CHEMELYNE 
POLYSTABS LLP 
VS. ANITA 
SHARMA

OJASVI 
KHANEJA 

khanejalaw@g
mail.com

WET AND DRY 
PERSONAL 
CARE PVT LTD 
VS. AU 
NATUREL 
BEUTY 

RAKESH 
TIWARI

legusintellect@
gmail.com

M/S MINT 
STEER INDIA 
FIANCIAL 
CONSULTANCY 
VS. KAISER 
INDUSTRIES

KARAN 
BIDHURI

adv.karanbidhu
ri@gmail.com

KRISHNA 
POLYMERS VS. 
HARI OM 
TRADING

SURENDER 
SHARMA

anokhijindgi@g
mailc.om

M/S CAPITAL 
INDUSTRIAL 
ENTERPRISES 
VS. M/S NANCY 
ENTERPRISES 

BHARAT 
GROVER

shankardaslegal
@gmail.com

M/S CAPITAL 
INDUSTRIAL 
ENTERPRISES 
VS. M/S OLIMP 
INDUSTRIES 

BHARAT 
GROVER

shankardaslegal
@gmail.com

M/S CAPITAL 
INDUSTRIAL 
ENTERPRISES 
VS. M/S 
SPECIAL 
STEELS INDIA

BHARAT 
GROVER

shankardaslegal
@gmail.com

M/S CAPITAL 
INDUSTRIAL 
ENTERPRISES 
VS. M/S BALAJI 
EXTRUCSION 
MACHINES 

BHARAT 
GROVER

shankardaslegal
@gmail.com

M/S CAPITAL 
INDUSTRIAL 
ENTERPRISES 
VS. M/S 
ADVANCE 
RECYCLING 
SOLUTIONS LLP 

BHARAT 
GROVER

shankardaslegal
@gmail.com

SARABJEET 
SINGH BEDI VS. 
JASMINE KAUR 
BHATIA 

PRAVEEN 
KUMAR

law_sharma@y
ahoo.com

STATE BANK OF 
INDIA VS. 
SANTU RAM

MANOJ 
PANDEY

advpandeyman
oj@gmail.com

M/S SAVITRI 
WOODS VS. M/S 
MAHALAXMI 
PLYWOOD

SHARVAN 
KUMAR 

laxmanshravan
@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

15 WEST

CS(COMM) 433/2025 20.05.2025 9958732424 01.04.2025

CS(COMM) 450/2025 26.05.2025 9911118926 13.05.205

CS(COMM) 451/2025 26.05.2025 7903666504 21.05.2025

CS(COMM) 455/2025 27.05.2025 9015893668 20.05.2025

CS(COMM) 458/2025 28.05.2025 93120556371 16.05.2025

CS(COMM) 462/2025 29.05.2025 9810682372 14.05.2025

CS(COMM) 463/2025 29.05.2025 9971607485 24.05.2025

CS(COMM) 464/2025 29.05.2025 AMIT GARG9811706228 09.05.205

CS/(COMM) 484/2025 31.05.2025 9650501903 28.05.2025

CS/(COMM) 485/2025 31.05.2025 9650501903 28.05.2025

CS/(COMM) 486/2025 31.05.2025 9810210832 13.05.2025

CS/(COMM) 484/2025 31.05.2025 9650501903 31.05.2025

CS/(COMM) 485/2025 31.05.2025 9650501903 31.05.2025

CS/(COMM) 486/2025 31.05.2025 9810210832 31.05.2025

16 WEST 01-05-2025 8800234388 13-11-2024

MS. HEMANI MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
02

FUTURISTIC 
MEDIA AND 
ENTERTAINME
NT LTD VS. EZ 
MALL ONLINE 
LTD

PANKAJ 
KUMAR

roy.pankaj@ya
hoo.co.in

M/S KWALITY 
PANAL 
PRODUCT VS. 
SANTOSH 
KUMAR

RAVI 
KUMAR

advocateravi79
@gmail.com

M/S AGGARWAL 
IRON AND 
STEEL 
INDUSTIRES VS. 
M/S NAMO 
SHIVAY 
ENTERPRISES

NITESH 
KUMAR 
JHA

niteshkumarjha
@gmail,com

BANK OF 
MAHARASHTRA 
VS. GIRJESH 
GUPTA 

BIJAY 
MOHAN 
GOSWAMI

advbmg2016@g
mail.com

MS AMBE NS 
AGRO 
PRODUCTS PVT 
LTD VS. MS 
MALIK 
POLYCHEM PVT 
LTD

SURESH 
KUMAR

sureshadv5@ya
hoo.com

MAHARAJA 
SHOE CO. VS. 
IMRAN ALI

PARMOD 
KUMAR

shekhawatilegal
@yahoo.in

SARVENDRA 
KUMAR VS. 
AMIT GUPTA

RAHUL 
MAURYA

advmkrahul@g
mail.com

MESERS 
BANSAL 
POLYMERS VS. 
MESSERS 
GEETA 
FOOTWEARS

anilgarg1996@
gmail.com

STATE BANK OF 
INDIA VS. 
NEELAM 

GOPAL 
CHAND 
SHARMA

advhunnyshar
ma28@gmail.c
om

STATE BANK OF 
INDIA VS. 
NISHA 
RATHORE 

GOPAL 
CHAND 
SHARMA

advhunnyshar
ma28@gmail.c
om

BANK OF 
BARODA VS. 
CARNAMA 
INFOTECH AND 
BPO LLP

VIJAY 
PRAKASH

vijayprakash96
82@gmail.com

STATE BANK OF 
INDIA VS. 
NEELAM 

GOPAL 
CHAND 
SHARMA

advhunnyshar
ma28@gmail.c
om

STATE BANK OF 
INDIA VS. 
NISHA 
RATHORE 

GOPAL 
CHAND 
SHARMA

advhunnyshar
ma28@gmail.c
om

BANK OF 
BARODA VS. 
CARNAMA 
INFOTECH AND 
BPO LLP

VIJAY 
PRAKASH

vijayprakash96
82@gmail.com

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

CS 
(COMM)/350/2025

MALLIKA Vs 
BHUPENDRA 
CHAUHAN

RAJIV 
RANJAN

WRAJIVRANJ
AN@GMAIL.C
OM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

16 WEST

01-05-2025 8130383143

01-05-2025 8130383143

02-05-2025

02-05-2025 9810379033 21-04-2025

02-05-2025 8130383143

02-05-2025 8130383143

02-05-2025 8130383143

02-05-2025 8130383143

02-05-2025 8130383143

02-05-2025 8130383143

M-Ex/203/2025 06-05-2025

08-05-2025

Misc DJ/469/2025 08-05-2025

09-05-2025

17 WEST OMP (I) COMM 01-05-2025 92t3t4224 NIL

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03

OMP (I) 
(COMM.)/500/202
5

Yes Bank Ltd Vs 
VIJAY PAL

LALIT 
PANDAY

LALITPANDEY
ADV<@GMAIL
.COM 

OMP (I) 
(COMM.)/501/2025

Yes Bank Ltd Vs 
POOJA SOLANKI

LALIT 
PANDAY

LALITPANDEY
ADV<@GMAIL
.COM 

Execution 
(Comm.)/151/2025

Shreeram Vanijya 
Global Exim Pvt 
Ltd Vs KRF LTD

CS 
(COMM)/358/2025

Jivaa Retails 
India Pvt Ltd Vs 
Tawi Doors and 
Ors

R.K 
SHARMA

rk.shMna.adv 
l@ghail @m

OMP (I) 
(COMM.)/521/2025

HDFC BANK 
LTD Vs VIKAS  
SHARMA

LALIT 
PANDAY

lalitgandexadv
@gmail.com 

OMP (I) 
(COMM.)/522/2025

HDFC BANK 
LTD Vs 
MOHAMMAD  
AAQIB

LALIT 
PANDAY

lalitgandexadv
@gmail.com 

OMP (I) 
(COMM.)/523/2025

YES BANK LTD 
Vs MAHESH 
SINGHAL

LALIT 
PANDAY

lalitgandexadv
@gmail.com 

OMP (I) 
(COMM.)/524/2025

YES BANK LTD 
Vs RAJ KUMAR

LALIT 
PANDAY

lalitgandexadv
@gmail.com 

OMP (I) 
(COMM.)/525/2025

YES BANK LTD 
Vs ACHHE LAL 
GAUTAM

LALIT 
PANDAY

lalitgandexadv
@gmail.com 

OMP (I) 
(COMM.)/526/2025

YES BANK LTD 
Vs AKHIL 
TEJPAL GOYAL

LALIT 
PANDAY

lalitgandexadv
@gmail.com 

Sanjay Garg Vs 
SCK Infratech Pvt 
Ltd

Execution 
(Comm.)/158/2025

M/S DEEP JYOTI 
RUBBER PVT 
LTD Vs M/S 
SANDHU 
CONTRACTOR 
PVT LTD

RAGHBIR 
SINGH Vs 
MOHINDER 
SINGH

Execution 
(Comm.)/161/2025

CANARA BANK 
Vs KULDEEP

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM.)/503/202
5

Orix Auto 
Infrastructure 
Service Ltd Vs 
Shankar R

ABID 
AHMAD

abidahmadadvo
cate@gmail.co
m



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

CS (COMM) 02-05-2025 9654371856 29-04-2025

CS (COMM) 02-05-2025 MS S SOOD 9811786067 16-04-2025

OMP (I) COMM 02-05-2025 8130383143 NIL

OMP (I) COMM 02-05-2025 011-26211488 NIL

OMP (I) COMM 03-05-2025 8130383143 NIL

CS (COMM) 05-05-2025 9810082372 02-05-2025

CS (COMM) 05-05-2025 9811227766, 17-05-2025

OMP (I) COMM 05-05-2025 8130383143 NIL

CS (COMM) 06-05-2025 9971096840 30-04-2025

OMP (I) COMM 06-05-2025 9560099203 NIL

OMP (I) COMM 06-05-2025 8130383143 NIL

OMP (I) COMM 06-05-2025 8130383143 NIL

OMP (I) COMM 06-05-2025 8130383143 NIL

OMP (I) COMM 06-05-2025 011-26211488 NIL

CS (COMM) 07-05-2025 8700858746 13-09-2023

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/353/2025

STATE BANK OF 
INIDA Vs 
MUNIPAL

MANOJ 
KUMAR 
PANDEY

advpandevman
oj@gmail.com

CS 
(COMM)/354/2025

State Bank Of 
India Vs BIMLA

msssoodadvoca
te@gmail.com

OMP (I) 
(COMM.)/507/2025

HDFC BANK 
LTD Vs REENA  
CHAUDHARY

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/508/202
5

YES BANK LTD 
Vs KAPIL 
KUMAR SANSI

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/540/202
5

HDFC BANK 
LTD Vs 
AVNEESH  
KUMAR

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

CS 
(COMM)/367/2025

GROMOR 
OVERSEAS 
LIMITED Vs 
goflex ltd

PRAMOD 
AGGARWA
L

shekhaualilcunl
a\ahoo.in

CS 
(COMM)/368/2025

PLATINEX DB 
BATHWARE 
INDIA PVT LTD 
Vs SANGANI 
KAUSHIK 
BHIKHUBHAI

STUTIWAS
ON

wasonandwaso
n@gmail.com

OMP (I) 
(COMM.)/545/2025

HDFC BANK 
LTD Vs RACHIT  
SAXENA

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

CS 
(COMM)/375/2025

SUNIL JAIN Vs 
MS 
WATERSPOTTE
R INDIA PVT 
LTD

RAHUL 
KUMAR

CONTACT.SHE
PHERDLAW@
GMAIL.COM

OMP (I) 
(COMM.)/562/2025

SMFG INDIA 
CREDIT CO LTD 
Vs PRAVEEN 
BANSAL

KARAN 
CHIBBAR

karanchibbarad
vocate@gmai,.c
om

OMP (I) 
(COMM.)/563/2025

KOTAK 
MAHINDRA 
PRIME LIMITED 
Vs GOURAV 
KUMAR

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/564/2025

KOTAK 
MAHINDRA 
PRIME LIMITED 
Vs PANKAJ P

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/565/2025

KOTAK 
MAHINDRA 
PRIME LIMITED 
Vs NAJIM

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/566/2025

YES BANK LTD. 
Vs SATISH HARI 
RAM

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/377/2025

TARZAN 
ELECTRICALS 
PVT LTD Vs 
KOMERCO 
ENTERPRISES 

BRIENDRA 
KUMAR

briendrakumar
619@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

OMP (I) COMM 07-05-2025 8130383143 NIL

CS (COMM) 08-05-2025 9990503001 06-05-2025

CS (COMM) 09-05-2025 Karan Attri 9971824432 24-04-2025

CS (COMM) 09-05-2025 9654371856 05-05-2025

OMP (I) COMM 09-05-2025 011-26211488 NIL

OMP (I) COMM 09-05-2025 011-26211488 NIL

CS (COMM) 13-05-2025 9315165656 05-05-2025

OMP (I) COMM 13-05-2025 011-26211488 NIL

14-05-2025 9818362434 NIL

CS (COMM) 14-05-2025 9871291420 13-05-2025

CS (COMM) 14-05-2025 8595653336 11-08-2025

OMP (I) COMM 14-05-2025 981T133644 NIL

OMP (I) COMM 14-05-2025 981T133644 NIL

OMP (I) COMM 14-05-2025 981T133644 NIL

OMP (I) COMM 14-05-2025 981T133644 NIL

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM.)/568/202
5

KOTAK 
MAHINDRA 
PRIME LIMITED 
Vs AKHILESH 
KUMAR

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

CS 
(COMM)/381/2025

CHEMELYNE 
POLYSTABS LLP 
Vs PUSHKER 
PAINT 
INDUSTRIES

OJASVI 
KHANEJA 

obasvikhaneja4
8@gmail.com

CS 
(COMM)/389/2025

M/s Smart 
Enterprises Vs 
M/s Shivam 
Construction

advocates@lexp
ractica.com 

CS 
(COMM)/390/2025

STATE BANK OF 
INIDA Vs 
SANJAY KUMAR

MANOJ 
KUMAR 
PANDEY

advpandevman
oj@gmail.com

OMP (I) 
(COMM.)/577/2025

YES BANK LTD 
Vs SAURABH 
CHAWLA

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/578/2025

YES BANK LTD 
Vs DURGESH 
SINGH

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/396/2025

State Bank of 
India Vs Raj Rani

KRISHAN 
KUMAR 
SHARMA

advkrishana141
1@gmail.com

OMP (I) 
(COMM.)/581/2025

KOTAK 
MAHINDRA 
PRIME LIMITED 
Vs PINTOO 
HARI RAM

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

ARB. A. 
(COMM.)

ARB. A. 
(COMM.)/4/2025

HARJEET 
SINGH Vs SHRI 
RAM 
TRANSPORT FIN 
CO LTD

BHALLA & 
BHALLA 

bhallaadvocates
@gmail.com 

CS 
(COMM)/402/2025

Aditya Infotech 
Limited Vs 
Spyvision 
Solutions and 
Technology 
Private Limited

AMIT 
KUMAR 
SINGH

jurisprudence0
11@gmail.com 

CS 
(COMM)/403/2025

M/s Rajasthan 
Steel Corporation 
Vs M/s HMP 
Engineering 
Private Limited 
and Ors

BHARATT 
GROVER

shankardaslegal
@gmail.com 

OMP (I) 
(COMM.)/585/2025

Shriram Finance 
Ltd Vs SHIVAM

MANOJ 
KUMAR

manoj.adv@gm
ail.com

OMP (I) 
(COMM.)/586/202
5

Shriram Finance 
Ltd Vs ROCKY

MANOJ 
KUMAR

manoj.adv@gm
ail.com

OMP (I) 
(COMM.)/588/202
5

Shriram Finance 
Ltd Vs SHAKEEL 
6108

MANOJ 
KUMAR

manoj.adv@gm
ail.com

OMP (I) 
(COMM.)/589/202
5

Shriram Finance 
Ltd Vs SHAKEEL 
7483

MANOJ 
KUMAR

manoj.adv@gm
ail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

CS (COMM) 15-05-2025 6201970125 11-08-2025

CS (COMM) 15-05-2025 JS KOHLI 9999631964 13-05-2025

OMP (I) COMM 16-05-2025 011-26211488 NIL

OMP (I) COMM 16-05-2025 011-26211488 NIL

CS (COMM) 17-05-2025 8595653336 09-05-2025

CS (COMM) 17-05-2025 8595653336 09-05-2025

CS (COMM) 17-05-2025 8595653336 09-05-2025

OMP (I) COMM 17-05-2025 011-26211488 NIL

OMP (I) COMM 17-05-2025 011-26211488 NIL

OMP (I) COMM 17-05-2025 011-26211488 NIL

OMP (I) COMM 17-05-2025 011-26211488 NIL

OMP (I) COMM 17-05-2025 011-26211488 NIL

OMP (I) COMM 19-05-2025 011-26211488 NIL

CS (COMM) 20-05-2025 9810798989 17-05-2025

OMP (I) COMM 20-05-2025 011-26211488 NIL

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/405/2025

NIKE 
INNOVATE CV 
AND ANR Vs 
ASHOK KUMAR

SHRAVAN 
KUMAR 
BANSAL

unitedmark@u
nitedandunited.
com

CS 
(COMM)/407/2025

MINOCHA 
ENTERPRISES 
PVT LTD Vs 
NEEDLE EYE 
PLASTIC 
INDUSTRIES 
PVT LTD

jasneetsinghko
hli@gmail.com

OMP (I) 
(COMM.)/592/2025

YES BANK LTD. 
Vs RAJINDER 
PRASHAD

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/593/2025

YES BANK LTD. 
Vs JITENDER 
YADAV

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/420/2025

M/s Oberoi 
Paints Private 
Limited Vs M/s 
Advent 
Enterprises and 
Ors

BHARATT 
GROVERR

shankardaslegal
@gmail.com

CS 
(COMM)/421/2025

M/s Krishna Steel 
Corporation Vs 
M/s Alfa Steel 
and Ors

BHARATT 
GROVERR

shankardaslegal
@gmail.com

CS 
(COMM)/422/2025

M/s Capital 
Industrial 
Enterprises Vs 
M/s PS 
Enterprises and 
Ors

BHARATT 
GROVERR

shankardaslegal
@gmail.com

OMP (I) 
(COMM.)/605/202
5

AXIS BANK LTD 
Vs MOHD 
TAHIR KHAN

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/606/202
5

YES BANK LTD 
Vs ASHISH 
KUMAR

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/607/202
5

YES BANK LTD 
Vs OM PRAKASH

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/608/202
5

YES BANK LTD 
Vs ANGELINA 
FRANCIS

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/609/202
5

YES BANK 
LIMITED Vs 
VIJAY KUMAR 
SINGH

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/615/2025

YES BANK LTD. 
Vs MOHAMMAD 
DAWOOD

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/436/2025

VIKRANT 
GUPTA Vs 
PRAVEEN 
KUMARI

DEEPAK 
AGGARWA
L

ladv.rslegal@g
mail.com 

OMP (I) 
(COMM.)/633/2025

YES BANK LTD 
Vs 
PUSHPENDRA 
PAWAR

 
SACHINKA
TYAL

legal@Katvalas
sociates.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

OMP (I) COMM 20-05-2025 011-26211488 NIL

OMP (I) COMM 20-05-2025 011-26211488 NIL

CS (COMM) 21-05-2025 6443000880 12-05-2025

OMP (I) COMM 21-05-2025 011-26211488 NIL

Misc DJ/ Misc DJ/522/2025 22-05-2025 98108 66704 NIL

OMP (I) COMM 22-05-2025 011-26211488 NIL

CS (COMM) 23-05-2025 8802200600 16-05-2025

CS (COMM) 23-05-2025 8700568976 26-05-2025

OMP (I) COMM 23-05-2025 011-26211488 NIL

OMP (I) COMM 23-05-2025 011-26211488 NIL

CS (COMM) 24-05-2025 9971195999 22-05-2025

CS (COMM) 24-05-2025 8700568976 22-05-2025

OMP (I) COMM 24-05-2025 011-26211488 NIL

CS (COMM) 26-05-2025 9313119503 24-05-2025

OMP (I) COMM 26-05-2025 8130383143 NIL

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM.)/634/202
5

YES BANK LTD 
Vs MOHD SAQIB

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/635/2025

YES BANK LTD 
Vs SANTOSH 
DEVI

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/437/2025

UPGRID 
SOLUTION 
PRIVATE 
LIMITED Vs 
Sunita

KARTIKA 
TUTYA

contact@aaaleg
al.pro 

OMP (I) 
(COMM.)/636/202
5

YES BANK LTD 
Vs SURAJ 
CHOUDHARY

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

M/S SIRCA 
PAINTS INDIA 
LTD Vs K CUBES

PARTH 
SHARMA

officeofparthsh
arma@gmail.co
m 

OMP (I) 
(COMM.)/641/2025

YES BANK LTD 
Vs VIKRAM 
SINGH

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/443/2025

GK Rangwala and 
Co Pvt Ltd Vs 
Gayatri 
Marketing

VS 
SHARMA

adv.vssharma@
gmail.com 

CS 
(COMM)/444/2025

GENETIX 
BIOTECH ASIA 
LIMITED Vs 
ACCUTEST 
BIOLOGICS 
PRIVATE 
LIMITED

MADHAV 
GAWRI

maclbav@.rkgc
o.com

OMP (I) 
(COMM.)/650/202
5

YES BANK LTD 
Vs SAGIR 
AHMAD

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/651/2025

YES BANK LTD 
Vs SAKEEL 
ABDUL SALAM

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/447/2025

Rajinder Satija Vs 
Sandeep Tandon

ARUN 
CHAWLA

varun@legalcar
e.co.in

CS 
(COMM)/448/2025

GENETIX 
BIOTECH ASIA 
LIMITED Vs MS 
ELITE LABS

MADHAV 
GAWRI

maclbav@.rkgc
o.com

OMP (I) 
(COMM.)/665/2025

YES BANK LTD. 
Vs DEEPAK 
JAISWAL

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/452/2025

KULDEEP 
SINGH Vs 
CHARDI KALA 
ENTERPRISES

APRAJIT 
AND 
SURESH 
KUMAR

sudeshkradvoca
te@gmail.com

OMP (I) 
(COMM.)/670/202
5

HDFC BANK 
LTD Vs VIKAS  
SHARMA

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

OMP (I) COMM 26-05-2025 8130383143 NIL

OMP (I) COMM 26-05-2025 8130383143 NIL

OMP (I) COMM 26-05-2025 011-26211488 NIL

OMP (I) COMM 26-05-2025 011-26211488 NIL

CS (COMM) 27-05-2025 9911000126 26-05-2025

OMP (I) COMM 27-05-2025 011-26211488 NIL

CS (COMM) 29-05-2025 ARPIT JAIN 0.98115958 27-05-2025

CS (COMM) 29-05-2025 9711477106 26-05-2025

CS (COMM) 29-05-2025 9818030800 26-05-2025

OMP (I) COMM 29-05-2025 8130383143 NIL

OMP (I) COMM 29-05-2025 011-26211488 NIL

OMP (I) COMM 29-05-2025 011-26211488 NIL

CS (COMM) 30-05-2025 VALI & CO 9910358225 26-05-2025

CS (COMM) 30-05-2025 VALI & CO 9910358225 26-05-2025

OMP (I) COMM 30-05-2025 8130383143 NIL

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM.)/671/2025

HDFC BANK 
LTD Vs 
DALJEET 
KANWALJIT 
SINGH

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/672/2025

HDFC BANK 
LTD Vs ANIL 
VERMA

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/673/2025

Yes Bank Ltd Vs 
MD SAAJID 
QURESHI

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/674/2025

Yes Bank Ltd Vs 
PARMESHWAR 
SINGH

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/454/2025

UNION BANK 
OF INDIA Vs 
ARSHI

ALOK 
KUMAR

alokadv.9911@g
mail.com

OMP (I) 
(COMM.)/676/2025

YES BANK LTD. 
Vs NAR SINGH 
KHATRI

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/465/2025

PP Books Pvt Ltd 
Vs Exceli Edutech 
Pvt Ltd

arpitjaln2099@
gmail.co 

CS 
(COMM)/466/2025

MS FIN 
enterprises 
through its Sole 
Proprietor Mrs 
Tara Sharma Vs 
Ranjit Singh

ABHISHAK 
SHARMA

abhishaksharm
a800@gmail.co
m

CS 
(COMM)/467/2025

Icici Bank Vs 
ROHAN GUPTA

DEEPAK 
KAUSHIK

induslegalia@g
mail.com

OMP (I) 
(COMM.)/686/202
5

HDFC BANK 
LTD Vs LALIT 
VERMA

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/687/2025

YES BANK LTD 
Vs KESHAV 
SHARMA

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

OMP (I) 
(COMM.)/688/202
5

YES BANK LTD 
Vs ANKUR 
SHARMA

 
SACHINKA
TYAL

legal@Katvalas
sociates.com

CS 
(COMM)/470/2025

GSI 
ENTERPRISES 
PVT LTD Vs 
VERMA 
ENGINEERS 
AND 
CONTRACTORS 
PVT LTD

office@vali.co.i
n

CS 
(COMM)/472/2025

GSI 
ENTERPRISES 
PVT LTD Vs 
VERMA 
ENGINEERS 
AND 
CONTRACTORS 
PVT LTD

office@vali.co.i
n

OMP (I) 
(COMM.)/698/202
5

Hdfc Bank 
Limited Vs 
LOKESH 
KUMAR

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

17 WEST

OMP (I) COMM 30-05-2025 8130383143 NIL

OMP (I) COMM 30-05-2025 8130383143 NIL

OMP (I) COMM 30-05-2025 8130383143 NIL

CS (COMM) 31-05-2025 SS W ANI 8750618722 28-05-2025

CS (COMM) 31-05-2025 9650501903 28-05-2025

CS (COMM) 31-05-2025 9650501903 28-05-2025

18 WEST 02-05-2025 Ms S. SOOD 9811786067 18.04.2025

03-05-2025 9654371856 29.04.2025

03-05-2025 9810682372 26.03.2025

05-05-2025 9540643136 25.04.2025

05-05-2025 9540643136 25.04.2025

05-05-2025 9654546559 09.04.2025

05-05-2025 9899218215 07.04.2025

08-05-2025 9810210832 Not Provided 05.05.2025

13-05-2025 9899000289 28.04.2025

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

OMP (I) 
(COMM.)/699/202
5

Hdfc Bank 
Limited Vs RUBY 
GHAI

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/700/202
5

Hdfc Bank 
Limited Vs 
ARVIND 
ROHILA

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

OMP (I) 
(COMM.)/701/2025

Hdfc Bank 
Limited Vs 
VIVEK PRATAP 
SINGH

 LALIT 
PANDEY

lalitpandeyyada
v@gmail.com

CS 
(COMM)/473/2025

Infinitude 
International 
Private Limited 
Vs Babu Lal Teli

sswaniassociate
s@gmail.com 

CS 
(COMM)/474/2025

Bank of Baroda 
Vs Anand Kumar 
Mishra

SHARMA&
ASSOCIATE
S

advhunnyshar
ma.28@gmail.c
om

CS 
(COMM)/475/2025

Infinitude 
International 
Private Limited 
Vs Ganeshgarhia 
Construction Pvt 
Ltd

SHARMA&
ASSOCIATE
S

advhunnyshar
ma.28@gmail.c
om

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/356/2
025

CS 
(COMM)/356/2025

State Bank Of 
India Vs Raj 
Kumar

msssoodadvoca
te@gmail.com 

CS 
(COMM)/359/2
025

CS 
(COMM)/359/2025

STATE BANK OF 
INIDA Vs 
SURENDER 
KUMAR MITTAL

Manoj 
Kumar 
Pandey

advpandeyman
oj@gmail.com

CS 
(COMM)/360/2
025

CS 
(COMM)/360/2025

Ashish Garg Vs 
DEVENDER 
KUMAR

PRAMOD 
AGARWAL

shekhawatilegal
@yahoo.in

CS 
(COMM)/363/2
025

CS 
(COMM)/363/2025

MS VARDHMAN 
UDYOG Vs 
RAMESH 
CHAND JAT

Amreshwar 
Singh

amreshwarsing
hadvocate@gm
aiI.com

CS 
(COMM)/364/2
025

CS 
(COMM)/364/2025

MS VARDHMAN 
UDYOG Vs RAM 
SINGH 
HARITWAL

Amreshwar 
Singh

amreshwarsing
hadvocate@gm
aiI.com

CS 
(COMM)/365/2
025

CS 
(COMM)/365/2025

DYD Industrial 
Solutions through 
Rajesh Kulhar Vs 
Mark Tech 
Polymers Private 
Limited

Himanshu 
Ahuja 

advocate.himan
shuahuja23(@g
mail.com 

CS 
(COMM)/366/2
025

CS 
(COMM)/366/2025

Pravesh Bhandari 
Vs Ashimara 
Housing Pvt Ltd

Rahul 
Malhotra

rahulssmalhotr
a@gmail.com

CS 
(COMM)/380/2
025

CS 
(COMM)/380/2025

STATE BANK OF 
INDIA Vs 
MEENAKSHI 
RAJPAL

Vijay 
Prakash 

CS 
(COMM)/391/2
025

CS 
(COMM)/391/2025

SS FOOTWEAR 
Vs KGN 
FOOTWEAR

Mukuk 
Rawal

mukul_rawal@
yahoo.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

18 WEST

13-05-2025 9899000289 05.05.2025

14-05-2025 Uday Kumar8882303942 28.04.2025

14-05-2025 9999359053 04.03.2025

16-05-2025 9811373999 14.05.2025

16-05-2025 Uday Kumar8882303942 28.04.2025

16-05-2025 9811129304 02.05.2025

17-05-2025 9873486348 15.05.2025

19-05-2025 A. K. Raut 9999132159 14.05.2025

19-05-2025 9654371824 15.05.2025

22-05-2025 9953542080 14.05.2025

26-05-2025 9810682372 14.05.2025

27-05-2025 9313885241 14.05.2025

28-05-2025 8375868868 26.05.2025

29-05-2025 9868588173 22.05.2025

29-05-2025 9811135305 25.04.2025

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/392/2
025

CS 
(COMM)/392/2025

State Bank of 
India Vs Rahul 
Sharma

Krishna 
Kumar 
Sharma

advkrishna1411
@gmail.com

CS 
(COMM)/400/2
025

CS 
(COMM)/400/2025

COGOPORT 
PRIVATE 
LIMITED Vs 
FENDA AUDIO 
INDIA PVT LTD

advudaykumar
@gmail.com

CS 
(COMM)/401/2
025

CS 
(COMM)/401/2025

Eltecks India 
Private Limited 
Through Ar Ankit 
Jain Vs IRA 
PRAMANIK

Aadesh 
Saraswat

aadesh9696@g
mail.com 

CS 
(COMM)/408/2
025

CS 
(COMM)/408/2025

Union Bank Of 
India Vs Tosif 
Ahmed

Vijay 
Lakshmi 
Jain

advvijaylakshm
ijain@gmail.co
m

CS 
(COMM)/409/2
025

CS 
(COMM)/409/2025

COGOPORT 
PRIVATE 
LIMITED Vs 
DIVYA LAXMI 
OVERSEAS

advudaykumar
@gmail.com

CS 
(COMM)/410/2
025

CS 
(COMM)/410/2025

RAKESH 
KUMAR 
SHARMA 
TRADING AS MS 
LABTRONICS Vs 
SUMAN DEVI 
TRADING AS MS 
LABTRON 
INSTRUMENTS 
AND ANR

Sanjeev 
Singh

Sanjeev.singh@
singhnassociate
s.com 

CS 
(COMM)/411/2
025

CS 
(COMM)/411/2025

M/s Suprabhat 
Textile Private 
Limited Vs 
Sanjay Kumar 
Singh Rana

Varun 
Mehlawat

VARUN_MEH
LAWAT'@YAH
OO.CO.IN

CS 
(COMM)/423/2
025

CS 
(COMM)/423/2025

State Bank Of 
India Vs 
GARVITA GARG

akroutadvocate
@gmail.com

CS 
(COMM)/424/2
025

CS 
(COMM)/424/2025

STATE BANK OF 
INIDA Vs 
RAKESH

Manoj 
Pandey

advpandeyman
oj@gmail.com 

CS 
(COMM)/441/2
025

CS 
(COMM)/441/2025

ARUN KUMAR 
BHOWMIK 
PROPRIETOR 
OF AMTECH 
ENGINEERS Vs 
M S ASAHI 
INDIA GLASS 
LTD

Rohan 
Taneja

rohan.taneja@k
red-jure.in

CS 
(COMM)/449/2
025

CS 
(COMM)/449/2025

Maharaja Shoe 
Co Vs 
MAYASHEEL 
RETAIL INDIA 
LTD

PRAMOD 
AGARWAL

shekhawatilegal
@yahoo.in

CS 
(COMM)/453/2
025

CS 
(COMM)/453/2025

BHISHAM 
POPLI Vs MS 
RAHEJA 
DEVELOPERS 
LTD

Sudhir 
Gupta

SGADV0472@
GMAIL.COM

CS 
(COMM)/457/2
025

CS 
(COMM)/457/2025

Ashvinder Kaur 
and Anr Vs 
Sarbestos Auto 
Spares Pvt Ltd

Siddhant 
Juyal

adv.siddhantjuy
al@gmail.com

CS 
(COMM)/459/2
025

CS 
(COMM)/459/2025

bank of baroda Vs 
anuj pratap singh

Sanjeet 
Kumar 
Singh

sanjeetadvo@y
ahoo.co.in

CS 
(COMM)/460/2
025

CS 
(COMM)/460/2025

PUNJAB AND 
SIND BANK Vs 
MONICA 
SHARMA

Girish 
Verma

legal.gva@gmai
l.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

18 WEST

30-05-2025 7011678591 Not Provided 19.05.2025

30-05-2025 8750618722 28.05.2025

31-05-2025 9999501346 23.05.2025

31-05-2025 8750618722 28.05.2025

19 WEST 01-05-2025

01-05-2025 9312292558 29-04-2025

01-05-2025 9810362628 25-04-2025

01-05-2025 8130383143 28-04-2025

02-05-2025 8130383143 01-05-2025

02-05-2025 8130383143 01-05-2025

02-05-2025 8130383143 01-05-2025

02-05-2025 8130383143 01-05-2025

02-05-2025 011-26211488 30-04-2025

02-05-2025 011-26211488 30-04-2025

03-05-2025 8130383143 01-05-2025

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

CS 
(COMM)/468/2
025

CS 
(COMM)/468/2025

KANDOTH 
MOHAMMED 
SHAMZEER Vs 
KALPATARU 
POWER 
TRANSMISSION 
LTD

Sanjeev 
Kumar

CS 
(COMM)/469/2
025

CS 
(COMM)/469/2025

Infinitude 
International 
Private Limited 
Vs Beton RMC

Shakeel 
Sharwar 
wani

sswaniassociate
s@gmail.com

CS 
(COMM)/476/2
025

CS 
(COMM)/476/2025

STATE BANK OF 
INDIA Vs 
KANCHAN JHA 
PROP OF 
LEVINA 
INDUSTRIES

Kanchan 
Jha

kanchan421994
@gmail.com

CS 
(COMM)/477/2
025

CS 
(COMM)/477/2025

Infinitude 
International 
Private Limited 
Vs Latala 
Construction Co

Shakeel 
Sharwar 
wani

sswaniassociate
s@gmail.com

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Counter 
Claim/23/2025

Counter 
Claim/23/2025

SHANKAR LAL 
Vs RAMAN 
GANDHI

CS 
(COMM)/351/2
025

CS 
(COMM)/351/2025

BANK OF 
BARODA Vs 
Sudhir Kumar

DEEPA 
GUPTA

CS 
(COMM)/352/2
025

CS 
(COMM)/352/2025

PUNJAB 
NATIONAL 
BANK Vs MANOJ 
KUMAR GUPTA

AVADESH 
KR. 
SHAKYA

akshakya01@g
mail.com

OMP (I) 
(COMM.)/504/
2025

OMP (I) 
(COMM.)/504/202
5

Yes Bank Ltd Vs 
ASHWANI 
KUMAR

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

OMP (I) 
(COMM.)/527/
2025

OMP (I) 
(COMM.)/527/2025

HDFC BANK 
LTD Vs PAWAN  
KUMAR

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

OMP (I) 
(COMM.)/528/
2025

OMP (I) 
(COMM.)/528/202
5

HDFC BANK 
LTD Vs SUBODH 
 SINGH

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

OMP (I) 
(COMM.)/529/
2025

OMP (I) 
(COMM.)/529/2025

HDFC BANK 
LTD Vs 
KHURSHID

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

OMP (I) 
(COMM.)/530/
2025

OMP (I) 
(COMM.)/530/202
5

HDFC BANK 
LTD Vs PRASUN 
KUMAR TIWARI

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

OMP (I) 
(COMM.)/531/2
025

OMP (I) 
(COMM.)/531/2025

YES BANK LTD 
Vs PRAMOD 
KUMAR 
SHARMA

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

OMP (I) 
(COMM.)/532/
2025

OMP (I) 
(COMM.)/532/2025

YES BANK LTD 
Vs AMIT 
RAMSWAROOP

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

OMP (I) 
(COMM.)/543/
2025

OMP (I) 
(COMM.)/543/2025

HDFC BANK 
LTD Vs 
PRIYANSHU  
SOHANE

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

05-05-2025

05-05-2025 8130383143 03-05-2025

06-05-2025

06-05-2025

07-05-2025 9999631964 03-05-2025

07-05-2025 011-26211488 05-05-2025

08-05-2025

08-05-2025

08-05-2025 9810163624 06-05-2025

09-05-2025 011-26211488 07-05-2025

09-05-2025 011-26211488 07-05-2025

13-05-2025 9958891040 08-05-2025

13-05-2025 9811675024 08-05-2025

13-05-2025 9899054303 08-05-2025

14-05-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

Ex.COMM - 
Award by Arb. 
Comm./13/202
5

Ex.COMM - Award 
by Arb. 
Comm./13/2025

EQUITAS 
SMALL 
FINANCE BANK 
LTD Vs 
DHARMENDER 
ROY

OMP (I) 
(COMM.)/549/
2025

OMP (I) 
(COMM.)/549/2025

Yes Bank Ltd Vs 
KAMAL AHMAD

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

Execution 
(Comm.)/153/2
025

Execution 
(Comm.)/153/2025

PINTU Vs Neha 
Bus Services Pvt 
Ltd

OMP (I) 
(COMM.)/560/
2025

OMP (I) 
(COMM.)/560/202
5

SMFG INDIA 
CREDIT CO LTD 
Vs JITENDER 
KUMAR 
KHARBANDA

KARAN 
CHIBBER

CS 
(COMM)/378/2
025

CS 
(COMM)/378/2025

MINOCHA 
ENTERPRISES 
PVT LTD Vs 
SAISIDDI 
ENGINEERING 
TEK PVT LTD

JUNSEET 
SINGH 
KOHLI

CHAMBER@K
OHLIASSOCIA
TES.IN

OMP (I) 
(COMM.)/570/
2025

OMP (I) 
(COMM.)/570/2025

YES BANK LTD 
Vs RAJ KUMAR

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

Ex.COMM - 
Award by Arb. 
Comm./15/202
5

Ex.COMM - Award 
by Arb. 
Comm./15/2025

Punjab National 
Bank Vs Ms 
Sapna Mishra

Ex.COMM - 
Award by Arb. 
Comm./16/202
5

Ex.COMM - Award 
by Arb. 
Comm./16/2025

Superfil 
Engineers Pvt Ltd 
Vs M/S Rose 
Engineering

CS 
(COMM)/385/2
025

CS 
(COMM)/385/2025

OM LOGISTICS 
LIMITED Vs 
BAKUL 
CASTING 
PRIVATE 
LIMITED

ARUN 
AGGARWA
L

ADVOCATEAR
UN23@GMAIL
.COM

OMP (I) 
(COMM.)/573/
2025

OMP (I) 
(COMM.)/573/2025

YES BANK LTD 
Vs SURENDER 
KARAN SINGH

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

OMP (I) 
(COMM.)/574/
2025

OMP (I) 
(COMM.)/574/2025

YES BANK LTD 
Vs DAYANAND 
MOOLCHAND

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

CS 
(COMM)/393/2
025

CS 
(COMM)/393/2025

State Bank of 
India Vs Ashok

KRISHNA 
KUMAR 
SHARMA

ADVKRISHNA1
411@GMAIL.C
OM

CS 
(COMM)/394/2
025

CS 
(COMM)/394/2025

APS OBEROI Vs 
REMSOCONTRO
LTECHNOLOGIE
SPVTLTD

ANJANI 
KUMAR 
CHOUDHA
RY

ANJANICHOU
DHARI@GMAI
L.COM

CS 
(COMM)/395/2
025

CS 
(COMM)/395/2025

M/s OPTICADO 
INDIA LLP Vs 
M/s FRANK 
INTERNATIONA
L

JATIN 
SAPRA

JATINSAPRA1
312@GMAIL.C
OM

Execution 
(Comm.)/163/2
025

Execution 
(Comm.)/163/2025

Union Bank of 
India Vs Sushil 
Singh Chaudhary



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

14-05-2025 9811133644

15-05-2025 8130383143 13-05-2025

17-05-2025 8285672608 15-05-2025

17-05-2025 8595653336 15-05-2025

17-05-2025 7030378800 15-05-2025

19-05-2025

19-05-2025

19-05-2025 9654371856 19-05-2025

19-05-2025 9654371856 19-05-2025

20-05-2025 8860057314

20-05-2025 8595653336 17-05-2025

20-05-2025 7030378800 18-05-2025

22-05-2025

22-05-2025 9810682372 20-05-2025

22-05-2025 011-26211488 21-05-2025

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/584/
2025

OMP (I) 
(COMM.)/584/202
5

Shriram Finance 
Ltd Vs SUNIL

MANOJ 
KUMAR

OMP (I) 
(COMM.)/591/2
025

OMP (I) 
(COMM.)/591/2025

Yes Bank Ltd Vs 
RAJESH KUMAR

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

CS 
(COMM)/412/2
025

CS 
(COMM)/412/2025

AMIT GUPTA Vs 
BOUTIQUE 
SPIRIT BRANDS 
PRIVATE 
LIMITED

VARUN 
BEDI 

ADVOCATEVA
RUNBEDI@G
MAIL.COM

CS 
(COMM)/413/2
025

CS 
(COMM)/413/2025

M/s Capital 
Industrial 
Enterprises Vs 
M/s Amit Steel 
and Ors

CHARIT 
GOYAL

SHANKARDAS
LEGAL@GMAI
L.COM

OMP (I) 
(COMM.)/610/
2025

OMP (I) 
(COMM.)/610/2025

YES BANK LTD 
Vs BALJIT 
SINGH

ANANJAY 
SINGH

ASAPLEGALA
NDADVOCATE
S@GMAIL.CO
M

Ex.COMM - 
Award by Arb. 
Comm./20/202
5

Ex.COMM - Award 
by Arb. 
Comm./20/2025

ANKITA 
BHARGAVA Vs 
AKANSHA 
BHARGAVA

Ex.COMM - 
Award by Arb. 
Comm./21/202
5

Ex.COMM - Award 
by Arb. 
Comm./21/2025

Ford India 
Private Limited 
Vs Eminent Auto 
Parts Private 
Limited

CS 
(COMM)/425/2
025

CS 
(COMM)/425/2025

STATE BANK OF 
INIDA Vs SUNIL

MANOJ 
PANDEY

ADVPANDEYM
ANOJ@GMAIL
.COM

CS 
(COMM)/426/2
025

CS 
(COMM)/426/2025

STATE BANK OF 
INIDA Vs 
SANJAY KUMAR 
SINGH

MANOJ 
PANDEY

ADVPANDEYM
ANOJ@GMAIL
.COM

CS 
(COMM)/434/2
025

CS 
(COMM)/434/2025

SURYA 
PRAKASH Vs 
SHWETA GABA

NITIN 
GUPTA

CS 
(COMM)/435/2
025

CS 
(COMM)/435/2025

M/s Capital 
Industrial 
Enterprises 
Through its Prop 
Sandeep Soni Vs 
M/s Advance 
Recycling 
Solutions LLP

CHARIT 
GOYAL

SHANKARDAS
LEGAL@GMAI
L.COM

OMP (I) 
(COMM.)/626/
2025

OMP (I) 
(COMM.)/626/202
5

Yes Bank Ltd Vs 
UMA SHANKAR 
SINGH

ANANJAY 
SINGH

ASAPLEGALA
NDADVOCATE
S@GMAIL.CO
M

Ex.COMM - 
Award by Arb. 
Comm./22/202
5

Ex.COMM - Award 
by Arb. 
Comm./22/2025

Renovision 
Automation 
Services Pvt Ltd 
Vs Big Digital 
Impression Pvt 
Ltd

CS 
(COMM)/442/2
025

CS 
(COMM)/442/2025

Maharaja Shoe 
Co Vs KAMAL 
CHOPRA

MUKESH 
KUMAR

SHEKHAWATI
LEGAL@YAHO
O.IN

OMP (I) 
(COMM.)/643/
2025

OMP (I) 
(COMM.)/643/202
5

YES BANK LTD 
Vs NEERAJ 
TAKKAR

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

19 WEST

22-05-2025 7030378800 20-05-2025

23-05-2025 9810133410 21-05-2025

23-05-2025 011-26211488 21-05-2025

23-05-2025 011-26211488 21-05-2025

27-05-2025 8130383143 26-05-2025

27-05-2025 8130383143 26-05-2025

29-05-2025

29-05-2025 MOSHIN 9899010288 26-0502025

30-05-2025 9910356257 28-05-2025

30-05-2025 9650810426 28-05-2025

30-05-2025 9650810426 28-05-2025

30-05-2025 9650810426 28-05-2025

31-05-2025 8750618722 28-05-2025

31-05-2025 8750618722 28-05-2025

20 1 CS(COMM) 328/2025 03.05.2025 9718784365 20.12.2023

SH. NARESH KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/644/
2025

OMP (I) 
(COMM.)/644/202
5

YES BANK LTD 
Vs KUTUMBH 
CARE PVT LTD

ANANJAY 
SINGH

ASAPLEGALA
NDADVOCATE
S@GMAIL.CO
M

OMP (I) 
(COMM.)/659/
2025

OMP (I) 
(COMM.)/659/2025

JFC LEASING P 
LTD Vs Saleem 
Khan

ANUJ 
KUMAR

BHAGATSING
HIS@YAHOO.
COM

OMP (I) 
(COMM.)/660/202
5

YES BANK LTD 
Vs SATISH RAN 
SINGH

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

OMP (I) 
(COMM.)/661/
2025

OMP (I) 
(COMM.)/661/2025

YES BANK LTD 
Vs MOHD 
IMTIYAZ

KARTIK 
KUMAR

LEGAL@KATY
AASSOCIATES.
COM

OMP (I) 
(COMM.)/677/
2025

OMP (I) 
(COMM.)/677/2025

Yes Bank Ltd Vs 
ANKIT 
CHOUDHARY

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

OMP (I) 
(COMM.)/678/
2025

OMP (I) 
(COMM.)/678/2025

Yes Bank Ltd Vs 
PARDEEP 
KASHYAP

LALIT 
PANDEY

LALITPANDEY
ADV@GMAIL.
COM

Execution 
(Comm.)/179/2
025

Execution 
(Comm.)/179/2025

SUNIL GARG Vs 
PINKU BANIK

CS 
(COMM)/461/2
025

CS 
(COMM)/461/2025

STAR WIRE 
MAFACTURING 
Vs M S RKD 
FENCING WIRE

ADVMOSHIN5
5@GMAIL.CO
M

CS 
(COMM)/471/2
025

CS 
(COMM)/471/2025

M s KEC AGRI 
TECH PVT LTD 
Vs M S DIVISHA 
TECHNOLOGIES 
PVT LTD

MANISH 
DEWAN

ASTERISMLEG
AL@GMAIL.C
OM

OMP (I) 
(COMM.)/695/
2025

OMP (I) 
(COMM.)/695/2025

Hdfc Bank 
Limited Vs 
VISHAL 
MUNJAL

MANISH 
SHANKAR 
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)/696/
2025

OMP (I) 
(COMM.)/696/202
5

Hdfc Bank 
Limited Vs RAVI 
MALHOTRA

MANISH 
SHANKAR 
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

OMP (I) 
(COMM.)/697/
2025

OMP (I) 
(COMM.)/697/2025

Hdfc Bank 
Limited Vs AMIT 
SHARMA

MANISH 
SHANKAR 
VERMA

MSVERMACH
AMBERS@GM
AIL.COM

CS 
(COMM)/478/2
025

CS 
(COMM)/478/2025

Infinity 
International Vs 
Dharamraj 
Contracts India 
Private Limited

HIMANSHU 
GARG

SSWAMIASSO
CIATES@GMA
IL.COM

CS 
(COMM)/479/2
025

CS 
(COMM)/479/2025

Infinity 
International Vs 
Bhoopesh Kumar

HIMANSHU 
GARG

SSWAMIASSO
CIATES@GMA
IL.COM

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

M/S DALIP 
SINGH 
ADHIKARI VS. 
M/SNEW INDIA 
ASSURANCE 
COL.LTD. AND 
ANR.

VINEET 
KUMAR

KUMARVINIT.
K@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS.COMM. 323/2025 02.05.2025 9811104015 24.02.2025

1 CS(COMM) 327/2025 03.05.2025 7678499388 23.12.2024

1 CS(COMM) 332/2025 05.05.2025 N P SINGH 011-46020894

1 OMP(I)COMM 74/2025 06.05.2025 7985177435 03.05.2025

1 CS(COMM) 336/2025 06.05.2025 011-43709221 15.04.2025

1 CS(COMM) 340/2025 07.05.2025 9818558690 25.04.2025

1 CS(COMM) 339/2025 07.05.2025 23.04.2025

1 CS(COMM) 338/2025 07.05.2025 9990577700 19.03.2025

1 CS(COMM) 348/2025 08.05.2025 9212888087 08.04.2025

1 CS(COMM) 350/2025 09.05.2025 9811446272 02.05.2025

1 CS(COMM) 356/2025 13.05.2025 9811044353 30.04.2025

1 CS(COMM) 355/2025 13.05.2025 9810039471 07.11.2024

1 CS.COMM. 358/2025 14.05.2025 9971357074 29.04.2025

1 CS.COMM. 361/2025 15.05.2025 9971149676 24.04.2025

1 CS(COMM) 369/2025 16.05.2025 9999886478 03.05.2025

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

COMPUTER 
JUNCTION PVR 
LTD. VS. FIVE 
SPLASH 
INFOTECH PVT. 
LTD.

AJAY 
KUMAR 
CHOPRA

AKCHOPRA 
ADV@.YAHOO.
IN

HOLY FAITH 
INTERNATIONA
L PVT. LTD. VS.  
SARMAH BOOK 
STALL

PAWAN 
KUMAR

NOT 
AVAILABLE

AMIT KUMAR 
PROP. OF SHIV 
CONTRUCTION 
VS.  B. K. SINGH

NPSINGHAND
ASSOCIATES@
GMAIL.COM

26.03.2025, 
02.05.2025, 
01.05.20252

M/S OM SAI 
RAM 
ENTERPRISES 
VS.  INDIAN 
RAILWAY

AKSHAT 
BHAJPAI

BAJPAIAKSHA
T@GMAIL.CO
M

HARVINDER 
SINGH VS.  
DARSHAN 
SINGH AND 
SONS

BNG LAW 
ASSOCIATE
S

WWW.BNGLA
WASSOCIATES
.COM

MUDITA PASARI 
VS. DAG 
PRIVATE 
LIMITED

SHAILEN 
BHATIA

ADVOCVATYE.
SHAILENBHA
TIA89@GMAIL
.COM

M/S SETLITE 
ENGINEERS 
LTD. VS.  M/S 
MULTITECH 
INDIA

SHARMA & 
ASSOCIATE
S

9899577744, 
8929434695

NOT 
AVAILABLE

CANARA BANK 
VS. MUKESH 
KUMAR 
KHANDELWAL 
& ANR.

KRISHAN 
KUMAR & 
ASSOCIATE
S

KRISHENKUM
AR@GMAIL.C
OM

CANARA BANK 
VS. SUSHIL 
KUMAR AND 
ANR.

CHITRA 
MALHOTR
A

CHITRAMALH
OTRA@GMAIL
.COM

MAHENDRA 
STEELS VS. 
HINDUSTRAN 
CONSTRUCTION 
COMPANY

MANSI 
KUKREJA

NOT 
AVAILABLE

BANK O F INDIA 
VS.  ABHAY 
KUMAR JENA

PARTIV J 
MEHTA

PJMEHTACEO
@REDIFFMAI
L.COM

PARDEEP 
KUMAR VS.  
VOSCO LIQUOR

AJEET 
KUMAR

AJEETKUMAR.
ADVOCATE@Y
AHOO.COM

DEUTSCHE 
BANK VS. MS. 
RAHUL 
SIYARAM 
KHILWANI

SURI AND 
COMPANY 
LAW FIRM

li 
tigation@jsuric
o .in

M/S SONA 
CORPORATION 
INDA PRIVATE 
LIMITED VS. 
BANK OF 
BARODA

ASHISH 
KUMAR 
SINGH

 
AKSINGH@AN
SLEGAL.IN

HT MEDIA LTD 
VESUS  MS/ 
WINGS 
ADVERSTING 
THROUGH ITS  
PROPRIETOR 
MRS. PAPIYA 
PRASAD

LEGAL 
KNIGHTS, 
LAW FIRM

ABHINAY@LE
GALKNIGHTS.
IN



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS(COMM) 368/2025 16.054.2025 28.04.2025

1 CS(COMM) 367/2025 16.05.2025 28.04.2025

1 CS(COMM) 366/2025 16.05.2025 28.04.2025

1 CS.COMM. 378/2025 19.05.2025 8800910786 06.05.2025

1 CS.COMM. 392/2025 22.05.2025 9810008481 01.05.2025

1 CS.COMM. 399/2025 24.05.2025 9871495838 17.05.2025

1 CS.COMM. 398/2025 24.05.2025 9999605495 19.05.2025

1 OMP(COMM) 74/2025 26.05.2025 8285356804 16.05.2025

1 CS.COMM. 403/2025 26.05.2025 9818004454 23.05.2025

1 29/2025 26.05.2025 9718299477 09.05.2025

1 CS.COMM. 405/2025 27.05.2025 9971380039 03.12.2024

1 CS.COMM. 404/2025 27.05.2025 9811619336 02.05.2025

1 CS.COMM. 412/2025 28.05.2025 9811059032 22.05.2025

1 CS.COMM. 411/2025 28.05.2025 9897905254 23.05.2025

1 CS.COMM. 419/2025 29.05.2025 7276358720 23.05.2025

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

COGOPORT PVT. 
LTD. VS. 
KALPANA

UDAY 
KUMAR

8882303942, 
9810868162

ADUDAYKUM
AR@GMAIL.C
OM

COGOPORT PVT. 
LTD. VS. 
STARLOG 
ENTER

UDAY 
KUMAR

8882303942, 
9810868162

ADUDAYKUM
AR@GMAIL.C
OM

COGOPORT PVT. 
LTD. VS.  MOHIT 
RUBBER

UDAY 
KUMAR

8882303942, 
9810868162

ADUDAYKUM
AR@GMAIL.C
OM

THE PRESS 
TRUST OF 
INDIA LIMITED 
THROUGH ITS 
AUTORIZED 
SIGNATOROY 
MR.R MISHRA 
VS.  ANDHRA 
PRABHA 
PUBLICATION 
AND ORS.

 
SWARNEN
DU 
CHATTERJ
EE

wasim@lectiola
w.com

SATNAM SINGH 
SALUJA VS. 
CHANAKYA 
ACADEMY FOR 
EDUCATION 
AND TRAINING 
PVT. LTD.

ASHOK 
CHHABRA 
& 
ASSOCIATE
S

ASHOKCHHAB
RA4@GMAIL.C
OM

MOGLI LABS 
(INDIA) PVT. 
LTD. VS. 
COMBYTE 
TEXTILES PVT. 
LTD.

TARUN 
VERMA

CSTARUNVER
MA@GMAIL.C
OM

SH. BHAGWAN 
DASS VS. SH. 
VIRENDER 
THAKUR

SANCHIT 
GOYAL

ADVSANCHIT
GOYAL@GMAI
L.COM

M/S B . K. 
ENGINEERING 
C. VS. UNION O 
FINDIA

ASHUTOSH 
KUMAR 
PANDEY

ASHUTOSHLE
X@GMAIL.CO
M 

M/S TRUE LINK 
FINANCE 
LIMITED VS. 
YADAV 
ELECTRONICS

RAJAT 
SARAWAT

RAJATTRUELI
NK@GMAIL.C
OM

EX. (COMM) 
AWARD BY 
ARB. COMM. 

UNION OF 
INDIA VS. M/S 
OCTAVISOUS 
TEA & 
INDUSTRIES 
LTD.

AJEET 
YADAV

OFFICE@AYAL
EGAL.IN 

M/S SBM 
INDUSTRIES 
PVT. LTD. VS.  
M/S EXCEL 
PRINTERS PVT. 
LTD.

ROHIT 
KUMAR, 
TARUN 
KUMAR

ADVTARUN08
@GMAIL.COM

V .L. CARGO VS. 
AMIZ COURIER 
AND CARGO

AJIT 
KUMAR 
SINGH

ADVOCATE.AJ
IT49@GMAIL.
COM

STATE BANK OF 
INDIA VS. 
NAWIN PRASAD 
YADAV

SHIV 
KUMAR 
TYAGI

SHIVTYAGI1@
GMAIL.COM

NEHA JOSHI AS 
CHEMISTRY 
ACADEMY FOR 
IIT JEE VS. 
TELEGRAM FZ 
LLC & ANR.

SWAPNIL 
GAUR

SWAPNILGAU
R@RALEGAL.
CO.IN

R. V. 
SOLUTIONS 
PVT. LTD. 
VERSUS ARUN 
KUMAR

ANKIT 
MIGLANI, 
NIKHIL 
MANDHOT
RA

ADVANKITMI
GLANI@GMAI
L.COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

20

1 CS.COMM. 420/2025 29.05.2025 9312046733 16.05.2025

1 CS.COMM. 418/2025 29.05.2025 9811617186 26.05.2025

1 OMP(I)COMM 89/2025 31.05.2025 30.05.2025

1 CS.COMM. 437/2025 31.05.2025 9455160761 26.05.2025

1 CS.COMM. 436/2025 31.05.2025 9811134771 25.05.2025

1 CS.COMM. 435/2025 31.05.2025 9810129577 28.04.2025

21 25 01-05-2025 9811O3I736 28.04.2025

25 01-05-2025 9312222450 29.04.2025

25 02-05-2025 9643680913 01.05.2025

25 02-05-2025 9899675905 01.05.2025

25 02-05-2025 9811104952 28.04.2025

25 02-05-2025 9643680913 26.04.2025

25 03-05-2025 NOT GIVEN NOT GIVEN 29.04.2025

25 03-05-2025 8586893138 30.04.2025

25 05-05-2025 011-43032555 NOT GIVEN 30.04.2025

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
01

NEW 
DELHI

UNION BANK 
OF INDIA VS. 
SHAARS RAJ

RAJENDRA 
YADAV

YADAVRAZEN
@GMAIL.COM

AGRAWAL 
GROUP OF 
PUBLICATIONS 
VS. TELEGRAM 
FZ LLC & ORS.

JEEVESH 
MEHTA

JEEVESH@MA
VENLEGAL.NE
T

ESHA MAKIN 
VS. OM 
PRAKASH 
CHAURASIA 
AND ANR.

NAVEEN 
AND ARUN 
UPADHYAY

9711937777, 
9045375818

ADVOCATEEN
AVEEN7777@G
MAIL.COM, 
UPADHYAYAR
UN137@GMAI
L.COM 

VIRAJ VIVEK 
BAJPAI VS. 
TELEGRAM FZ 
LLC AND ANR.

TATVA 
LAW LLP

TATVALAWLL
P@GMAIL.CO
M 

STATE BANK OF 
IDNIA VS. S. 
HARID AS NAIR

VINAY 
KUMAR

KUMARVINAY.
65@GMAIL.CO
M

POOJA ARORA 
VS. BATA INDIA 
LTD.

PAWAN 
MATHUR

PAWANMATH
UR@GMAIL.C
OM

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/318/2
025

CS 
(COMM)/318/2025

Mahinder 
Kumar(P),

ashokpoPli16@
yahoo.in

CS 
(COMM)/317/2
025

CS 
(COMM)/317/2025

AAZAD 
ALI(P),

kmtaiyab@gma
il.com

CS 
(COMM)/322/2
025

CS 
(COMM)/322/2025

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m

CS 
(COMM)/319/2
025

CS 
(COMM)/319/2025

ANI Media Pvt 
Ltd  Vs  Akram 
Khan

Sidhant 
Kumar(P),

SKUMAR@UN
UMLAW.IN

CS 
(COMM)/320/2
025

CS 
(COMM)/320/2025

DAYANAND 
SHARMA(P)
,

bharatsisodia_
07@yahooo.co.i
n

CS 
(COMM)/321/2
025

CS 
(COMM)/321/2025

STATE BANK OF 
INDIA  Vs  LEKH 
RAJ MEENA

RANI  
BHARDWA
J(P),

rbhardwajassoc
iate@gmail.co
m

CS 
(COMM)/325/2
025

CS 
(COMM)/325/2025

Sandeep 
Kumar 
Jain(P),

CS 
(COMM)/326/2
025

CS 
(COMM)/326/2025

SADHNA DARA 
AND ANR  Vs  
JAY KUMAR

saurabh 
singh(P),

tgassociates202
@gmail.com

CS 
(COMM)/330/2
025

CS 
(COMM)/330/2025

Madhur 
Dhingra(P),



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 06-05-2025 9999904433 01.05.2025

25 06-05-2025 8800313195 02.05.2025

25 07-05-2025 9650682928 01.05.2025

25 08-05-2025 9873489278 02.05.2025

25 08-05-2025 9212888057 NOT GIVEN 03.05.2025

25 08-05-2025 9650682928 02.05.2025

25 08-05-2025 9911167179 06.05.2025

25 09-05-2025 NOT GIVEN NOT GIVEN 07.05.2025

25 13-05-2025 9810618195 05.05.2025

25 14-05-2025 9971357074 05.05.2025

25 15-05-2025 9810591404 NOT GIVEN 14.05.2025

25 16-05-2025 9871424063 09.05.2025

25 16-05-2025 9810868162 14.05.2025

25 19-05-2025 011- 41745180 15.05.2025

25 19-05-2025 011- 41745180 16.05.2025

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/333/2
025

CS 
(COMM)/333/2025

Aditya 
Goel(P),

interriationalle
galnetwork@g
mail.com

CS 
(COMM)/335/2
025

CS 
(COMM)/335/2025

Parth 
Dhananjay 
Tandon(P),

parth 
tandon28@yah
oo.co.in

CS 
(COMM)/337/2
025

CS 
(COMM)/337/2025

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

CS 
(COMM)/342/2
025

CS 
(COMM)/342/2025

Ankur 
Sangal(P),

ankur.sangal@
khaitanco.com

CS 
(COMM)/344/2
025

CS 
(COMM)/344/2025

CHITRA  
MALHOTR
A(P),

CS 
(COMM)/343/2
025

CS 
(COMM)/343/2025

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

CS 
(COMM)/346/2
025

CS 
(COMM)/346/2025

Somabrata 
Mandal  Vs  
Shuvabrata 
Mandal

SAVINDER 
SINGH(P),

litigation@fidus
lawchambers.co
m

CS 
(COMM)/349/2
025

CS 
(COMM)/349/2025

Canara  Bank  Vs  
ROSHAN LAL

ARUN 
DUGGAL(P)
,

CS 
(COMM)/354/2
025

CS 
(COMM)/354/2025

Union Bank of 
India  Vs  Keshari

Arvind 
Sinha(P),

arvindsinhal@g
mail.com

CS 
(COMM)/357/2
025

CS 
(COMM)/357/2025

Gurvinder 
Suri(P),

itigation@suric
o.in 

CS 
(COMM)/360/2
025

CS 
(COMM)/360/2025

Suneel  Vs  
Jagmeet Singh

AMIT 
KUMAR(P),

CS 
(COMM)/364/2
025

CS 
(COMM)/364/2025

Bimlendu 
Shekhar(P),

bimlendushekh
ar77@gmail.co
m

CS 
(COMM)/365/2
025

CS 
(COMM)/365/2025

Uday 
Kumar(P),

advudaykumar
@gmail.com 

CS 
(COMM)/376/2
025

CS 
(COMM)/376/2025

Deepankur@so
ndhipartners.co
m

CS 
(COMM)/374/2
025

CS 
(COMM)/374/2025

Deepankur@so
ndhipartners.co
m



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 19-05-2025 011- 41745180 15.05.2025

25 19-05-2025 011- 41745180 08.05.2025

25 19-05-2025 011- 41745180 17.05.2025

25 19-05-2025 011- 41745180 15.05.2025

25 20-05-2025 9999762400 16.05.2025

25 20-05-2025 9899596050 16.05.2025

25 21-05-2025 NOT GIVEN NOT GIVEN 18.05.2025

25 21-05-2025 9810400515 17.05.2025

25 22-05-2025 9810082847 19.05.2025

25 22-05-2025 981137072 1 18.05.2025

25 22-05-2025 8053104500 19.05.2025

25 24-05-2025 9818004454 NOT GIVEN 20.05.2025

25 26-05-2025 011-43032555 NOT GIVEN 22.05.2025

25 28-05-2025 9810254139 21.05.2025

25 28-05-2025 981161718 24.05.2025

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/373/2
025

CS 
(COMM)/373/2025

Deepankur@so
ndhipartners.co
m

CS 
(COMM)/372/2
025

CS 
(COMM)/372/2025

Deepankur@so
ndhipartners.co
m

CS 
(COMM)/375/2
025

CS 
(COMM)/375/2025

Deepankur@so
ndhipartners.co
m

CS 
(COMM)/377/2
025

CS 
(COMM)/377/2025

Deepankur@so
ndhipartners.co
m

CS 
(COMM)/385/2
025

CS 
(COMM)/385/2025

Amrita 
Mishra(P),

amrita@advlaw
offices.com 

CS 
(COMM)/384/2
025

CS 
(COMM)/384/2025

CANARA BANK  
Vs  RAVI SUDAN

Dharmendra
(P),

ujjwallawfirm@
gmail.com

CS 
(COMM)/387/2
025

CS 
(COMM)/387/2025

Sandeep 
Kumar 
Jain(P),

CS 
(COMM)/388/2
025

CS 
(COMM)/388/2025

Shankar 
Kumar 
Jha(P),

shankarjha.adv
@gmail.com

OMP 
(COMM)/68/20
25

OMP 
(COMM)/68/2025

Parv 
Garg(P),

ankurchhibber
@gmail.com 

CS 
(COMM)/391/2
025

CS 
(COMM)/391/2025

Kapil 
Yadav(P),

legumperitum
@gmail.com

CS 
(COMM)/390/2
025

CS 
(COMM)/390/2025

Rusan Pharma 
Ltd  Vs  Aumgen 
Pharma LLP

Sajan 
Shankar 
Prasad(P),

vinod@singhan
dsingh.com

CS 
(COMM)/397/2
025

CS 
(COMM)/397/2025

True Link 
Finance Ltd  Vs  
BABITA

RAJAT 
SARAWAT(
P),

CS 
(COMM)/402/2
025

CS 
(COMM)/402/2025

Madhur 
Dhingra(P),

CS 
(COMM)/408/2
025

CS 
(COMM)/408/2025

PRAVEEN 
KAPOOR(P)
,

swayampahi@g
mail.com

CS 
(COMM)/409/2
025

CS 
(COMM)/409/2025

Jeevesh 
Mehta(P),

admin@mavenl
egal.net



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 28-05-2025 9013155901 NOT GIVEN 24.05.2025

25 29-05-2025 9873598716 25.05.2025

25 29-05-2025 9897905254 26.05.2025

25 29-05-2025 9312046733 25.05.2025

25 29-05-2025 9818335779 26.05.2025

25 30-05-2025 9650682928 27.05.2025

25 30-05-2025 9811617186 28.05.2025

25 30-05-2025 9810232810 28.05.2025

25 30-05-2025 9455436159 26.05.2025

25 30-05-2025 7838837246 27.05.2025

25 30-05-2025 NOT GIVEN NOT GIVEN 26.05.2025

25 30-05-2025 8797130013 28.05.2025

25 30-05-2025 9811617186 22.05.2025

25 31-05-2025 9811134771 29.05.2025

25 31-05-2025 9811134771 26.05.2025

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/410/2
025

CS 
(COMM)/410/2025

CS 
(COMM)/416/2
025

CS 
(COMM)/416/2025

SWAPNIL 
GAUR(P),

garima@ralgeal
.co.in

CS 
(COMM)/415/2
025

CS 
(COMM)/415/2025

SWAPNIL 
GAUR(P),

swapnilgaur@r
alegal.co.in

CS 
(COMM)/414/2
025

CS 
(COMM)/414/2025

rajendra 
yadav(P),

yadavrazen@g
mail.com

CS 
(COMM)/413/2
025

CS 
(COMM)/413/2025

Sanya 
Kumar(P),

sanya@sanyala
wchambers.co
m

CS 
(COMM)/421/2
025

CS 
(COMM)/421/2025

Shravan 
Bansal(P),

rishi@unitedan
dunited.com

CS 
(COMM)/425/2
025

CS 
(COMM)/425/2025

Jeevesh 
Mehta(P),

admin@mavenl
egal.net

CS 
(COMM)/424/2
025

CS 
(COMM)/424/2025

sanjeevkpalla@
gmail.com

CS 
(COMM)/423/2
025

CS 
(COMM)/423/2025

Animesh 
Rastogi(P),

vibhavsingh711
@gmail.com

CS 
(COMM)/422/2
025

CS 
(COMM)/422/2025

Bhavya 
Kohli(P),

snblegal.litigati
on@gmail.com

CS 
(COMM)/428/2
025

CS 
(COMM)/428/2025

STATE BANK OF 
INDIA  Vs  
SUSHMA

Shiv  
Tyagi(P),

CS 
(COMM)/427/2
025

CS 
(COMM)/427/2025

Gaurav 
Patel(P),

tatvalawllp@g
mail.com

CS 
(COMM)/426/2
025

CS 
(COMM)/426/2025

Jeevesh 
Mehta(P),

admin@mavenl
egal.ne

CS 
(COMM)/434/2
025

CS 
(COMM)/434/2025

Vinay 
Kumar(P),

kumarvinay.65
@gmail.com

CS 
(COMM)/433/2
025

CS 
(COMM)/433/2025

Vinay 
Kumar(P),

kumarvinay.65
@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

21

25 31-05-2025 9810395864 NOT GIVEN 27.05.2025

22 24 02-05-2025 9310705005 23-04-2025

24 03-05-2025 8800607931 not available 13-02-2025

24 05-05-2025 9811106945 not available 02-05-2025

24 07-05-2025 9873407039 18-02-2025

24 08-05-2025 9958838583 25-04-2025

24 08-05-2025 9810299911 not available 23-04-2025

24 08-05-2025 9810017859 06-05-2025

24 09-05-2025 9811024490 22-04-2025

24 09-05-2025 9871184079 05-05-2025

24 15-05-2025 9818437075 not available 24-04-2025

24 16-05-2025 9811244209 09-05-2025

24 16-05-2025 9953098101 not available 09-05-2025

24 17-05-2025 9818558690 15-05-2025

24 19-05-2025 7017361501 16-05-2025

SH. VIDYA PRAKASH, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

NEW 
DELHI

CS 
(COMM)/432/2
025

CS 
(COMM)/432/2025

Tarun 
Gautam(P),

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/324/2025

Mogli labs india 
pvt ltd  vs  kamar 
infrastructure pvt 
ltdand anr

Tarun 
verma(p),

tarunverma.law
@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/329/2025

Eastern linkers 
pvt ltd  vs  ashish 
m chand 
proprietor of 
nirvaan 
consultants

Ashish 
negi(p),

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/61/2025

Delhi 
development 
authority  vs  
hanuman 
construction co

Promila 
kapoor(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/341/2025

Nisha cargo 
forwarders regd  
vs  bhim lal yadav

Kumud 
gautam(p),

kumudgautam3
1@yahoo.com

SUIT FOR 
RECOVERY

CS 
(COMM)/345/2025

Dev bhumi cold 
chain private 
limited  vs  
madan lal sonkar

Ankit 
dang(p),

advankitdang@
gmail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/346/2025

Somabrata 
mandal vs. 
Shuvabrata 
mandal

Savinder 
singh 

SUIT FOR 
TRADEMARKS

CS 
(COMM)/347/2025

Levi strauss and 
company  vs  
ashok kumar1

Shravan 
bansal(p),

skbansalipr@g
mail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/352/2025

Chaudhary labels 
pvt ltd  vs  pranab 
kumar basak 
prop

Arun 
duggal(p),

arunduggal@ya
hoo.in

SUIT FOR 
RECOVERY

CS 
(COMM)/353/2025

Sanjeev puri  vs  
mark 
promotional 
solutions private 
ltd

Himali 
gandhi(p),

himaligandhi@
yahoo.co.in

SUIT FOR 
RECOVERY

CS 
(COMM)/363/2025

Shyam sunder 
gupta  vs  bank of 
baroda

Ashish 
kumar 
singh(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/370/2025

Divine solution 
private limited  vs 
 m/s annanya 
organic products 
llp

Vikram 
gola(p),

vikramgola201
0@gmail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/69/2025

Union of india  vs 
 kumar cashew 
export

Ajay kumar 
bidhuri, 

SUIT FOR 
TRADEMARKS

CS 
(COMM)/371/2025

M/s tej ram 
dharam paul 
through its 
partner mr 
nutesh kumar  vs  
m/s pv products

Shailen 
bhatia(p),

advocate.shaile
nbhatia89@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/393/2025

Farmart service 
pvt ltd  vs  citzy 
foods ltd

Deepankur  
sondhi(p),

sondhiandpartn
er@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 19-05-2025 7017361501 17-05-2025

24 19-05-2025 8368148214 not available 17-05-2025

24 19-05-2025 9818004454 16-05-2025

24 21-05-2025 9971339121 16-05-2025

24 23-05-2025 9810005591 14-05-2025

24 23-05-2025 9620967885 01-05-2025

24 23-05-2025 9891149413 07-06-2023

24 23-05-2025 Sanjay jain 9810032754 21-05-2025

24 24-05-2025 9811383912 25-04-2025

24 24-05-2025 9810017859 20-05-2025

24 26-05-2025 9599664941 24-05-2025

24 27-05-2025 9899695740 02-05-2025

24 27-05-2025 9971339121 23-05-2025

24 29-05-2025 7982870432 16-05-2025

24 30-05-2025 9958724670 17-05-2025

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

SUIT FOR 
RECOVERY

CS 
(COMM)/382/2025

Farmart services 
pvt ltd  vs  shree 
devri agro food 
industries

Deepankur  
sondhi(p),

sondhiandpartn
er@gmail.com

APPEAL U/S 37 
OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

ARB A 
(COMM)/8/2025

Devyani 
international ltd  
vs  sanvik 
engineers india 
pvt ltd

Satish 
rai(p),

SUIT FOR 
RECOVERY

CS 
(COMM)/383/2025

M/s true link 
finance ltd  vs  
abhishek and ors

Rajat 
sarawat(p),

rajattruelink@g
mail.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/389/2025

Janardanudu 
thallaparthi  vs  
telegram fz

Swapnil 
gaur(p),

legal@ralegal.c
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/394/2025

Sunrise freight 
forwarders pvt ltd 
 vs  integrated 
batteries india 
privated limited

Manish 
kohli(p),

manishkohlian
dcompany@gm
ail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/395/2025

M/s ss4 safenet  
vs  ranbir singh 
rana

Gaurav 
sharma(p),

gaurav_sh@live
.com

SUIT FOR 
RECOVERY

CS 
(COMM)/396/2025

State bank of 
india  vs  nitesh 
najuk gaikawad

Amit 
singh(p),

adv.choudharya
mit@gmail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM.)/72/2025

Charles rogers vs. 
Sbi cards and 
payments 
services ltd.

jainsanjay2@ya
hoo.com

SUIT FOR 
RECOVERY

CS 
(COMM)/401/2025

M/s atrios 
through partner 
nitin sharma  vs  
structures and 
designs private 
limited

Kaushlender 
singh(p),

gaurassocaites.s
ingh@gmail.co
m

SUIT FOR 
TRADEMARKS

CS 
(COMM)/400/2025

Asics corporation  
vs  kvh sports 
india pvt ltd and 
ors

Shravan 
bansal(p),

skbansalipr@g
mail.com

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/75/2025

Municipal 
corporation of 
delhi  vs  madhu 
kishan gupta

Upender 
kumar(p),

myjurist.007@
gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/406/2025

V l  cargo through 
its partner shri 
mohan vats  vs  
shree 
venkateshwara 
international  
through its prop 
shri sanjeev 
kumar antal

Ajit 
singh(p),

ajitpsingh1978
@yahoo.com

SUIT FOR 
TRADEMARKS

CS 
(COMM)/407/2025

Elitesgrid private 
limited  vs  
telegram fz llc

Swapnil 
gaur(p),

legal@ralegal.c
o.in

SUIT FOR 
RECOVERY

CS 
(COMM)/417/2025

Union bank of 
india  vs  hansraj

Rajendra 
yadav(p),

advrajenrayada
v@gmail.com

SUIT FOR 
RECOVERY

CS 
(COMM)/431/2025

Kotak mahindra 
prime ltd  vs  
rahul poswal 
(borrower)

Kushal 
kumar(p),

adv.kushalkum
ar@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

22

24 30-05-2025 Mani gupta 8800777922 27-05-2025

24 30-05-2025 Not available Not available 27-05-2025

24 31-05-2025 9868224037 Not available 29-05-2025

23 SOUTH CIVIL CASES 02-05-2025 9958207423 03.02.2025

CIVIL CASES 03-05-2025 9808888806 28.04.2025

CIVIL CASES 05-05-2025 9911315805 Not on record Not filed

CIVIL CASES 09-05-2025 8447470366 06.05.2025

CIVIL CASES 17-05-2025 9999328572 15.05.2025

CIVIL CASES 23-05-2025 7535066000 01.05.2025

CIVIL CASES 23-05-2025 8376043196 08.05.2025

CIVIL CASES 23-05-2025 9212002825 21.05.2025

CIVIL CASES 29-05-2025 9810620827 23.05.2025

CIVIL CASES 31-05-2025 9810197092 27.05.2025

CIVIL CASES 31-05-2025 7042286270 20.05.2025

24 SOUTH Commercial 01-05-2025 9711142200 26.04.2025

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL COURT)-
03 

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/76/2025

Solar energy 
corporation of 
india  vs  hfm 
solar power 
private limited

mani.gupta@sa
rthaklaw.com

SUIT FOR 
RECOVERY

CS 
(COMM)/430/2025

Rodha 
educational 
services pvt ltd  vs 
 telegram fz llc

Bhavya 
kohli(p),

OBJECTION 
U/S 34 OF 
ARBITRATION 
& 
CONCILIATIO
N ACT

OMP 
(COMM)/79/2025

Union of india  vs 
 siddhartha metal 
fabricators

Ekta 
dhama(p),

MS. SAVITA RAO, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

12, New Court 
Block-I

CS 
(COMM)/234/2025

NIVA BUPA 
HEALTH 
INSURANCE CO 
LTD  Vs  
TRANSLEAZE 
HOLDING 
INDIA PVT LTD

GULSHAN 
KR 
SACHDEV(
P),

charusachdev@
gmail.com

12, New Court 
Block-I

CS 
(COMM)/235/2025

Canara Bank  Vs  
Gaurav Aggarwal

Eshu 
Chaudhary(
P),

ankursinghbha
dana@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/236/2025

ISRAIL KHAN  
Vs  YOUNG 
MIND 
RESTURANT

Mohd 
Danish(P),

12, New Court 
Block-I

CS 
(COMM)/247/2025

VIRGO 
LAMINATES 
LTD  Vs  
RAMESH

NEERAJ 
KUMAR 
JHA(P),

neerajjha@gma
il.com

12, New Court 
Block-I

CS 
(COMM)/254/2025

SHAREKHAN 
LIMITED  Vs  
KHUSHBU 
SHARMA

Devmani 
Bansal(P),

devmanibansal
@gamil.com

12, New Court 
Block-I

CS 
(COMM)/261/2025

Small Farmers 
Agri Business 
Consortium  Vs  
DEEPAK 
TALREJA

Vipul 
Maheshwari
(P),

delhi@mahesh
wariandco.com

12, New Court 
Block-I

CS 
(COMM)/260/2025

State Bank of 
India  Vs  Navin 
Gaur

Navruti 
ojha(P),

navrutityagi@g
mail.com

12, New Court 
Block-I

CS 
(COMM)/259/2025

Punjab And Sind 
Bank  Vs  Ishu Pal 
Singh Urf Ishu 
Pal Singh Madan

RAJEEV 
UPADHAYA
Y(P),

advrajeevupadh
ayay84@gamil.
com

12, New Court 
Block-I

CS 
(COMM)/269/2025

Bhartiya Vehicles 
and Engineering 
Co Ltd  Vs  
GHODU 
INFOTECH 
PRIVATE 
LIMITED

Praveen 
Mahajan(P),

advocatemahaj
an27@gmail.co
m

12, New Court 
Block-I

CS 
(COMM)/273/2025

SMALL 
FARMERS AGRI 
BUSINESS 
CONSORTIUM  
Vs  PREET 
INDUSTRIES 
AND ORS

Dalip 
Singh(P),

dsadv13@gamil
.com

12, New Court 
Block-I

CS 
(COMM)/272/2025

SMALL 
FARMERS 
AGRIBUSINESS 
CONSORTIUM  
Vs  SRUSHTI 
AGRO

Sonu 
Vivek(P),

advdrpc1948@
gmail.com

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/229/2025

CANARA BANK  
Vs  GURU 
CHARAN YADAV 
PROP SARTHAK 
ENTERPRISES

Sanjeev 
Chopra(P),

chopra6791@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

24 SOUTH

Commercial 05-05-2025 9910022880 02.05.2025

Commercial 05-05-2025 8390227354 15.04.2025

Commercial 14-05-2025 9810980661 10.05.2025

Commercial 28-05-2025 9871988051 27.05.2025

Commercial 30-05-2025 9650682982 27.05.2025

25 SH. SANDEEP YADAV SOUTH Commercial 01-05-2025 9810197092 28-04-2025

Commercial 01-05-2025 22-04-2025

Commercial 05-05-2025 9999050853 25-04-2025

Commercial 07-05-2025 9811895298 28-04-2025

Commercial 09-05-2025 9300420093 03-05-2025

Commercial 27-05-2025 9729367777 22-03-2025

26 SOUTH Commercial 05-05-2025 011-26843455 30.04.2025

Commercial 06-05-2025 9899337868 03.05.2025

Commercial 06-05-2025 9958031223 12.03.2025

Commercial 08-05-2025 06.05.2025

MS. ANURADHA SHUKLA 
BHARDWAJ, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

6, New Court 
Block-I

CS 
(COMM)/238/2025

Napin Impex 
Limited  Vs  
Sunroof Buildwell 
Private Limited 
and others

gaurav 
singhal(P),

advocate.azhar
@gmail.com

6, New Court 
Block-I

CS 
(COMM)/239/2025

CANARA BANK  
Vs  REKHA

DEEPANJA
L 
CHOUDHA
RY(P),

deepanjalch@g
mail.com

6, New Court 
Block-I

CS 
(COMM)/253/2025

Wilson and 
Hughes India Pvt 
Ltd  Vs  A and K 
Sarl

Sushain 
Sobti(P),

j.abhay@amssh
ardul.com

6, New Court 
Block-I

CS 
(COMM)/268/2025

Aggresar Leasing 
and finance pvt 
Ltd  Vs  Juhi 
estates pvt Ltd

Swapnil 
Gupta(P),

contact@capital
law.in

6, New Court 
Block-I

CS 
(COMM)/271/2025

DEEPAK 
KUMAR 
KHEMKA  Vs  
RACHNA GUPTA

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
om

17, New Court 
Block-I

CS 
(COMM)/232/2025

SMALL 
FARMERS AGRI 
BUSINESS 
CONSORTIUM  
Vs  NARESH 
KACHHELA

Dalip 
Singh(P)

dsadv13@gmail
.com

17, New Court 
Block-I

CS 
(COMM)/233/2025

SHIV AVTAR  Vs  
M/S D 
EDUCATION 
ENDEAVOR LLP

RAJ  
SINGH(P)

8800422480, 
8826484040

rajsherawat780
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/237/2025

Canara Bank  Vs  
Sarat Kumar 
Mohakud

NILENDU  
VATSYAYA
N(P)

nilenduvatsyay
an@gmail.com

17, New Court 
Block-I

CS 
(COMM)/244/2025

Small Farmers 
Agri Business 
Consortium  Vs  
Manjeet Kaur

YOGESH 
PACHAURI(
P)

yogeshpacharia
ssociates@gmai
l.com

17, New Court 
Block-I

CS 
(COMM)/249/2025

GX Glass Sales 
and Services 
Limited  Vs  JRK 
Constructions

Rajdeep 
Ssigh Rao(P)

rajdeepsighrao
@gmail.com

17, New Court 
Block-I

CS 
(COMM)/266/2025

Small Farmers 
AgriBusiness 
Consortium  Vs  
Madeena Cold 
Storage

Sumedha 
Sindhu(P)

sumedha@lexid
em.com

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/240/2025

Loreal S A  Vs  
Cosmoline Exim 
LLP

Shravan 
Bansal(P),

unitedmark@u
nitedandunited.
com

29, New Court 
Block-II

CS 
(COMM)/242/2025

M/S VED 
TRADERS  Vs  
WALNUT 
HEALTH CARE 
PVT LTD AND 
ORS

Ashok 
Kumar 
Singh(P),

ashokadv82@g
mail.com

29, New Court 
Block-II

CS 
(COMM)/241/2025

M/s APPY PIE 
LLP  Vs  MIT 
VISHWASHANTI 
GURUKUL An IB 
WORLD 
SCHOOL

Raj 
Kumar(P),

rajadvocate198
5@gmail.com

29, New Court 
Block-II

CS 
(COMM)/245/2025

STAR INXS 
SOLUTIONS PVT 
LTD  Vs  GHODU 
INFOTECH PVT 
LTD

Uzair 
Elahi(P),

9999332412, 
9953045058

legumheights@
gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM
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REGISTRATI
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26 SOUTH

Commercial 09-05-2025 8447470366 06.05.2025

Commercial 17-05-2025 8800181938 14.05.2025

Commercial 19-05-2025 9625115076 14.05.2025

Commercial 28-05-2025 9729367777 22.03.2025

Commercial 30-05-2025 9711197229 26.05.2025

27 SOUTH nil

28 18 BLOCK 1 CS(COMM) 365/2025 01-05-2025 9999347367 25-04-2025

CS(COMM) 369/2025 02-05-2025 9810910333 15-04-2025

CS(COMM) 373/2025 02-05-2024 9891923356 26-04-2025

CS(COMM) 391/2025 06-05-2025 9810280829 30-04-2025

CS(COMM) 396/2025 07-05-2025 9560205151 24-07-2024

CS(COMM) 398/2025 08-05-2025 9953128141 23-04-2025

CS(COMM) 399/2025 08-05-2025 9811786067 02-01-2025

CS(COMM) 400/2025 08-05-2025 9958000855 19-04-2025

CS(COMM) 403/2025 09-05-2025 9971343031 28-01-2025

SH. SANJEEV KUMAR 
SINGH, COMMERCIAL 
COURT.

29, New Court 
Block-II

CS 
(COMM)/248/2025

VIRGO 
LAMINATES 
LTD  Vs  LAXMI 
(PROP OF 
VIRGO MICA 
LAMINATES)

NEERAJ 
KUMAR 
JHA(P),

neerajjha@gma
il.com

29, New Court 
Block-II

CS 
(COMM)/255/2025

OMA PRIVATE 
LTD  Vs  MEENA 
HANS AND ORS

MALINI 
SUD(P),

litigation@cape
xlegal.com

29, New Court 
Block-II

CS 
(COMM)/256/2025

LOTUS 
HERBALS PVT 
LTD THROUGH 
ITS 
AUTHORISED 
REPRESENTATI
VE MR 
ANSHUMAN RAI 
 Vs  BIGFOOT 
RETAIL 
SOLUTIONS PVT 
LTD

Swati 
Mittal(P),

Aditya.nayyar@
ortislaw.com

29, New Court 
Block-II

CS 
(COMM)/267/2025

SMALL 
FARMERS 
AGRIBUSINESS 
CONSORTIUM  
Vs  M/S SHIRDI 
SAI BABA 
GINNING AND 
PRESSING 
INDUSTRY AND 
ANR

Sumedha 
Sindhu(P),

sumedha@lexid
em.com

29, New Court 
Block-II

OMP 
(COMM)/29/2025

MANOJ 
KHANDELWAL  
Vs  ARROW 
DESIGN

Gaurav 
Varma(P),

gaurav@integri
conlaw.com

SH. LOKESH KUMAR 
SHARMA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

RADICURA 
PHARMACEUTI
CALS PVT LTD 
Vs RAKESH 
KUMAR 
JAISWAL

SHANTNU 
AGGARWA
L

ngequity01@g
mail.com

MUSHEER 
ALAM Vs M/S 
KUBER 
BUILDERS AND 
ORS

AVTAR 
SINGH 
BHAMLOT

avtarsingh78@
yahoo.com

ACRO SOFTECH 
PRIVATE 
LIMITED ACRO 
SOFTECH 
PRIVATE 
LIMITED  Vs 
BRINDCO SALES 
PRIVATE 
LIMITED

DEEPAK 
GARG

advocatedgarg
@gmail.com

YASH PAUL 
SONI Vs 
NARENDER 
PAUL SONI AND 
ORS.

AYUSH 
KHANNA

ayush.khanna@
numenlaw.com

PRECISION 
SYSTEM 
CONTROL 
(THROUGH ITS 
MANAGING 
PARTNER, MR. 
TANPREET 
SINGH KOHLI) 
PRECISION 
SYSTEM 
CONTROL 
(THROUGH ITS 
MANAGING 
PARTNER, MR. 
TANPREET 
SINGH KOHLI) 
VS RAJIV 
RANJAN 
SHUKLA 
(PROPRIETOR 
OF M/S 
BALAJEE 
DEVELOPERS)

PANKAJ 
KUMAR

mail@utkassoci
ates.com

BANK OF 
BARODA Vs 
RAMESH 
RAMESH

NIRMAL 
KUMAR

amb.nirmal@g
mail.com

STATE BANK OF 
INDIA Vs 
SABABUL

SWEETY 
SOOD

mssoodavocate
@gmail.com

M/s VISHNU 
TIMBER AND 
PLYWOOD CO. 
Vs Vs
M/s FAIRLIE 
HOTELS AND 
RESORTS 
PRIVATE 
LIMITED

VENEET 
CHADHA

vclegal007@gm
ail.com

QOTEL 
HOSPITALITY 
AND 
TECHNOLOGIES 
PVT. LTD. Vs 
NIRVANA 
HOSPITALITY

MANISH 
SHARMA

manish.adv@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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E
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NUMBER
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EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
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28

CS(COMM) 405/2025 13-05-2025 8860662882 30-04-2025

CS(COMM) 410/2025 14-05-2025 9911125245 21-04-2025

CS(COMM) 411/2025 14-05-2025 9811319485 09-01-2025

CS(COMM) 434/2025 21-05-2025 9818681699 Not Mentioned 17-05-2025

CS(COMM) 457/2025 26-05-2025 8800829883 Not Readable 28-04-2025

CS(COMM) 461/2025 28-05-2025 9455160761 26-05-2025

29 14 01-05-2025 9654643317 15.05.23

02-05-2025 9718209970 25.04.25

05-05-2025 9711275697 11.11.24

05-05-2025 9811041494 28.03.25

05-05-2025 9868112556 01.05.25

06-05-2025 9660729214 21.04.25

07-05-2025 9911911120 06.05.25

16-05-2025 9711968186 09.05.25

19-05-2025 9818906064 16.05.25

SH. LAL SINGH, DISTRICT 
JUDGE

SOUTH-
EAST

RAHUL KUMAR 
Vs RUPEEK 
CAPITAL 
PRIVATE 
LIMITED AND 
ORS

RAGHAV 
NARAYAN

raghavnarayan1
993@gmail.co
m

M/s 
WORLDCLASS 
GOURMET 
FOODS PVT. 
LTD. Vs BABA 
SRI CHAND 
MAJIK 
ENTERPRISES 
(INDIA) 
PRIVATE 
LIMITED AND 
ORS.

RAKESH 
SHARMA

advocaterakesh
sharma2006@g
mail.com

M/s WESTEND 
ENTERPRISES 
Vs M/s RAHUL 
FASHION 
PRIVATE 
LIMITED

BAHULI 
SHARMA

bahulisharma@
chamber209.co
m

Smt. SHASHI 
BALA AND ANR. 
Vs Smt. BIMLA 
GUPTA AND 
ORS.

SHALABH 
GUPTA

MANISH 
KUMAR Vs 
LASON AND 
TUBRO 
CONSTRUCTION

ABHIMANY
U KUMAR

TAURUS 
CLOTHING 
COMPANY PVT. 
LTD Vs 
GURPREET 
SINGH 
Proprietor M/s 
No Exit

GAURAV 
PATEL

gauravpatel829
@gmail.com

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

EXECUTION 
PETITION

Ex.COMM - Award 
by Arb. 
Comm./21/2025

M/S 
MOMENTUM 
TECHSYS PVT. 
LTD. Vs M/S 
TRACKER 
TECHNOLOGY 
PVT LTD

SH. 
CHANDER 
BHUSHAN 
TIWARI

CB.TIWARILA
W@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/375/2025

ADIDAS AG Vs 
Owner/Proprieto
r

SH. 
PROMOD 
KUMAR 
SINGH

AASTHA@THE
LEGIST.COM

EXECUTION 
PETITION

EXECUTION 
(COMM.)/179/2025

CANARA BANK 
Vs MR. Chunnu 
Singh

ESHU 
CHAUDHA
RY

ESHUADVOCA
TE@GMAIL.C
OM

COMMERCIAL 
SUIT

CS 
(COMM)/383/2025

VISHWAS 
SINGHAL PROP 
OF M/S ANALCO 
INDIA CO. Vs 
M/S NEO 
TECHNOFIELD 
COMPANY

SH. 
RADHEY 
SHYAM

RADHEYSHYA
MADV@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/384/2025

M/S SALORA 
INTERNATIONA
L LIMITED Vs 
M/S MY 
ELECTRONICS, 
JALANDHAR

SH. AJAY 
MALVIYA

AJAYMALVIYA
LAW@YAHOO.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/393/2025

M/S E3 PANEL 
INDUSTRIES Vs 
M/S GOYAL 
MARKETING 
THROUGH ITS 
PROPRIETOR  
RIKHABDAS 
GOYAL

MS. NANCY 
JAIN

E3LEGAL@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/420/2025

DEVIKA GOLD 
HOMZ PVT LTD 
AND ANR Vs 
RATAN VIR 
SINGH

SH. ASHISH 
PANDEY

ADVSHUBHA
MSAXENA@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/421/2025

MRS. JASLEEN 
KAUR AND ANR. 
Vs M/S BA 
LOGICS PVT 
LTD AND ANR.

SH. 
JUJHAR 
SINGH

JUJHARSING
HADVOCATE
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/427/2025

Manmachine Car 
Care Pvt. Ltd. Vs 
M/S S and  G 
Bajaj Private 
Limited

SH. 
NATWAR 
RAI

NATWARRAI@
GMAIL.COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

29

20-05-2025 9717028845 17.04.25

22-05-2025 9999678571, 26.04.25

22-05-2025 9818911976 12.09.25

22-05-2025 9810682372 08.05.25

24-05-2025 9811284948 20.05.25.

26-05-2025 9250950582

CS (COMM)//2025 31-05-2025 8882303942 16.05.25

31-05-2025 9623129877 28.05.25

30 SH. AJAY KUMAR JAIN 20 01-05-2025 9899123578 11-12-2024

01-05-2025 9873479585, 17-04-2025

02-05-2025 9810078786 15-02-2025

02-05-2025 9810945207 26-04-2025

03-05-2025 9015668564 25-03-2025

06-05-2025 9990182901 ---

06-05-2025 Nitin Jain 9999650755, 21-04-2025

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

PETITION U/S 
9 OF 
ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP (I) 
(COMM.)/48/2025

IDFC FIRST 
BANK LIMITED 
Vs NAVEEN  
GARG

SH. 
KESHAV 
DUDEJA

LITIGATION@
SRCSLEGAL.C
OM

EXECUTION 
PETITION

EXECUTION 
(COMM.)/207/2025

M/S SAMARA 
INDIA PVT. LTD. 
Vs M/S  K  K 
Autoparts 
thorugh its 
Proprietor Mr. 
Kharaiti Lal 
Grover

SH. 
AMRESH 
SINGH

NOT 
MENTIONED

EXECUTION 
PETITION

EXECUTION 
(COMM.)/208/202
5

M/S BIHANI 
MANUFACTURI
NG COMPANY 
PVT. LTD. Vs 
Shri Ganesh 
Chandra Mathur

SH. R.K. 
PANDEY

RKPANDEY_16
1@REDIFFMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/441/2025

M/S SUPREME 
COLLECTIONS 
INDIA PVT LTD. 
Vs M/S BLUE 
PRINT DESIGN 
STUDIO PVT 
LTD

SH. 
PRAMOD 
AGARWAL

SHEKHAWATI
LEGAL@YAHO
O.IN

COMMERCIAL 
SUIT

CS 
(COMM)/452/2025

Shri Shyam 
Sunder 
Budhrajani and 
Anr. Vs M/s 
Rasik Products 
Pvt. Ltd.

SH. VIJAY 
ZAVERI

VIJAYZAVERI2
5@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/458/2025

SULOCHANA 
SUDARIYAL Vs 
M/s Larsen and 
Toubro Limited

SH. 
MARKAND
EY GUPTA

MARKANDEY
GUPTA@YAH
OO.CO.IN

NOT YET 
FILED

COMMERCIAL 
SUIT

AEROSHIP 
FREIGHT 
SOLUTIONS 
PVT. LTD.  Vs 
DINESH 
CHANDER 
DUBEY

SH. UDAY 
KUMAR

ADVUDAYKU
MAR@GMAIL.
COM

PETITION U/S 
34 OF 
ARBITRATION 
AND 
CONCIALIATIO
N ACT

OMP 
(COMM)//2025

EVEREST 
VISION Vs HOYA 
MEDICAL INDIA 
PVT. LTD

SH. 
SHRESHTH 
NANDA

NANDASHRES
HTH@GMAIL.
COM

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/361/2025

ZIVORE 
APPAREL PVT. 
LTD. Vs M/S AA 
LOGISTICS 
SOLUTION AND 
ORS.

ANIL 
SHARMA 

arpitsharmaadv
ocate@gmail.co
m 

Commercial 
Suit

CS 
(COMM)/362/2025

MS. DEEPALI 
GOYAL Vs 
INDIAN OIL 
CORPORATION 
LIMITED AND 
ORS.

SANJAY 
SEHGAL 

ssclawfirm@gm
ail.com.

Commercial 
Suit

CS 
(COMM)/366/2025

LG 
ELECTRONICS 
INDIA LTD. Vs 
MOHIT 
AGGARWAL

Naveen 
Chandra 

naveenchandra
502@gmail.co
m

Commercial 
Suit

CS 
(COMM)/367/2025

MECCANICA 
DRILLMASTERS 
Vs SRM 
CONTRACTORS 
LTD. AND ORS.

Rohit Taneja ustjurisofc@g_
mail.com

Commercial 
Suit

CS 
(COMM)/377/2025

CONTRANS 
CARGO PVT. 
LTD. Vs 
SHARADDHA 
SABURI IMPORT 
AND EXPORT 
PVT. LTD.

SAHIL 
MAHAJAN 

ABIIIMANYU
@ASPARTNER
.IN

Commercial 
Suit

CS 
(COMM)/386/2025

CENTRAL BANK 
OF INDIA Vs 
LAXMI JHA

Vishwanath 
prasad 
Tiwari 

vptiwariadvocat
e@gmail.com

Commercial 
Suit

CS 
(COMM)/387/2025

AMBHA 
ELECTRIC 
STORE (TAKE 
OVER BY A.N. 
ELECTRICALS) 
Vs NORTH 
SELECT 
ENGINEERS 
PRIVATE 
LIMITED

najandcompany
@gmail.com 



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

30 SH. AJAY KUMAR JAIN

07-05-2025 9811734565,8 20-01-2025

08-05-2025 801-027-0087 03-05-2025

13-05-2025 9818981831 27-02-2025

14-05-2025 99 1 0482995 23-04-2025

17-05-2025 7042181838 08-05-2025

17-05-2025 9811048342 26-08-2021

21-05-2025 9729202222 05-05-2025

23-05-2025 9873319883 21-05-2025

23-05-2025 9810209981 13-05-2025

24-05-2025 9990042642 23-05-2025

26-05-2025 9650920980 --- 23-05-2025

26-05-2025 9910169360 17-05-2025

29-05-2025 9810100554 28-05-2025

31 MS. ANU GROVER BALIGA 21 01-04-2025 9560099232 45743

01-04-2025 9711451772 45741

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/394/2025

M/S NAKSH 
JEWELLERS Vs 
RISHI SEHDEV 
AND ANR.

ANSHUL 
SHARMA 

pramodahujaad
v4@gmail.com

Commercial 
Suit

CS 
(COMM)/397/2025

ASHOK KUMAR 
CHHABRA Vs 
WALMAN INFRA 
AND ENERGY 
PVT. LTD.

SIDDHART
H JAIN 

siddharthjain@
jslaw.in

Commercial 
Suit

CS 
(COMM)/404/2025

M/S REMSON 
PRIME 
TECHNOLOGIES 
PVT. LTD. Vs 
M/S PUNJAB 
ELECTRICALS

Himanshu 
Nagpal 

himanshu.nagp
al11@yahoo.in

Commercial 
Suit

CS 
(COMM)/409/2025

CANARA BANK 
Vs CHANDAN 
KUMAR

Eshu 
Chaudhary 

ankirisinghbha
dana@gmail.co
m

Commercial 
Suit

CS 
(COMM)/422/2025

EXCEL PACK 
PVT. LTD. Vs 
R.S. FOODS 
INDUSTRIES

Rishabh 
Kapur 

mail@rishabhk
apur.com

Commercial 
Suit

CS 
(COMM)/423/2025

SHRI JOGINDER 
SINGH BEDI Vs 
SHRI PANKAJ 
MALIK AND 
ORS.

Dhananjay 
Sehrawat 

singhlawof11ces
(a)gmnil.com 

Commercial 
Suit

CS 
(COMM)/430/2025

M/S 
INDOSPIRIT 
DISTRIBUTION 
LTD. Vs 
NAMOSHREE 
MARKETING 
PVT. LTD.

Karan Gupta ka 
ran(a)kgvslcgal.
com 

Commercial 
Suit

CS 
(COMM)/442/2025

STAR 
PROPWELL 
PRIVATE 
LIMITED Vs 
MOHAMMAD 
HAMID

Rahul 
Saxena 

rslrnrnrn(c{lcm
cruldlaw.in

Commercial 
Suit

CS 
(COMM)/443/2025

MANTU 
MANDAL Vs MS. 
VAISHALI

Chandra 
Shekhar 
Yadav 

legal.shebang@
gmail.com

Commercial 
Suit

CS 
(COMM)/449/2025

BANK OF 
BARODA Vs 
UMESH PRASAD

ANSHUMA
N 
SRIVASTAV
A 

ianshumanadv
@gmail.com 

Commercial 
Suit

CS 
(COMM)/454/2025

SH. SHIV DUTT 
Vs M/S VEER 
VASU EXPORT 
PVT. LTD.

Shivom 
Garg 

Commercial 
Suit

CS 
(COMM)/455/2025

TRANSLUMINA 
THERAPEUTICS 
PVT. LTD. Vs 
MR. PUNIT 
KALIA

Nidish 
Gupta 

anjaneya.crede
nce@gmail.com

Commercial 
Suit

CS 
(COMM)/463/2025

ASHOK KUMAR 
MARWAH Vs 
ANINDYA 
JOARDAR

surinder 
goel 

s.goel6@yahoo.
com 

SOUTH-
EAST

EXECUTION 
PETITION

Ex.COMM - Award 
by Arb. 
Comm./10/2025

SMFG INDIA 
CREDIT CO. 
LTD. Vs RAKESH 
SHARMA

SH. KARAN 
CHHIBBER

NOT 
PROVIDED

ARBITRATION 
AND 
CONCILIATIO
N ACT

OMP 
(COMM.)/33/2025

M/S R.G. 
ASSESTS PVT 
LTD. Vs DR. 
SONIA JINDAL

MS. INDU 
TYAGI

INDUTYAGI.06
@GMAIL.COM



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

31 MS. ANU GROVER BALIGA

01-04-2025 9711894196 --

01-04-2025 9416027279 45723

01-04-2025 9310717274 45631

02-04-2025 9312046733 45220

02-04-2025 9971850060 45733

04-04-2025 9810906774 45749

07-04-2025 9871178106 45743

07-04-2025 9811427955 45722

16-04-2025 9910358225 45745

17-04-2025 9953455478 45735

17-04-2025 9999886478 45755

17-04-2025 8800784740 45744

17-04-2025 8750905558 45752

17-04-2025 8896932838 45761

21-04-2025 7683073187 45692

SOUTH-
EAST

EXECUTION 
PETITION

EXECUTION 
(COMM.)/122/2025

M/s CICO 
TECHNOLOGIES 
LTD Vs M/S BAC 
PVT LTD

SH. 
ANUDATT 
DUBEY

ADMIN@TASL
AW.IN

COMMERCIAL 
SUIT

CS 
(COMM)/265/2025

M/S AKSH 
OPTIFIBER 
LIMITED Vs M/S 
MUKAND 
SYSTEMS AND 
NETWORKING 
PVT LTD

SH. 
SHIVAM 
SACHDEVA

SHIVAMSACH
DEVAJAI@GM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/266/2025

VIVID GLOBAL 
TECHNOLOGIES 
THROUGH ITS 
PROPRIETOR Vs 
M/S AAL 
RESEARCH AND 
SOLUTION 
PRIVATE 
LIMITED

SH. 
PRAVEEN 
SINGH

ADVPRAVEEN
92@GMAIL.CO
M

EXECUTION 
PETITION

EXECUTION 
(COMM.)/124/2025

M/S KAPOOR 
IMAGING PVT 
LTD. Vs SHRI 
SANJEEV 
KUMAR

SH. 
RAJENDER 
YADAV

YADAVRAZEN
@GMAIL.COM

EXECUTION 
PETITION

EXECUTION 
(COMM.)/125/2025

NIYOGI OFFSET 
PVT. LTD Vs Mr. 
Brijesh Tiwari 
Proprietor

SH. AYUSH 
BEOTRA

CONTACT@IN
NOVATUSLAW
.IN

COMMERCIAL 
SUIT

CS 
(COMM)/279/2025

Puran Chand 
Tamta Vs Spice 
Money Limited 
and Anr.

SH. 
SIDDHARA
TH SIKRI

SIDDHARATH
SIKRI@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/284/2025

HANS 
INDUSTRIES 
CORPORATION 
LTD Vs 
EAGABRIZ 
SHIPPING PVT. 
LTD.

SH. AMIT 
WADHWA

OFFICE.AWAS
SOCIATES@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/285/2025

M/S SPIRITED 
LABELS PVT 
LTD Vs GEMINI 
PERSONAL 
CARE PVT LTD

SH. 
MUNISH 
VOHRA

MUNISHLAW.
VOHRA@GMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/300/2025

GSI 
ENTERPRISES 
PVT LTD. Vs M/S 
VYAS ENERGY

SH. 
BHASKAR 
VALI

OFFICE@VALI
.CO.IN

EXECUTION 
PETITION

Ex.COMM - Award 
by Arb. 
Comm./15/2025

AJAY TRIKHA Vs 
GURDEEP 
SINGH

SH. VINOD 
KHANNA

KHANNA_ASS
O@YAHOO.CO
.IN

COMMERCIAL 
SUIT

CS 
(COMM)/307/2025

ACE 
ENTERPRISES 
Vs NEW SHOP C 
STORE 
NETWORK PVT 
LTD

SH. 
ABHINAY 
GUPTA

ABHINAY@LE
GALKNIGHTS.
IN

COMMERCIAL 
SUIT

CS 
(COMM)/308/2025

STATE BANK OF 
INDIA Vs 
SEEMA

SH. 
DHARMEN
DRA SINGH

SUBHI1673@G
MAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/309/2025

GODFREY 
PHILLIPS INDIA 
LIMITED Vs NTC 
INDUSTRIES 
LIMITED

SH. 
PRABHU 
TANDON

LITIGATION@
ASHWATHHL
EGAL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/310/2025

STATE BANK OF 
INDIA Vs SHRI 
SAURABH

MS. 
SUCHITA 
DIXIT

AGNIHOTRISU
CHITA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/319/2025

CAPITAL 
EQUIPMENT 
INDIA Vs R. K. 
ASSOCIATES 
AND 
HOTELIERS PVT 
LTD AND ORS.

SH. 
VISHWEND
RA VERMA

VERMA.VISH
WENDRA@YA
HOO.CO.IN



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

31 MS. ANU GROVER BALIGA

23-04-2025 9871236226 45671

24-04-2025 9818906064 --

24-04-2025 9818061242 45742

26-04-2025 7230812125 45751

26-04-2025 7838390214 45756

26-04-2025 9810484224 45768

29-04-2025 9560099232 45737

32 SH. BHUPESH KUMAR 22 03-04-2025 8800784740 28-03-2025

03-04-2025 8700348031 01-04-2025

15-04-2025 Renu Tyagi 9560428809, 25-02-2025

17-04-2025 996 8888 021 23-07-2024

17-04-2025 8800784740 28-03-2025

SOUTH-
EAST

EXECUTION 
PETITION

EXECUTION 
(COMM.)/147/2025

M/S COMAC 
INDIA PVT LTD. 
Vs M/S GREEN 
DAY ENVIRO 
PROJECTS

SH. KUNAL 
KUKREJA

WHITEANDBL
ACKLAWYERS
@GMAIL.COM

ARBITRATION 
AND 
CONCILIATIO
N ACT

OMP 
(COMM.)/39/2025

MS SARIKA 
CHATURVEDI 
Vs AGARWAL 
AUTO TRADERS

SH. 
NATWAR 
RAI

NATWARRAI@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/335/2025

BENTLEY 
SYSTEMS INC. 
Vs MR MANISH 
SANWALKA 
AND ORS

MS. 
AARSHIA 
BEHL

AARSHIA@SAI
KRISHNAASSO
CIATES.COM

EXECUTION 
PETITION

Ex.COMM - Award 
by Arb. 
Comm./19/2025

SHREE GOPAL 
GUPTA Vs M/S 
AIMS SANYA 
DEVELOPERS 
PVT LTD

SH. AMAN 
SIWASIYA

AMOL_SHAR
MA@SNGPAR
TNERS.IN

COMMERCIAL 
SUIT

CS 
(COMM)/349/2025

LIVING MEDIA 
INDIA LTD Vs 
DALMIA LIFE 
CARE PRIVATE 
LIMITED

SH. 
SHAHRUK
H EJAZ

SHAHRUKHEJ
AZ@HOTMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/350/2025

AMBHA 
ELECTRIC 
STORE Vs S. K 
.PROJECTS

SH. NITN 
JAIN

NAJANDCOMP
ANY@GMAIL.
COM

EXECUTION 
PETITION

Ex.COMM - Award 
by Arb. 
Comm./20/2025

SMFG INDIA CO. 
LTD. Vs RAJ 
KUMAR BAMBA

SH. KARAN 
CHHIBBER

NOT 
PROVIDED

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/270/2025

STATE BANK OF 
INDIA Vs SH. 
VINOD R

Dharmendra 
Singh 

shubhil673@g
mail.com 

Commercial 
Suit

CS 
(COMM)/271/2025

SUMAN MALLIK 
Vs M/S AABID 
PAPER CONES 
AND ORS.

NITESH 
KUMAR 

786advocate@g
mail.com

Commercial 
Suit

CS 
(COMM)/293/2025

AT INFO 
SOLUTIONS 
PVT. LTD. Vs 
SHRI MANTU 
MANDAL

adv.renu31@g
mail.com

Commercial 
Suit

CS 
(COMM)/301/2025

VINOD GUPTA 
Vs M/S AXARO 
ENTERTAINME
NT PVT. LTD. 
AND ORS.

SHIVANI 
VERMA 

ADV 
AAKASHTRIPA
THI@GMAIL.C
OM

Commercial 
Suit

CS 
(COMM)/302/2025

STATE BANK OF 
INDIA Vs SH. 
CHITTA 
RANJAN ROUT

Dharmendra 
Singh 

shubhil673@g
mail.com 



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

32 SH. BHUPESH KUMAR 

21-04-2025 9416002154 --- 15-04-2025

24-04-2025 9990366723, ---

24-04-2025 9873471243 07-04-2025

26-04-2025 8178925937, 11-03-2024

33 01-05-2025 Nitin Jain 9999650755, 21-04-2025

02-05-2025 9811809439 01-05-2025

03-05-2025 7004535421 08-04-2025

03-05-2025 9999303080 25-04-2025

03-05-2025 9971057511 28-03-2025

14-05-2025 8860533820 26-11-2024

14-05-2025 9811319485 01-05-2025

14-05-2025 9810132015 08-05-2025

15-05-2025 9891823823 02-05-2025

SOUTH-
EAST

Commercial 
Suit

CS 
(COMM)/313/2025

DEVESH 
KUMAR SINGH 
Vs ROYAL 
SUNDARAM 
GENERAL 
INSURANCE CO. 
LTD. AND ANR.

HERAMB 
SHARMA 

Commercial 
Suit

CS 
(COMM)/330/2025

CANARA BANK 
Vs PANKAJ 
SHARMA

Pratap 
Chandra 
Rana 

prana25000@g
mail.com, 

Commercial 
Suit

CS 
(COMM)/331/2025

M/S JW 
EXPORTS Vs 
WORLD WIDE 
CLEARING AND 
SHIPPING PVT. 
LTD.

Sarthak 
Chugh 

Yashvardhanrat
hore4(a-
Gmail.Com

Commercial 
Suit

CS 
(COMM)/345/2025

M/S CONSOLE 
SHIPPING 
SERVICES 
INDIA PVT. LTD. 
AND ANR. Vs 
M/S MNB 
LOGISTICS PVT. 
LTD. AND ANR.

Deepak 
Gautam 

advocatenks393
(@gmail.com

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/360/2025

AMBHA 
ELECTRIC 
STORE (TAKE 
OVER BY A.N. 
ELECTRICALS) 
Vs M/S GAURAV 
CIVIL AND 
INTERIOR CO.

najandcompany
@gmail.com 

Commercial 
Suit

CS 
(COMM)/368/2025

BENTLEY 
SYSTEMS AND 
ANR. Vs 
GOODLAND 
SURVEYS PVT. 
LTD.

Ankur 
Katyal 

ankurkatyal@as
klegal.co.in

Commercial 
Suit

CS 
(COMM)/378/2025

M/S IDEAL 
PERIPHERALS 
AND SYSTEMS 
Vs M/S MSM 
PERIPHERALS 
POINT

Vivek 
Kumar 

advocatevks.00
1@gmail.com

Commercial 
Suit

CS 
(COMM)/379/2025

SUDHIR KUMAR 
Vs MONIKA 
MAKKAR AND 
ORS.

rakesh 
mittal 

officerakeshmit
tal@gmail.com

Commercial 
Suit

CS 
(COMM)/381/2025

CHANDAN 
KUMAR 
CHAUDHARY Vs 
RINKI JHA

Dayanand 
Pandey 

advdnpandey@
gmail.com

Commercial 
Suit

CS 
(COMM)/406/2025

M/S SU IMPORT 
SERVICES PVT. 
LTD. Vs M/S 
SAM 
INTERNATIONA
L AND ORS.

ABHAY 
GUPTA 

svifassociates@
eomail.com 

Commercial 
Suit

CS 
(COMM)/407/2025

M/S WESTEND 
ENTERPRISES 
Vs M/S PAISLEY 
DESIGN 
SOLUTIONS

BAHULI 
SHARMA 

amritajhamb@c
hamber20a.co
m

Commercial 
Suit

CS 
(COMM)/408/2025

M/S TIRTH 
AGRO 
TECHNOLOGY 
PVT. LTD. Vs 
MR. VIREN 
VINODBHAI 
PITHVA 
TRADING AS 
M/S TAJ 
INDUSTRIES

SUDARSHA
N BANSAL 

legal@.unitedw
orld.co.in

Commercial 
Suit

CS 
(COMM)/416/2025

M/S VIKAS 
INDUSTRIAL 
MAN POWER 
SOLUTION Vs 
INFORMATION 
TV PVT. LTD.

SURENDER 
SINGH 

kaliramansuren
der@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

33

21-05-2025 9810147621 22-04-2025

21-05-2025 Quaisar Ali -9999802592 13-05-2025

22-05-2025 9958569293 02-05-2025

23-05-2025 9729202222 19-05-2025

23-05-2025 9810209981 13-05-2025

31-05-2025 9910086012; 16-05-2025

31-05-2025 9891560587 05-05-2025

34

35 nil

36 EAST nil

37 EAST 101 CS COMM 127/2025 21-04-2025 9650501903 19-04-2025

101 CS COMM 149/2025 08-05-2025 9999903936 - 07-05-2025

101 CS COMM 155/2025 13-05-2025 7838393940 08-05-2025

38 C.S.(COMM) 66/2025 09-05-2025 9560749677 22.04.2025

--do-- C.S.(COMM) 71/2025 14-05-2025 9810210832 06.05.2025

MS. NEERA BHARIHOKE, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

Commercial 
Suit

CS 
(COMM)/431/2025

UNION BANK 
OF INDIA Vs 
BHARTIYA 
ELECTRONICS

Jitendra 
Garg 

jitendragargadv
@gmail.com

Commercial 
Suit

CS 
(COMM)/432/2025

BANK OF 
BARODA Vs 
TARA CHAND 
AND ANR.

aliquaisar 1 
10@gmail.com

Commercial 
Suit

CS 
(COMM)/438/2025

M/S GLOW 
TRADEX INDIA 
PVT. LTD. Vs 
INDOSPIRIT 
BEVERAGES 
PVT. LTD.

JATIN 
KUMAR

adv.jatinkumar
@gmail.com

Commercial 
Suit

CS 
(COMM)/445/2025

M/S 
INDOSPIRIT 
DISTRIBUTION 
LTD. Vs SARTAJ 
HOTELS 
APARTMENTS 
AND VILAS PVT. 
LTD.

Karan Gupta karan@kgvsleg
al.com

Commercial 
Suit

CS 
(COMM)/446/2025

MANTU 
MANDAL Vs AIP 
INDIA IT 
SOLUTIONS 
AND SERVICES 
(OPC) PVT. LTD.

Chandra 
Shekhar 
Yadav 

legal.shebang@
gmail.com

Commercial 
Suit

CS 
(COMM)/468/2025

M/S 
MEGAMIND 
CONSULTANTS 
PVT. LTD. Vs 
M/S GSTONE 
INFRA PVT. 
LTD.

NITESH 
KUMAR 

ad vshrey 
gupta@gmail.c
om;

Commercial 
Suit

CS 
(COMM)/469/2025

M/S UNIONTEX 
INDIA PVT. LTD. 
Vs M/S CI 
MODULAR 
SYSTEM PVT. 
LTD.

TANIYA 
MADAAN 

MAIL@AEQUI
TASLEGAL.IN

MS. NIRJA BHATIA, LD. 
DISTRICT JUDGE 
(COMMERCIAL   COURT-
07)DIGITAL SOUTH-EAST, 
SAKET COURT

SOUTH-
EAST

SH. RAJ KUMAR 
TRIPATHI, DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SOUTH-
EAST

SH. PITAMBER DUTT, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

MS. RUBY ALKA GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL COURT)

BANK OF 
BARODA V/S 
MS. NEHA 
SINGH

HUNNY 
SHARMA

ADVHUNNYS
HARMA.28@G
MAIL.COM

OSWAL MEGA 
SALES PVT. LTD. 
VS M/S ADHIM 
DEVELOPERS 
PVT. LTD.

MOHIT 
KUMAR 
AULUCK

LAKSHYA 
INTERNET PVT. 
LTD. V/S PREM 
SAGAR GUPTA

SWATI 
CHANANA

SWATI@ZEAL
ATTORNEYS.C
OM

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

201, New 
Building KKD

Anuj kumar 
GoswamiVsMuke
sh Rana

PRAVEEN 
KUMAR

praveenkumarp
resident@gmai
J.com 

STATE BANK OF 
INDIAVsVISHAL 
TAVTIA

GOPAL 
CHAND 
SHARMA

vijayprakash96
82@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

38

--do-- C.S.(COMM) 74/2025 21-05-2025 9810210832 08.05.2025

--do-- C.S.(COMM) 75/2025 22-05-2025 9355 033 033 20.05.2025

--do-- C.S.(COMM) 76/2025 24-05-2025 8896932838 22.05.2025

39 02-05-2025 17/04/2025

03-05-2025 28/04/2025

03-05-2025 22/04/2025

05-05-2025 29/04/2025

07-05-2025 18/02/2025

07-05-2025 05/05/2025

08-05-2025 03/04/2025

09-05-2025 28/04/2025

09-05-2025 13/04/2025

13-05-2025 19/04/2025

14-05-2025 05/05/2025

14-05-2025 06/05/2025

SH. SANJEEV KUMAR 
MALHOTRA, DISTRICT 
JUDGE (COMMERCIAL)-
01

NORTH-
EAST

STATE BANK OF 
INDIAVsSANJAY 
SRIVASTAV

GOPAL 
CHAND 
SHARMA

vijayprakash96
82@gmail.com

BANK OF 
INDIAVsANKUR 
SINGH

SUDEESH 
KUMAR

advsk33@gmail
.com

State Bank of 
IndiaVsAjeet 
Proprietor of 
NationalEnterpri
ses

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/278/2025

SUMEET 
GROVER Vs WM 
ENERGY AND 
LIGHTING PVT 
LTD

Mahir 
malhotra(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/281/2025

DALIP BINDAL 
Vs JAVED 
CHAUDHARY

Kunal 
Mittal(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/282/2025

BRIJ BHUSHAN 
JAIN Vs 
TTOLARAM 
BRAHMANAND 
BOHRA

Neelam 
Malik(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/286/2025

SEEMA 
AGGARWAL Vs 
ABHISHEK JAIN

Bharat 
Prakash(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/290/2025

CANARA BANK 
Vs Mahesh 
Kothari

Amit 
gupta(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/291/2025

MAYANK GOYAL 
Vs SACHIN 
TYAGI

DEEPAK  
JAIN(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/296/2025

PAWAN ALMAL 
Vs ARSHAD 
SIDDIQUI

Amit 
Kumar(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/299/2025

UNION BANK 
OF INDIA Vs 
DALIP

Sandeep 
Soni(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/300/2025

Suresh Saini Vs 
Nysaa Retail 
Venture Pvt Ltd

chirag 
vohra(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/305/2025

MANGAL SINGH 
BASNAL Vs 
PARSVNATH 
HESSA 
DEVELOPERS 
PVT LTD and 
ORS

GURPREET 
SINGH(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/306/2025

BANK OF INDIA 
Vs Lokendra

Vishwanath  
prasad  
Tiwari(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/307/2025

BANK OF INDIA 
Vs PREM  LATA  
AND ORS

Vishwanath  
prasad  
Tiwari(P),
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T
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ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
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39

14-05-2025 09/05/2025

15-05-2025 06/05/2025

15-05-2025 06/05/2025

15-05-2025 07/05/2025

16-05-2025 13/05/2025

17-05-2025 13/05/2025

19-05-2025 18/10/2024

26-05-2025 06/05/2025

27-05-2025 21/05/2025

28-05-2025 08/05/2025

28-05-2025 08/05/2025

29-05-2025 28/04/2025

29-05-2025 RITESH(P), 23/05/2025

30-05-2025 20/05/2025

30-05-2025 01/10/2024

SH. BRIJESH KUMAR 
GARG, DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/308/2025

Naman Apparels 
LLP Vs Shri 
Jaipal Vastra 
Bhandar Private 
Limited

Piyush 
Katyal(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/316/2025

BANK OF INDIA 
Vs Anil

Vishwanath  
prasad  
Tiwari(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/317/2025

CENTRAL BANK 
OF INDIA Vs 
Anand Kumar 
Jain

Vishwanath  
prasad  
Tiwari(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/318/2025

KAMAL 
KISHORE Vs 
MCD

Mukesh 
Sharma(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/320/2025

NAVEEN 
KUMAR 
CHHOTRA Vs 
SURJIT SINGH

Sonu 
Vivek(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/324/2025

STATE BANK OF 
INDIA Vs 
PRABHDEEP 
SINGH

Gopal 
Chand 
Sharma(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/328/2025

Sunil Jain Vs M S 
Dravya 
Pharmaceutical 
Pvt Ltd

MITTHAN 
LAL(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/346/2025

Fulltoss Creemz 
India LLP Vs M/S 
MAYASHEEL 
RETAIL INDIA 
LTD.

Arpit 
Jain(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/347/2025

Shanti Lal Porwal 
Vs Stern India 
Private Limited

HITESH 
KUMAR 
BHARDWA
J(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/350/2025

M/S SHREE 
GARMENTS Vs 
REKHA DEVI

Neelam 
Malik(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/351/2025

Mahaveer Kumar 
Vs Mahendra 
Kumar 
Khandelwal

Neelam 
Malik(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/355/2025

SHRI ACHAL 
KUMAR JAIN Vs 
JONU ALIAS 
MONU

MOHMMA
D 
BABAR(P),

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/356/2025

SHARDA RANI 
Vs SANJAY 
GUPTA

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/359/2025

M/S NEC WIRE 
AND CABLES 
PVT LTD 
Through its 
Authorised 
Representative 
Mr Akash Tyagi 
Vs M/S JAISPER 
ENTERPRISES 
Through its 
Proprietor Ms 
Manisha

SHREEN  
SHARMA(P)
,

301, New Court 
Building

CS(COMMERCI
AL)

CS 
(COMM)/360/2025

SRK industries Vs 
alok enterpries

DR.RADHA  
PARIHAR(P
),
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40 ROOM NO 208 COMMERCIAL 03-05-2025 28.04.2025

ROOM NO 208 COMMERCIAL 03-05-2025 02.05.2025

ROOM NO 208 COMMERCIAL 05-05-2025 28.04.2025

ROOM NO 208 COMMERCIAL 14-05-2025 09.05.2025

ROOM NO 208 COMMERCIAL 14-05-2025 09.05.2025

ROOM NO 208 COMMERCIAL 16-05-2025 14.05.2025

ROOM NO 208 COMMERCIAL 16-05-2025 09.01.2024

ROOM NO 208 COMMERCIAL 16-05-2025 25.04.2025

ROOM NO 208 COMMERCIAL 20-05-2025 17.05.2025

ROOM NO 208 COMMERCIAL 20-05-2025 13.05.2025

ROOM NO 208 COMMERCIAL 21-05-2025 11.03.2025

ROOM NO 208 COMMERCIAL 22-05-2025 20.05.2025

ROOM NO 208 COMMERCIAL 23-05-2025 22.05.2025

ROOM NO 208 COMMERCIAL 23-05-2025 20.05.2025

ROOM NO 208 COMMERCIAL 23-05-2025 21.05.2025

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/284/2025

Union Bank of 
India  Vs  
NEELAM

Sandeep 
Soni(P),

CS 
(COMM)/283/2025

PANKAJ  Vs  
VIJENDER 
PANCHAL

MANIDEEP 
AGGARWA
L(P),

CS 
(COMM)/288/2025

Sushma Sharma  
Vs  Lambodar B K 
Ware Housing

Pankaj 
Rai(P),

CS 
(COMM)/310/2025

Royal Fabrics 
India LLP  Vs  
Tushar 
International

Arpit 
Jain(P),

CS 
(COMM)/309/2025

Navkar Trading 
Co  Vs  Ravinder 
Hosiery

Arpit 
Jain(P),

CS 
(COMM)/323/2025

JMW India 
Private Limited  
Through its 
Authorized 
Representative  
Vs  M/s Macro 
Powertech India 
Private Limited  
Through its 
Managing 
Director

Mayank 
Rustagi(P),

CS 
(COMM)/322/2025

PAWAN JAIN  Vs 
 SANJAY SANI 
M/S S J FABRIC 
AND 
READYMADE

Deepak 
GAUR(P),

CS 
(COMM)/321/2025

ANIL JAIN 
Partner of Jai 
Manglam 
Industries  Vs  
ANIL TAKKAR 
Proprietor of 
Satguru 
Garments

SAURABH 
SHARMA(P)
,

CS 
(COMM)/332/2025

MOHD 
MUJAHID  Vs  
KHATU 
SHAYAM

MOHAMMA
D 
DANISH(P),

CS 
(COMM)/333/2025

STATE BANK OF 
INDIA  Vs  
VISHNU DAYAL 
PROP OF JAI 
MAA KATYAYNI

Gopal 
Chand 
Sharma(P),

CS 
(COMM)/334/2025

M/S 
ORANGESTAR 
LOGISTIC PVT 
LTD  Vs  M/S 
STALLONE 
OVERSEAS PVT 
LTD

RAVINDRA  
KUMAR(P),

CS 
(COMM)/336/2025

BANK OF INDIA  
Vs  OMVEER 
SINGH

SUDEESH 
KUMAR(P),

CS 
(COMM)/341/2025

JAIN SAAB KI 
MALAI CHAP 
THROUGH ITS 
PROPRIETOR 
SH SHASHANK 
JAIN  Vs  M/S 
ARIHANT 
FOODS 
PROPRIETOR 
SH VANSH JAIN

Yasser 
Wali(P),

CS 
(COMM)/340/2025

Vijay kumar 
sharma  Vs  
IHBAS 
HOSPITAL AND 
ORS

SUDHIR 
KUMAR 
SHARMA(P)
,

CS 
(COMM)/339/2025

NIKHIL JAIN  Vs 
 DEEPAK GARG

SUNIL 
KUMAR 
BHARDWA
J(P),



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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NAME

ADVOCAT
E

ADVOCATE 
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NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

40

ROOM NO 208 COMMERCIAL 24-05-2025 23.05.2025

ROOM NO 208 COMMERCIAL 28-05-2025 26.05.2025

ROOM NO 208 COMMERCIAL 28-05-2025 26.05.2025

ROOM NO 208 COMMERCIAL 31-05-2025 28.05.2025

ROOM NO 208 COMMERCIAL 31-05-2025 27.05.2025

41 01.05.2025 NU AHMED 28.04.2025

02.05.2025 24.04.2025

02.05.2025 24.04.2025

03.05.2025 25.04.2025

05.05.2025 29.04.2025

07.05.2025 01.05.2025

08.05.2025 02.05.2025

08.05.2025 08.05.2025 02.05.2025

09.05.2025 09.05.2025 03.05.2025

09.05.2025 09.05.2025 03.05.2025

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL COURT)

SHAHD
ARA

CS 
(COMM)/345/2025

Mahesh Kumar 
Dudhani  Vs  
Danish Ali

ARUN 
KUMAR(P),

CS 
(COMM)/353/2025

Panjab and Sind 
Bank  Vs  
Virender Mohan 
Sharma

AMIT 
PANCHAL(
P),

CS 
(COMM)/354/2025

KING TEXTILES  
Vs  CASTAM 
JEANS

Sudhanshu 
Goel(P),

CS 
(COMM)/364/2025

M/S  
WACHSTUM 
INDUSTRIES 
PVT LTD 
THROUGH ITS 
DIRECTOR SH 
VINEET GUPTA  
Vs  DEEPAK 
BLAGGAN

Narender 
Bhandari(P)
,

CS 
(COMM)/363/2025

Shri Balaji 
Garments  Vs  
Satyam Garments

Arpit 
Jain(P),

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New Court 
Building

CS(COMMERC
IAL)

CS COMM-
277/25

PANKAJ JAIN 
VS NITIN 
AGGARWAL

303, New Court 
Building

CS(COMMERC
IAL)

CS COMM 
279/25

UMANG JAIN 
VS ANIL 
BAWEJA

PIYUSH 
KATYAL

303, New Court 
Building

CS(COMMERC
IAL)

CS COMM 
280/25

APOLLO PIPES 
LTD VS 
APOLLO 
INDUSTRIES

SHRIHAR 
TRIPATHI

303, New Court 
Building

CS(COMMERC
IAL)

CS COMM 
285/25

BRIJ 
BHUSHAN 
JAIN VS 
NARAYAN 
SINGH 
KABAWAT

NEELAM 
MALIK

303, New Court 
Building

CS(COMMERC
IAL)

CS COMM 
287/25

APL APOLLO 
TUBES LTD VS 
RAMA RAM

SHRIHAR 
TRIPATHI

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
292/2025

UNION BANK 
OF INDIA VS 
RINKI GUPTA

SANDEEP 
SONI

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
297/2025

WAKEEL VS 
GALAXY 
CLOUD 
KITCHENS 
LTD

REYAZUL 
HAQUE

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
298/2025

SANJEEV 
SHAHY

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
302/2025

SUDHA 
SHUKLA

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
301/2025

RAKESH 
NAUTIYAL



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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ADVOCAT
E
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DATE OF E-
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OF COURT 
FEES

41

09.05.2025 09.05.2025 03.05.2025

13.05.2025 R S KELA 09.05.2025

14.05.2025 V P TIWARI 07.05.2025

15.05.2025 09.05.2025

17.05.2025 14.05.2025

19.05.2025 MOHIT RAJ 14.05.2025

14.05.2025 09.05.2025

20.05.2025 15.05.2025

22.05.2025 16.05.2025

27.05.2025 15.05.2025

30.05.2025 13.05.2025

30.05.2025 13.05.2025

31.05.2025 29.05.2025

42 C No 304 COMMERCIAL 05-05-2025 9810481016 02-05-2025

COMMERCIAL 06-05-2025 9899656341 - -

SH. SANJAY SHARMA-II, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SHAHD
ARA

303, New Court 
Building

CS(COMMERC
IAL)

CS (COMM) 
303/2025

SUDHA 
SHUKLA

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
304/2025

M/S SURESH 
APPARELS VS 
SONIA JAIN

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
312/2025

BANK OF 
INDIA VS 
SHUBHAM 
JAIN

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
319/25

NAVEEN 
KUMAR 
CHHOTRA VS 
BALJEET 
SINGH 
KHUSHWAH

SANJAY 
RASTOGI

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
325/25

M/S GALAXY 
NON WOVEN 
VS MOHD 
FAEEM

SUBHANGI 
GUPTA

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
329/25

PUNJAB 
NATIONAL 
BANK VS AMIT 
KUMAR JAIN

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
311/2025

AMIT VIJ VS 
RAJ KUMAR 
AND ORS

HARSH 
RAJPUT

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
331/2025

MAHESH 
KUMAR VS 
M/S SCCOTSY 
LOGISTRICS 
PVT LTD

ANUJ KUMAR 
SOLANKI

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
337/2025

M/S BHAWANI 
MARBLE 
TILES AND 
GRANITES V/S 
M/S EKTA 
CONTRUCTIO
N 

CHATUR 
SINGH

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
348/2025

GREAT FOAM 
PRODUCTS 
LLP 
THROUGH ITS 
PROP MOHIT 
JAIN VS 
SAARTHI 
INDUSTRIES 
THROUGH ITS 
PROP ANJU 
JAIN

AMAN 
NARULA

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
3161/2025

UPGRID 
SOLUTIONS 
PVT LTD VS 
ADIL

KRITIKA 
TUTEJA

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
362/2025

UPGRID 
SOLUTIONS 
PVT LTD VS 
SANJAY 
KUMAR

KRITIKA 
TUTEJA

303, New Court 
Building

CS(COMMERC
IAL)

CS(COMM) 
365/2024

AKASHDEEP 
PROP OF M/S 
KABEER 
CREATIONS 
VS PAWAN 
KUMAR

NISHANT 
SINGH

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/289/2025

Adidas AG  Vs  
Owner/Proprieto
r Guru Kripa 
Creation

aastha 
sharma(P),

mail@thelegist.
com

OMP (I) 
(COMM)/77/2025

AXIS BANK Vs 
Rohit Kumar

SHAILEY 
/ARCHANA
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42

COMMERCIAL 07-05-2025 9999114922 28-04-2025

COMMERCIAL 07-05-2025 9999114922 28-04-2025

COMMERCIAL 07-05-2025 9999114922 28-04-2025

COMMERCIAL 09-05-2025 9654713565 08-05-2025

COMMERCIAL 14-05-2025 8383953944 01-05-2025

COMMERCIAL 14-05-2025 9990182901 14-05-2025

COMMERCIAL 14-05-2025 9971883579 -

COMMERCIAL 14-05-2025 9899913203 - 02-04-2025

COMMERCIAL 17-05-2025 9810705405 14-05-2025

COMMERCIAL 17-05-2025 9711022330 15-05-2025

COMMERCIAL 21-05-2025 9810521722 19-05-2025

COMMERCIAL 21-05-2025 9872334092 01-05-2025

COMMERCIAL 22-05-2025 8851058838 20-05-2025

COMMERCIAL MISC DJ/504/2025 22-05-2025 9811129304 -

COMMERCIAL 23-05-2025 9891467200 05-05-2025

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

CS 
(COMM)/293/2025

Union Bank of 
India  Vs  
PRANJAL 
KULSHRESTH

Sandeep 
Soni(P),

samarendrakra
dv@yahoo.com

CS 
(COMM)/294/2025

Union Bank of 
India  Vs  UMA 
KUMARI 
KULSHRESTH

Sandeep 
Soni(P),

samarendrakra
dv@yahoo.com

CS 
(COMM)/295/2025

Union Bank of 
India  Vs  BINA

Sandeep 
Soni(P),

samarendrakra
dv@yahoo,com

MISC DJ/469/2025 
ex

VEE PEE 
FABRIC 
PRIVATE 
LIMITED 
FORMERY 
KNOWN AS 
MAPS 
CREATION 
PRIVATE 
LIMITED  Vs  
TEXMART 
CREATION PVT 
LTD

MEGHA 
AGGARWA
L

info@kelellp.co
m

CS 
(COMM)/314/2025

YASH JAIN S/O 
LATE SH SUNIL 
KUMAR JAIN  Vs 
 SACHIN 
KUMAR PROP 
M/S RIYA 
FABRICS

Aditya 
Jain(P),

jain.adityaraj@
yahoo.com

CS 
(COMM)/315/2025

BANK OF INDIA  
Vs  Shruti Jain

Vishwanath  
prasad  
Tiwari(P),

vptiwariadvocat
e@gmail.com

Ex - Award by 
Arb/5/2025

M/S MUTHOOT 
FINCORP LTD  
Vs  MD AIZAZ

GYANVARD
HAN 
SINGH(P),

vardhanslawfir
m@gmail.com

CS 
(COMM)/313/2025

BANK OF 
BARODA  Vs  
BHIM SEN

AMIT 
PANCHAL(
P),

CS 
(COMM)/326/2025

MEENU 
ARORAAND 
ANR  Vs  
HIMANSHI 
CHOPRA 
GROVER

Rahul  Raj 
Malik(P),

mrclegal165@g
mail.com

CS 
(COMM)/327/2025

M/S K M 
AGENCIES  Vs  
PAWAN SUT 
SHARMA

Madhur 
Arora(P),

madhuraroraad
v@gmail.com

CS 
(COMM)/335/2025

NEHA GUPTA  
Vs  MADHUR 
TRIPATHI

Ankit 
Mehta(P),

jkchawla.jkc@g
mail.com

Execution 
(Comm)/121/2025

JAI DURGA 
TRADERS PVT 
LTD  Vs  
SANSKRITI 
APPARELS PVT 
LTD

MUNISH 
CHHOKER(
P),

munishchhoker
1980@gmail.co
m

CS 
(COMM)/338/2025

NEC WIRE AND 
CABLES PVT 
LTD  Vs  M/S 
RANJEET 
ELECTRONICS 
Through its 
Proprietor Mr 
Upendra Singh

SHREEN  
SHARMA(P)
,

sharmashuchi8
5@gmail.com

HINDUSTAN 
UNILEVER 
LIMITED  Vs  
PAPPU GUPTA  
KALIA GUPTA 
GUPTA 
COSMETICS

Sanjeev  
Singh(P),

litigation@sing
hnassociates.co
m

CS 
(COMM)/342/2025

Vinod Kumar 
Proprietor of KV 
Traders  Vs  
NEWAGE 
SCAFFOLDS PVT 
LTD

ANKUR 
CHAWLA(P
),

casadvocate@g
mail.com
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42

COMMERCIAL 23-05-2025 9873706147 24-05-2025

COMMERCIAL 23-05-2025 9650677902 04-04-2025

COMMERCIAL 27-05-2025 8896932838 22-05-2025

COMMERCIAL 27-05-2025 7303296156 - 08-05-2025

COMMERCIAL 29-05-2025 8860349935 27-05-2025

COMMERCIAL 29-05-2025 8527506427 26-05-2025

COMMERCIAL 27-05-2025 R.S. KELA 9268300000 24-05-2025

COMMERCIAL 31-05-2025 8743971825 30-05-2025

COMMERCIAL 31-05-2025 8800137700 27-05-2025

COMMERCIAL 31-05-2025 9910568669 30-05-2025

COMMERCIAL 31-05-2025 9650016144 27-05-2025

43 nil

44 SH.VINOD YADAV nil

45 NORTH nil

46 NORTH nil

SH. PAWAN KUMAR 
MATTO DJ (COMM-04)

SHAHD
ARA

OMP 
(COMM)/5/2025

Arianna 
Constructions Pvt 
Ltd  Vs  ANEXA 
APPLIANCES 
INDIA PVT LTD

Dinesh 
Kumar 
Sharma(P),

dks.lawyer@gm
ail.com

CS 
(COMM)/343/2025

RAVI KHURANA  
Vs  RAJESH

SIDHANT 
DHINGRA 
AND 
ASSOCIATE
S(P),

adv.sidhantdhi
ngra@gmail.co
m

CS 
(COMM)/349/2025

STATE BANK OF 
INDIA VS 
RAJWATI

SUCHITA 
DIXIT

agnihotrisuchit
a@gmail.com

CS 
(COMM)/352/2025

MAHAVEER 
KUMAR VS 
KHNADELWAL  
PUKKARJI 
KANTHIWAL

NEELAMM
ALIK

CS 
(COMM)/358/2025

SHREE JEE 
STEEL VS M/S 
S.B. TRADING 
CP.

AKSHAT 
GUPTA

adv.akshatg@g
mial.com

CS 
(COMM)/357/2025

AMIT 
AGGARWAL VS 
MS NEHA

JAGRITI 
JAIN

lawfirm@unsol
vedlegal.com

Execution 
(Comm)/126/2025

M/s Suresh 
Apparels Vs 
RITIKA JAIN

Bharat.guptark
ca@gmail.com

Execution 
(Comm)/130/2025

MANOJ KUMAR 
VS MCD 
COMMISSIONE
R & ORS

ANIL 
KUMAR 
TOMAR

CS(COMM)366/202
5

PARAG JAIN VS 
DSR OVERSEAS 
PVT LTD  AND 
ORS

UMESH 
JOSHI

RAVI.JAIN43@
YAHOO.COM

CS 
(COMM)/367/2025

BANK OF 
BARODA  Vs  
DEEPAK GARG

UMESH 
JOSHI

advumeshjoshi
@gmail.com

CS(COMM)368/202
5

KAPIL KUMAR 
GUPTA VS 
DEEPAK 
CONSTRUCTION

SADDAM 
HUSSAIN

saddamhussin9
654@gmail.co
m

MS. PREETI AGARWAL 
GUPTA, DISTRICT JUDGE, 
(COMMERCIAL COURT)

NORTH-
WEST

NORTH-
WEST

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. UMED SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

47 603 05.05.2025 S S DRALL 9818577694 Not given 01.05.2025

603 13.05.2025 9899331166 09.05.2025

603 15.05.2025 8800384404 03.05.2025

603 17.05.2025 9312292558 16.05.2025

603 17.05.2025 8595134020 05.05.2025

603 17.05.2025 9318373809 28.10.2024

603 20.05.2025 9899913203 02.04.2025

603 20.05.2025 9899913203 02.04.2025

603 20.05.2025 9899913203 09.05.2025

603 CS COMM. 25/2025 22.05.2025 9818143967 18.05.2025

603 23.05.2025 9971336611 19.05.2025

603 27.05.2025 9811756351 23.05.2025

603 28.05.2025 9811191050 05.10.2021

603 28.05.2025 9999993833 14.05.2025

603 29.05.2025 9868312318 02.04.2025

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
222/2025

ANIKET KUMAR 
VS KOMAL 
PRASAD

Commercial 
Suit

CS COMM. 
235/2025

PUNJAB 
NATIONAL 
BANK VS 
MOHAMMAD 
SHARIK

SAURAV 
BHASIN

sauravbhasin10
@gmail.com

Commercial 
Suit

CS COMM. 
242/2025

M/S WORLD 
LOGISTICS 
INDIA PVT LTD 
VS ASHIMA 
SINGLA

ALAPTI 
SAHITYA 
KRISHNA

arihant1992@h
otmail.com

Commercial 
Suit

CS COMM. 
243/2025

BANK OF INDIA 
VS ALOK 
KUMAR

DEEPA 
GUPTA

advocate.deepa.
gupta@gmail.c
om

Commercial 
Suit

CS COMM. 
244/2025

M/S SERVITOR 
INTELLIGENCE 
SERVICES VS 
FEEDING 
BILLIONS 
PRIVATE 
LIMITED

AYUSH 
BODWAL

BODWALAYUS
H227@GMAIL.
COM

Commercial 
Suit

CS COMM. 
245/2025

VIKASH VATS 
VS GAJANAN 
PEDNEKAR

DEVIKA 
AGNIHOTR
I

info.glxlawoffic
ers@gmail.com

Commercial 
Suit

CS COMM. 
250/2025

BANK OF 
BARODA VS 
KRITIKA VATS

SUDHA 
SHUKLA

advsudhashukl
a@gmail.com

Commercial 
Suit

CS COMM. 
251/2025

BANK OF 
BARODA VS 
SAMPAT DEVI

SUDHA 
SHUKLA

advsudhashukl
a@gmail.com

Commercial 
Suit

CS COMM. 
252/2025

BANK OF 
BARODA VS 
KALU SINGH

SUDHA 
SHUKLA

advsudhashukl
a@gmail.com

Commercial 
Suit

M/S ALP 
OVERSEAS PVT 
LTD VS M/S S M 
ENTERPRISES

KULWINDE
R SINGH

advomnattoo@
gmail.com

Commercial 
Suit

CS COMM. 
265/2025

STATE BANK OF 
INDIA VS 
DINESH

VIBHAV 
YADAV

vaibhav.yadav
@Hotmail.com

Commercial 
Suit

CS COMM. 
282/2025

STATE BANK OF 
INDIA VS OM 
PRAKASH

MUKESH 
RANJAN

mukeshranjana
dvocate@gmail.
com

Commercial 
Suit

CS COMM. 
292/2025

ICICI BANK LTD 
VS MUNIRAJ 
SINGH

SATISH 
KUMAR

satish@kldindi
a.com

Commercial 
Suit

CS COMM. 
293/2025

OZONE 
PHARMACEUTI
CALS LTD VS 
AASHIQ ALI 
AYYUB MALDAR

SURENDER 
TYAGI

surendersuparn
@gmail.com

Commercial 
Suit

CS COMM. 
299/2025

SRK 
INGREDIENTS 
PVT LTD VS 
ABHINESH 
PRATAP SINGH

HARPREET 
SINGH

uppallawyer@g
mail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

47

603 29.05.2025 9968379265 22.05.2025

603 30.05.2025 9015893668 04.02.2025

603 30.05.2025 9015893668 27.05.2025

48 613 31-05-2025 9650501903 28-05-2025

613 30-05-2025 9444446565 22-05-2025

613 29-05-2025 8076466594 25-04-2024

613 29-05-2025 9811103840 14-05-2025

613 29-05-2025 9811103840 26-05-2025

613 28-05-2025 9717905151 22-05-2025

613 28-05-2025 9873306067 02-05-2025

613 28-05-2025 20-05-2025

613 26-05-2025 9999093893 23-05-2025

613 26-05-2025 9211450500 15-05-2025

613 24-05-2025 9873245548 10-05-2025

613 24-05-2025 9266715001 21-05-2025

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

Commercial 
Suit

CS COMM. 
300/2025

SUCHITA SINGH 
VS KOMAL 
PRASAD

AJEET 
SINGH

advocateyadav1
00@gmail.com

Commercial 
Suit

CS COMM. 
304/2025

CANARA BANK 
VS RM TRADING

BIJAY 
MOHAN 
GOAWAMI

advbmg2016@g
mail.com

Commercial 
Suit

CS COMM. 
305/2025

CANARA BANK 
VS SUBHANG

BIJAY 
MOHAN 
GOAWAMI

advbmg2016@g
mail.com

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

CS (COMM)/307 /
2025

BANK OF 
BARODA Vs 
Kausalya

Sh hunny 
Sharma

advhunnyshar
ma.28@gmail.c
om

Commercial 
Suit

CS (COMM)/306/ 
2025

Sunita Kanwar Vs 
Gymactive Pvt 
Ltd

SH Sameer 
Sidhar

sameer.sidhar
@metropolitanl
egal.in

Commercial 
Suit

CS (COMM)/294/ 
2025

State Bank of 
India Vs SANJAY 
KUMAR

Sh Ravinder 
Narayan 
Singh

sbi.16236@sbi.
co.in

Commercial 
Suit

CS (COMM)/296/ 
2025

OZONE 
PHARMASTICAL
S LTD. Vs SH 
ANGSHUMAN 
DE 
PROPRIETOR 
OF MS H M 
ENTERPRISE

Sh Surender 
Tyagi

surendersuparn
@gmail.com

Commercial 
Suit

CS (COMM)/297/ 
2025

DR MEDITECH 
SURGICAL AND 
DIAGNOSTICS 
INDIA PVT LTD 
THROUGH ITS 
AUTHORIZED 
PERSON SH 
LALLAN PAL Vs 
ALPHA INVITRO 
DIAGNOSTICS 
PVT LTD

Sh Surender 
Tyagi

surendersuparn
@gmail.com

Commercial 
Suit

CS (COMM)/285/ 
2025

M/s Secure 
Logistics 
Solutions Pvt Ltd 
Through its 
Director Sh Anil 
Kandari Vs M/s 
OSM Projects Pvt 
Ltd through its 
Director Sh 
Surender Sharma

SH Rakesh 
Kumar 
Sharma

anil.kandari@s
ecurelogistics.c
o.in

Commercial 
Suit

CS (COMM)/290/ 
2025

BHARAT 
OBEROI Vs 
AMIT KUMAR

Sh Anuj 
Handa

mail@handaan
dcompany.in

Commercial 
Suit

CS (COMM)/291/ 
2025

Voestalpine 
Bohler Welding 
India Technology 
Private Limited 
Vs KARUNA 
SHANKER 
TRIPATHI

Sh Sunil 
Ojha

sunilojha.adv@
gmail.com

dayal.kaintura
@voestalpine.c
om

Commercial 
Suit

CS (COMM)/279/ 
2025

Puma Se Vs 
Ashok Kumar

Sh Gautam 
Bhasin

11.gautambhasi
n@gmail.com

Commercial 
Suit

CS (COMM)/280/ 
2025

PARMOD 
MATHUR Vs 
INDRA

Sh Nitesh 
Ranjan

sksiwal1@gmail
.com

Commercial 
Suit

CS (COMM)/269/ 
2025

Ramandeep Vs 
MS LANDMARK 
APARTMENTS 
PVT LTD 
THROUGH ITS 
DIRECTOR 
SANDEEP 
CHHILLAR

Sh Sumit 
Virmani

virmanilawco@
gmail.com 

Commercial 
Suit

CS (COMM)/270/ 
2025

AVLAN INDIA Vs 
DE DECOR 
ENGINEERING 
PVT LTD

Sh Sunny 
Jain

advocatesunnyj
ain@gmail.com
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NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
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PETITIONER 
NAME VS 
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48

613 24-05-2025 9871434320 23-05-2025

613 24-05-2025 9999819119 12-05-2025

613 23-05-2025 9958724670 17-05-2025

613 23-05-2025 9958724670 17-05-2025

613 23-05-2025 7428611468 09-05-2025

613 21-05-2025 8920994437 01-05-2025

613 21-05-2025 9289337227 13-05-2025

613 17-05-2025 8010005212 07-05-2025

613 14-05-2025 8010005212 03.05.2025

613 13-05-2025 9899331166 09-05-2025

613 09-05-2025 9810089211 02.05.2025

613 06-05-2025 9899331166 03.05.2025

613 05-05-2025 9811756351 24.04.2025

613 05-05-2025 9811756351 17-04-2025

613 02-05-2025 9810928188 28.04.2025

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

CS (COMM)/276/ 
2025

UNION BANK 
OF INDIA Vs 
PYARE LAL

Sh Ram 
Bhushan 
Pandey

rbp5370@yaho
o.com

Commercial 
Suit

CS (COMM)/277/ 
2025

UPGRID 
SOLUTION 
PRIVATE 
LIMITED Vs 
Afsar Saifi

Ms. 
KritikaTutej
a

contact@aaaleg
al.pro

Commercial 
Suit

CS (COMM)/261/ 
2025

M/s Kotak 
Mahindra Prime 
Ltd. Vs ASHISH 
NANDAL 
(BORROWER)

Sh Kushal 
Kumar

kushal.kumar
@eruditelegal.
asia

Commercial 
Suit

CS (COMM)/262/ 
2025

M/s Kotak 
Mahindra Prime 
Ltd. Vs 
MAHASONIC 
TRAVEL WORLD 
PRIVATE LTD 
(BORROWER)

Sh Kushal 
Kumar

kushal.kumar
@eruditelegal.
asia

Commercial 
Suit

CS (COMM)/263/ 
2025

BANK OF 
BARODA Vs 
PRATAP SINGH

Ms. Anulata 
Kashyap

adv.sudharshuk
la@gmail.com

Commercial 
Suit

CS (COMM)/253/ 
2025

Global Waste 
Solution Vs M/S 
RLG SYSTEM 
INDIA PVT LTD

Sh Amit 
Wadhwa

connectus.anjls
@gmail.com

Commercial 
Suit

CS (COMM)/255/ 
2025

M/S RIVAAN 
ENTERPRISES 
Vs M/S 
SUKHMAN 
WELLNESS

Sh Amit 
Rohilla

rohilla090@gm
ail.com

Commercial 
Suit

CS (COMM)/246/ 
2025

M/S ELEGANT 
OUTDOORS A 
UNIT OF MS 
MEDIA 24X7 
ADVERTISING 
PVT LTD Vs M/S 
FRAGRANCE 
DREAM HOMES 
PVT LTD

Sh Arvind 
Vashishth

info@lexavapar
tners.com

Commercial 
Suit

CS (COMM)/237/ 
2025

M/s MEDIA 24 
X7 
ADVERTISING 
PVT LTD Vs M/s 
IOTA CAREER 
ACADEMY LLP

Sh Arvind 
Vashishth

info@lexavapar
tners.com

Commercial 
Suit

CS (COMM)/234/ 
2025

Punjab National 
Bank Vs 
INDERJEET 
SHARMA

SH Saurav 
Bhasin

sauravbhasin10
@gmail.com

Commercial 
Suit

CS (COMM)/232/ 
2025

CHARU MALLA 
Vs XERICA 
WIDENING 
HORIZON LLP

SH Dev Raj 
Sharma

devsharmaadvo
cate@gmail.co
m

Commercial 
Suit

CS (COMM)/227/ 
2025

Punjab National 
Bank Vs DEEPAK 
KUMAR 
SHARMA

SH Saurav 
Bhasin

sauravbhasin10
@gmail.com

Commercial 
Suit

CS (COMM)/225/ 
2025

State Bank Of 
India Vs Ms 
Mansi Negi

Sh. Mukesh 
Ranjan

mukeshranjana
dvocate@gmail.
com

Commercial 
Suit

CS (COMM)/226/ 
2025

State Bank of 
India Vs Mr 
Chandan Kumar 
Yadav

Sh. Mukesh 
Ranjan

mukeshranjana
dvocate@gmail.
com

Commercial 
Suit

CS (COMM)/219/ 
2025

DR AMARNATH 
GOYAL AND 
ANR Vs MS 
EDURAIN 
INSTITUTE 
(OPC) PVT LTD. 
AND ORS

SH Praveen 
Suri

praveensuri73
@gmail.com



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
RESPONDENT 
NAME

ADVOCAT
E

ADVOCATE 
MOBILE 
NUMBER

ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

48

613 14-05-2025 9891333518 30-04-2025

49 614 02-05-2025 9582165564 19.03.2025

614 03-05-2025 9873508880 21.04.2025

614 05-05-2025 9811756351 24.04.2025

614 05-05-2025 9811658677 N/A

614 07-05-2025 9990666940 29.04.2025

614 EXECUTION 13-05-2025 7009793548 N/A

614 19-05-2025 8076444374 08.05.2025

614 21-05-2025 9871897844 06.05.2025

614 EXECUTION 22-05-2025 9711900673 N/A

614 22-05-2025 9810131533 29.04.2025

614 22-05-2025 9711450504 02.05.2025

614 22-05-2025 9811255673 NA

614 22-05-2025 9811255673 NA

614 23-05-2025 9643008880 NA

SH. VIKAS DHULL, 
DISTRICT JUDGE, 
COMMERCIAL COURT.

SOUTH-
WEST

Commercial 
Suit

CS 
(COMM)/238/2025

M/S INDIAN 
HARNESS 
THROUGH MR 
ADIL 
SETHI Vs M/S 
CL 
PRODUCTS(IND
IA) Ltd 
THROUGH ITS 
DIRECTORS

Ms. 
Vanshika 
Nagpal

prnkyadav88@
gmail.com

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/220/2025

MNG OVERSEAS 
PRIVATE 
LIMITED VS 
TIRUPATI 
BAMBOO 
PRODUCTS LLP

MR. 
RAJESH 
GUPTA

RG.LEGALADV
ISOR@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/221/2025

SARA EXPORTS 
LTD VS DELIUS 
PHARMACEUTI
CALS PVT LTD

MR. JAI 
DEV 
SOLANKI

ADV-
JAIDEV@YAH
OO.COM

COMMERCIAL 
SUIT

CS 
(COMM)/224/2025

STATE BANK OF 
INDIA VS SMT 
KAMLESH

MR. 
MUKESH 
RANJAN

MUKESHRANJ
ANADVOCATE
@GMAIL.COM

MISCELLANEO
US

MISC DJ 
ADJ/306/2025

SALVATION 
OUTSOURCING 
SOLUTION PVT 
LTD VS LARK 
INTERNATIONA
L AND ANR

MR. 
DINESH 
KUMAR

DINESHKUMA
R.SCBA@GMAI
L.COM

COMMERCIAL 
SUIT

CS 
(COMM)/228/2025

ALETHIA 
INFOTEL 
PRIVATE 
LIMITED VS 
MANISH PATLE 
PROPRIETOR 
OF VASI WATER

MR. 
RANJAN 
MALHOTR
A

ADV.RANJAN
MALHOTRA@
GMAIL.COM

Execution 
(Comm.)/107/2025

KOTAK 
MAHINDRA 
PRIME LTD VS 
NEHA 
KAROTIYA

MR. 
KUSHAL 
KUMAR

RISHABHERU
DITELEGAL@
GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/247/2025

MODVAK 
CABLES INDIA 
PVT LTD VS 
SHRI ANUJ 
MAHESWARI

MR. 
RAJEEV 
KUMAR

ADVRAJEEV74
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/254/2025

RENU SHARMA 
VS CARE 
HEALTH 
INSURANCE 
LTD

MR. AMIT 
KUMAR

SAVLAWASSO
CIATE@GMAI
L.COM

Execution 
(Comm.)/109/2025

PUNJAB 
NATIONAL 
BANK VS GIES 
GRIT IMPORT 
EXPORT 
SOLUTIONS

MR. VED 
PRAKASH

VSRADVISORS
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/256/2025

BJOERN 
KREMPEL VS 
LINTECH 
ELECTRONICS 
PVT LTD

MS. SUMAN 
KHAITAN

SUMAN@SUM
ANKHAITANC
O.IN

COMMERCIAL 
SUIT

CS 
(COMM)/257/2025

STATE BANK OF 
INDIA VS LAXMI

MR. ANKIT 
AHLAWAT

ANKITAHLAW
AT@GMAIL.C
OM

MISCELLANEO
US

MISC DJ 
ADJ/343/2025

STATE BANK OF 
INDIA VS 
PUSHPENDER 
SINGH 
GANGWAR AND 
ANR

MR. R.K. 
SINHA

ADVOCATESIN
HA@REDIFFM
AIL.COM

MISCELLANEO
US

MISC DJ 
ADJ/344/2025

STATE BANK OF 
INDIA VS 
BRAHAM 
KUMAR AND 
ANR

MR. R.K. 
SINHA

ADVOCATESIN
HA@REDIFFM
AIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/264/2025

UPGRID 
SOLUTIONS 
PRIVATE 
LIMITED VS 
VIJAY KUMAR

MS. 
KRITIKA 
TUTEJA

CONTACT@AA
ALEGAL.PRO



COURT CASE TYPE CASE NUMBER
NO.

DISTRIC
T

COURT 
ROOM

DATE OF 
REGISTRATI
ON

PETITIONER 
NAME VS 
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NAME

ADVOCAT
E

ADVOCATE 
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ADVOCATE 
EMAIL ID

DATE OF E-
PAYMENT 
OF COURT 
FEES

49

614 24-05-2025 7838983455 12.05.2025

614 24-05-2025 9899913203 05.05.2025

614 24-05-2025 9971336611 09.05.2025

614 24-05-2025 9971336611 19.05.2025

614 24-05-2025 9971336611 19.05.2025

614 24-05-2025 9213348091 19.05.2025

614 26-05-2025 9999093893 15.05.2025

614 26-05-2025 MR. ANUJ 9953691308 23.05.2025

614 26-05-2025 MR. ANUJ 9953691308 N/A

614 28-05-2025 9654778693 N/A

614 28-05-2025 8076466594 07.05.2025

614 28-05-2025 8076466594 24.04.2025

614 EXECUTION 29-05-2025 9971883579 N/A

614 29-05-2025 9999993833 26.05.2025

614 29-05-2025 9811024353 10.02.2025

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/266/2025

AVENIR BRAND 
CONNECT PVT 
LTD VS 
EFFECTS 
MANAGEMENT 
SERVICES PVT 
LTD

MR. 
TARANG 
GUPTA

TARANG.GUPT
A305@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/267/2025

BANK OF 
BARODA VS 
RAVI KUMAR

MS. SUDHA 
SHUKLA

ADVSUDHASH
UKLA@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/272/2025

STATE BANK OF 
INDIA VS 
MOHAN KUMAR

MR. 
VAIBHAV 
YADAV

VAIBHAV.YAD
AV@HOTMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/273/2025

STATE BANK OF 
INDIA VS RAJO

MR. 
VAIBHAV 
YADAV

VAIBHAV.YAD
AV@HOTMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/274/2025

STATE BANK OF 
INDIA VS 
SHAKUNTALA

MR. 
VAIBHAV 
YADAV

VAIBHAV.YAD
AV@HOTMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/275/2025

UCO BANK VS 
BLESSING 
AGENCY

MR. VINOD 
KAUSHIK

KAUSHIKV.196
5@YAHOO.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/278/2025

PUMA SE VS 
ASHOK KUMAR

MR. 
GAUTAM 
BHASIN

ELUDICATION
.LEGAL@OUT
LOOK.COM

MISCELLANEO
US

MISC DJ 
ADJ/356/2025

CANARA BANK 
VS KAVITA 
BHASIN PROP 
OF KVB 
INTERNATIONA
L

ADV.ANUJRA
O@GMAIL.CO
M

MISCELLANEO
US

MISC DJ 
ADJ/357/2025

PUNJAB 
NATIONAL 
BANK VS 
GULSHAN 
KUMAR BHASIN

ADV.ANUJRA
O@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/286/2025

SMT MONICA VS 
M/S S R 
MACHINERY

MR. 
SAMARPAL 
SINGH

ADVOCATESA
MARPALSING
H@GMAIL.CO
M

COMMERCIAL 
SUIT

CS 
(COMM)/287/2025

STATE BANK OF 
INDIA VS 
KOYYANA 
PAPARAO ALIAS 
PAPARAO 
KOYYANA

MR. R.N. 
SINGH

ADVNARAYAN
@GMAIL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/288/2025

STATE BANK OF 
INDIA VS 
RAJESH KUMAR

MR. R.N. 
SINGH

ADVNARAYAN
@GMAIL.COM

Execution 
(Comm.)/114/2025

M/S MUTHOOT 
FINCORP LTD 
VS SUNNY DEV

MR. GYAN 
VARDHAN 
SINGH

VARDHANSLA
WFIRM@GMA
IL.COM

COMMERCIAL 
SUIT

CS 
(COMM)/295/2025

DR MEDITECH 
SURGICAL AND 
DIAGNOSTICS 
INDIA PVT LTD 
THROUGH ITS 
AUTHORIZED 
PERSON SH 
LALLAN PAL VS 
NEUBERG 
DIAGNOSTICS 
PVT LTD

MR. 
SURENDER 
KUMAR 
TYAGI

SURENDERSU
PARN@GMAIL
.COM

COMMERCIAL 
SUIT

CS 
(COMM)/298/2025

TRUGEN 
PHARMACEUTI
CALS VS DELIUS 
PHARMACEUTI
CALS

MR. 
PRANSHU 
GOSAIN

PRANSHUGOS
AIN13@GMAIL
.COM



COURT CASE TYPE CASE NUMBER
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DISTRIC
T
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PAYMENT 
OF COURT 
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49

614 30-05-2025 9811213677 21.04.2025

614 30-05-2025 9891783436 N/A

614 31-05-2025 7503437630 28.04.2025

50 509 EX(COMM) 104/2025 01.05.2025 9953614060

509 CS (COMM) 223/2025 05.05.2025 9811756351 17.04.2025

509 CS(COMM) 229/2025 07.05.2025 9869750997 03.05.2025

509 OMP(COMM) 09/2025 09.05.2025 9871650026

509 CS (COMM) 230/2025 09.05.2025 9911003963

509 CS(COMM) 231/2025 09.05.2025 9891042386 07.05.2025

509 EX(COMM) 105/2025 13.05.2025 7009793548

509 CS(COMM) 233/2025 13.05.2025 8800420426 09.04.2025

509 CS (COMM) 236/2025 13.05.2025 9868735570 09.05.2025

509 CS (COMM) 239/2025 14.05.2025 9868644938

509 MISC DJ/ADJ 329/2025 14.05.2025 R K SINHA 9811255673

509 CS (COMM) 240/2025 15.05.2025 9911893100 23.05.2022

SH. AMIT BANSAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-03

SOUTH-
WEST

COMMERCIAL 
SUIT

CS 
(COMM)/302/2025

ALCOB 
TRANSMISSION
S PVT LTD VS 
AMBEY 
FERROUS PVT 
LTD

MR. RAVI 
CHANDRA

RAVI.K.CHAN
DHOK@GMAI
L.COM

MISCELLANEO
US

MISC DJ 
ADJ/366/2025

PUNJAB 
NATIONAL 
BANK VS MS 
GUPTA SALES

MR. 
HARISH 
KUMAR

HARISH.LEGA
L123@GMAIL.
COM

COMMERCIAL 
SUIT

CS 
(COMM)/309/2025

DEEPANSHU 
ELECTRICAL 
AND TELECOM 
SYSTEMS VS 
ACE 
LNFRATECH

MR. AKASH 
KAUSHIK

HK.KEWL@G
MAIL.COM

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

VARIS DESIGN 
AND 
ENGINEERS VS 
RELINE UV 
ASEAN PVT LTD.

HAIDER 
ALI

zmhassociate@
gmail.com

STATE BANK OF 
INDIA VS SHRI 
RAM CHANDER

SH 
MUKESH 
RANJAN

mukeshranjana
dvocate@gmail.
com

UNION BANK 
OF INDIA VS 
SHREE SHYAM 
STORE PROP. 
M/S SUSHILA 
DEVI & ANR.

SH 
ROHTAS 
KUMAR 
JAJORIA

rkjajoria26@g
mail.com

DNA PROJECTS 
VS M/S ZENITH 
ELECTROTECH

SHRUTI 
GUPTA

shruti@admaan
dassociate.com

BALBIR DOGRA 
VS PARVEEN 
KUMAR

CHANDRAS
HEKHAR & 
SAROJ 
KUMAR 
MOHANTY

skmohantylegal
@gmail.com

ANAND VERMA 
VS LAXMI 
INDUSTRIES

KAMALA 
KANT JHA

kkjhalawyers@
gmail.com

KOTAK 
MAHINDRA 
PRIME LTD VS 
PANKAJ KUMAR 
SINGH

RISHABH 
SAXENA

rishabhsaxena.e
ruditelegal@gm
ail.com

PUNJAB 
NATIONAL 
BANK VS 
RADHIKA 
STORE AND 
DAIRY

NITISH 
KUMAR/SU
HAIL 
KHANNA

lawspective.j4j
@gmail.com

PUNJAB 
NATIONAL 
BANK VS 
MADHU

SAURAV 
BHASIN

sauravbhasin10
@gmail.com

SHINE AND 
STANDARD VS 
SARASWATI 
DENTAL 
COLLAGE

SUNIL 
DWIVEDI

sunild009@gm
ail.com

STATE BANK OF 
INDIA VS 
ANURODH 
GUPTA

advocatesinha
@rediffmail.co
m

YASHPAL 
SHARMA VS 
BHAVESH

MOHIT 
BATRA, 
SAKET 
GAKHAR

adv.batra@gma
il.com
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OF COURT 
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50

509 CS (COMM) 241/2025 15.05.2025 8826232892 13.05.2025

509 CS (COMM) 248/2025

509 CS (COMM) 249/2025 20.05.2025 8882303942 28.04.2025

509 CS (COMM) 259/2025 23.05.2025 9868334630 04.03.2025

509 CS (COMM) 260/2025 23.05.2025 9958724670 17.05.2025

509 CS (COMM) 268/2025 24.05.2025 9899913203 09.05.2025

509 CS (COMM) 271/2025 24.05.2025 9811867947 13.05.2025

509 CS (COMM) 281/2025 27.05.2025 9555650460 12.08.2024

509 CS (COMM) 283/2025 28.05.2025 9811399499 25.05.2025

509 CS (COMM) 284/2025 28.05.2025 9811399499 23.04.2025

509 CS (COMM) 301/2025 30.05.2025 9560322277

509 CS (COMM) 303/2025 30.05.2025 9811911528

509 EX (COMM) 117/2025 31.05.2025 7009793548

509 CS (COMM) 308/2025 31.05.2025 9015893668 19.05.2025

509 CS (COMM) 310/2025 31.05.2025 9650501903 28.05.2025

TOTAL 901

SH. RAKESH PANDIT, 
DISTRICT JUDGE, 
COMMERCIAL COURT-04

SOUTH-
WEST

IPR GUARDIANS 
VS JATIN 
CHAWLA & ORS

RISHI 
PRAKASH

rishi0009p@g
mail.com

M/S CLARE 
FREIGHT INDIA 
PVT. LTD. VS 
M/S R M 
PHARMA CO.

COGO PORT PVT 
LTD VS KAMAL 
GROVER PROP 
A S LOGISTICS

UDAY 
KUMAR

advudaykumar
@gmail.com

INPRESSIVE 
DATA SERVICES 
PVT. LTD VS 
NATIONAL 
MEDICAL 
COMMISSION

SHIVNATH 
MAHANTA

mahantashivan
ath@gmail.com

KOTAK 
MAHINDRA 
BANK PVT. LTD 
VS JAI 
PRAKASH

KUSHAL 
KUMAR

kushal.kumar@
eruditelegal.asi
a

BANK OF 
BARODA VS 
MRS. GUDDI

SUDHA 
SHUKLA

advsudhashukl
a@gmail

NATIONAL 
BANK LTD. VS 
PARUL

KARAN 
ANAND

adv.karananan
d@gmail.com

DR. PRADYUMN 
KUMAR VS 
INDUEPREFEB 
PVT LTD 
THROUGH ITS 
DIRECTORE

ROHIT 
RANJAN 
GUPTA

rohit.gupta068
@gmail.com

INDIAN BANK 
VS M/S RAVI 
HOSIERY

ANKIT 
DAGAR

ankitdagar@ho
tmail.com

INDIAN BANK 
VS SHAMSHER 
DAGAR

ANKIT 
DAGAR

ankitdagar@ho
tmail.com

ANIL JAIN VS 
ROAD PIN 
TECHNOLOGIES 
PVT LTD

SUDHIR 
ANAND & 
ASSOCIATE
S

advocatesudhir
anand@gmail.c
om

PARVEEN 
KUMAR VS 
BALBIR SINGH 
ALIAS BALBIR 
DOGRA

RAJENDER 
SINGH

amillegal86@g
mail.com

KOTAK 
MAHINDRA 
PRIME LTD VS 
BEGRAJ SINGH

RISHABH 
SAXENA

rishabhsaxena.e
ruditelegal@gm
ail.com

CANARA BANK 
VS RAJNEESH 
SHARMA

BIJAYA 
MOHAN 
GOSWAMI

advbmg2016@g
mail.com

BANK OF 
BARODA VS 
VICKIE SINGH

HUNNY 
SHARMA

advhunnyshar
ma.28@gmail.c
om
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